BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE BENCH AT CHENNAI
ORIGINAL APPLICATION No. 261 OF 2024
EARLIER O.A. NO.1055 OF 2024(PB)

IN THE MATTER OF: -

Tribunal on its own motion Suo Moto based on News Item titled

"Unscientific work by NHALI led to Shirur landslide Geological Survey of

India report'" appearing in the Indian Express dated 02.08.2024.

VERSUS
National Highways Authority of India & Ors. . .- Respondent(s)
INDEX
SI No. Particulars Pg. No.
1. | Reply Affidavit on behalf of Respondent No. 3 [The 15
Ministry of Environment, Forest, and Climate Change]
2. | Copies of the EC dated 10.08.2009 have been annexed | ¢ ;-
herewith as Annexure-R3/1.
3. | Copies of the EC dated 19.02.2014 have been annexed 13-20
herewith as Annexure-R3/2.
4. | A copy of the Office Memorandum dated 25.11.2022 is
annexed herewith as Annexure-R3/3. 21-23
5. | A copy of the letter dated 22.10.2024 has been annexed 24
herewith as Annexure-R3/4.
6. | A copy ofthe inspection report dated 05.03.2025 has been 25207
annexed herewith as Annexure-R3/S.
7. | Copy of the SCN dated 05.05.2025 has been annexed 208-211
herewith a s Annexure-R3/6.

Dated at Chennai on this 13TH day of June,2025

Counsel for the 3rd Respondent
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BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE BENCH AT CHENNAI
ORIGINAL APPLICATION No. 261 OF 2024
EARLIER O.A. NO.1055 OF 2024(PB)

IN THE MATTER OF: -

Tribunal on its own motion Suo Moto based on News Item titled
"Unscientific work by NHAI led to Shirur landslide Geological Survey of

India report" appearing in the Indian Express dated 02.08.2024.

VERSUS

National Highways Authority of India & Ors. . .- Respondent(s)

REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO. 3 [THE

MINISTRY OF ENVIRONMENT, FOREST, AND CLIMATE
CHANGE]

I, Dr. Dola Bhattacharjee D/o Shri. Samirendra Nath
Bhattacharya, aged about 42 years, presently working as Scientist “B” in
the Ministry of Environment, Forest & Climate Change (hereinafter referred
to as “MoEF&CC”), Regional Office-Bengaluru, do hereby, in my official

capacity, solemnly affirm and state on oath as under-

1. That, I am duly competent to swear the present affidavit on behalf of

Respondent No.3 i.e., the Ministry of Environment, Fggest & Climate

Dr. Dofa Bhattacharjee
Scientist ‘B’
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE
Integrated Regional Office, Kendriya Sadan
IVth Floor, E&F Wings, Bengaluru - 560




Change based the official records maintained therein.
It is humbly submitted that all the averments made in the instant
application are denied except those which are specifically admitted

herein in this reply affidavit.

It is humbly submitted that the present Original Application has been
registered suo motu on the basis of a news report titled Unscientific work
by NHAI led to Shirur Landslide: Geological Survey of India report”
published in The Indian Express dated 02.08.2024. The report pertains to
the landslide that occurred in coastal Karnataka’s Uttara Kannada district.
As per the article, a preliminary report by the Geological Survey of India
(GSI) attributes the incident to the “unscientific” construction of NH-66
by the National Highways Authority of India (NHAI), compounded by
heavy rainfall over a short duration, both identified as contributing factors

to the disaster.

It is humbly submitted that the Coastal Regulation Zone (hereinafter
referred to as “CRZ”) and Environmental Clearance (herein after referred
to as “EC”) for 4/6 laning of Kundapur/Suratkal stretch of NH-17 by M/s.
National Highways Authority of India was granted by the Answering
Respondent vide letter no. 5-26/2008-IA.111 dated 10.08.2009. Further,
another Environmental and CRZ Clearance for widening and upgradation
of existing carriageway to 4/6 laning of Goa-Karnataka Border (km
93.700) to Kundapur (km 283.300) Section of NH-17 in the State of
Karnataka was granted by the Answering Respondent vide letter no. 10-
107/2011-IA.IIT dated 19.02.2014. Copies of the EC dated 10.08.2009
and 19.02.2014 have been annexed herewith as Annexure-R3/1 and

Annexure-R3/2, respectively. 7{; - (

Dr. Dola Bhat’acarjee
Scientist ‘B’
MINISTRY OF ENVIRONMENT, FOREST & CLi. .= CHANGE
Integrated Regional Office, Kendriya Sadan
IVth Floor, E&F Wings, Bengaluru - 560 034,



5.1t is humbly submitted that the Answering Respondent has established
a Standard Operating Procedure (hereinafter referred to as “SoP”) for Post
Environmental Clearance Monitoring and compliance of the projects vide
Office Memorandum dated 25.11.2022. A copy of the Office

Memorandum dated 25.11.2022 is annexed herewith as Annexure-R3/3.

6. It is humbly submitted that in line of the above mentioned SoP, the
Answering Respondent vide letter dated 22.10.2024 requested the
Regional Office (hereinafter referred to as “RO”) of the Ministry at
Bengaluru to furnish a factual status report concerning the issues raised
in the Original Application, along with a condition-wise compliance
status report (s) for all the ECs associated with the project. A copy of the
letter dated 22.10.2024 has been annexed herewith as Annexure-R3/4.

7. It is humbly submitted that, in furtherance of the Answering Respondent’s
letter dated 22.10.2024, the RO Bengaluru conducted a site inspection on
07.11.2024 and subsequently, submitted a site inspection report vide letter
no. F(C)A/12.7/732/NGT/KAR760 dated 05.03.2025. A copy of the
inspection report dated 05.03.2025 has been annexed herewith as
Annexure-R3/5.

8. It is humbly submitted that the inspection report was examined within
the Ministry and as far as factual present status of the ‘project is
concerned, as per the RO Bengaluru’s observation it is noted that a
landslide occurred on 16.07.2024 at Km 147.900 near Shiroor Village,
Ankola, causing significant damage and disruption to NH 66. During the
site visit, the RO observed that no toe supports were seen in the affected
stretch, and overburden and debris were found spilled into the river. The
RO further observed several inadequacies in the compliance status with
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Dr. Déla Bhattacharjee
Scientist ‘B’
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE
Integrated Regional Cffice, Kendriya Sadan
IVth Floor, E&F Wings, Bengaluru - 560 034,




respect to the forest clearance granted to this project, including the
absence of plantations along the roadside and central verges, roadside

dumping of overburden and lack of slope stabilization measures, etc.

9. It is humbly submitted that with respect to the EC compliance status in
reference to the ECs dated 10.08.2009 and 19.02.2014 issued by the
Answering Respondent, the inspection report submitted by the RO
Bengaluru revealed significant non-compliance which infer-alia include
inadequate desilting, dumping of overburden along the roadside,
obstruction of natural drainage, no environmental cell, no hot mix plant,
no sprinklers, multiple wildlife casualties etc. posing serious risk to
health, environment and biodiversity. Accordingly, the Answering
Respondent issued a Show Cause Notice vide letter no. IA-L-
11011/57/2024-1A-1 dated 05.05.2025 to the Project Proponent. Copy of
the SCN dated 05.05.2025 has been annexed herewith a s Annexure-
R3/6. The reply to the SCN from the Project Proponent viz. M/s.
NHALI is still awaited.

10. It is humbly submitted that the present Reply Affidavit may kindly
be taken on record and into consideration and the Hon'ble Tribunal may
pass appropriate Order(s). direction(s) as deemed fit and proper under the

facts and circumstances of the present case.

11. It is humbly submitted that the Answering Respondent seeks leave
to make additional submissions, if required, during the course of the

proceedings.
N\ —T !
Dated at Bengaluru on this 13 th day of June,2025 ._1711;4/“4,&{” L,,:/

/ b
U}/ DEPONENT
Counsel for the 3rd Respondent Dr. Dola Bhattacharjee

Scientist ‘B’
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE
Integrated Regicnal Office, Kendriya Sadan
IVth Floor, E&F Wings, Bengaluru - 560 034.



Dated at Bengaluru on this  13 th day of June,2025

Counsel for the 3rd Respondent


VERIFICATION

I, the above-named Deponent, do hereby verify that the contents of the
above affidavit are true and correct to my knowledge as per the records of
the answering respondents. No part of it is false and nothing material has
been concealed there from. Verified at Bengaluru on this 12" day of June,
2025.

Dated at Bengaluru on this 13 day of June,2025. : M_)/ C:)
/ — <

/4 e
DEPONENT

Dr. Dola Bhattacharjee
Scientist ‘B’
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE
Integrated Regional Office, Kendriya Sadan
IVth Floor, E&F Wings, Bengaluru - 560 034,


Dated at Bengaluru on this 13 day of June,2025. 
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T\‘ Annexure-R3/1

re No. 5-26/2008-1A.111 v
PAN\ Government of India é?)g
2\ Ministry of Environment & Forests

| [ @, N\ (IA Division)
ﬂ’éﬁﬁ R Paryavaran Bhawan,
ry

/o] ?’/g ? . }f CGO Complex, Lodhi Road,
I\

New Delhi - 110 003.

_ Dated: 10t* August, 2009.
To
The Chairman,
National Highway Authority of India,
G-5 & 6, Sector - 10, Dwarka,
New Delhi - 110 045.

3,
P

‘Subject: CRZ and Environmental Clearance for 4/6 laning of
Kundapur/Suratkal stretch of NH-17 by M/s. National
~ Highways Authority of India - Reg.

hkk

This has reference to the letter of Secretary to Government (E&E),
Forest, Ecology and Environment Department, Govt. of Karnataka dated
14.07.2008 and subsequent letters dated 12.08.2008 and 01.10.2008,
seeking prior Clearance for the above project under the CRZ Notification,
1991 and EIA Notification, 2006. The proposal has been appraised as per
prescribed procedure in the light of provisions under the CRZ
Notification, 1991 and EIA Notification, 2006 on the basis of the
mandatory documents enclosed with the application viz., the
Questionnaire, EIA, EMP and the additional clarifications furnished in
response to the observations of the Expert Appraisal Committee
constituted by the competent authority in its meetings held on 21st- 22nd
August 2008 and 21st - 22nd May, 2009.

2. It is interalia, noted that the proposal involves the 4 laning of
Kundapur (Km 283.300) to Suratkal (existing Km 358.080, proposed Km

[ 358.686). The major towns along the alignment are Saligrama
(Kundapur), Udupi and Mulky. The highway passes through Mulky
bridge, Bangala bridge, Udyavara bridge, Udyavara Backwater, Uppoor
bridge, Bhadragiri bridge and Mabukala bridge. Existing road stretch is
from Km 282.69 to Km 358.08. Length of the road is 75.386 km.
Existing ROW is 24 to 247m and proposed ROW is 45m to 60 m.
Existing junction includes, 7 major bridges, 7 minor bridges, 162
culverts and 21 major junctions and proposed includes 7 major bridges,
7 minor bridges and 198 culverts with 14 cattle crossings, 7 pedestrian
underpasses, 1 vehicular overpasses, 4 vehicular underpasses and
service road of 36.53km. 56 villages, 3 towns, 3 talukas, Kundapur,
Udupi, Mangalore. 149.44ha of land acquisition is involved for the
project. The total cost of the project is Rs.704.70 crores.

=
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3. The project falls under activity 7 (f) “Highways” of EIA Notification
2006 and CRZ Notification, 1991. The road passes through mainly CRZ-
Il area as per the approved Coastal Zone Management Programme of
Karnataka. A small portion also passed through CRZ-I and CRZ-IIL
Few mangroves patches are observed along Pavanje Bridge, Karnadu
(backwater of Shambhavi river), Mulki Bridge, Udyavara bridge and
Mabukala bridge, mangrove afforestation plan proposed. Affected
mangrove area is around 0.8 ha and area proposed to be afforested is
2.4 ha. Identified land is part of backwater and in continuation to the
site of existing mangrove. Hence, will lead to successful afforestation of
the new mangrove.

4. The Expert Appraisal Committee, after due consideration of the
relevant documents submitted by the project proponent and additional
clarifications furnished in response to its observations, have
recommended for the grant of CRZ and Environmental Clearance for the
project. Accordingly, the Ministry hereby accord necessary CRZ and
Environmental Clearance for the above project as per the provisions of
CRZ Notification, 1991 and EIA Notification, 2006 and its subsequent
amendments, subject to strict compliance of the terms and conditions as
follows:

5.  Specific Conditions:

(1) All necessary clearances from the concerned authorities
including forest clearance shall be obtained before initiating the
project.,

(i) To prevent damage to the agricultural land, the drainage flow
shall be diverted to the natural course avoiding the agricultural
land.

(ilf Necessary mitigative measures against adverse impact to the
water bodies/back waters that are to affected shall be provided.

(lv) The road profile shall be raised on the low lying structures to
prevent flooding of road.

(v) Green belt development and mangrove plantation shall
undertake as suggested in Environmental Management Plan.

(vi) By passes shall be provided in all the habitated areas.

(vii Water harvesting structures shall be located at every 500 mts
along the road. Vertical drain type rainwater harvesting
structures shall be set up to minimize surface runoff losses of
rainwater.

(viii) No ground water shall be used for the project.
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(ix) River water shall be used for the project after obtaining due
permission from concerned authorities.

(x) Sidewalk shall be provided along the bridges.

(xij The drain shall be at least 1 m. away from the toe of the
embankment of the road adopting IRC guidelines.

(xii Longitudinal drains shall be provided all along the project road
to ensure proper drainage of the area. In addition, adequate
number of under passes and culverts to act as cross drainage
structures shall also be provided.

(xili) The solid waste generated shall be used for rehabilitating the
borrow areas.

(xiv) For providing safety to the crossing animals and avoid road
accidents speed breakers/rumbled strips shall be constructed
at the identified locations of the animal movements.

(xv) Minimum of three times the number of trees to be cut shall be
planted. It shall be ensured that the trees planted as a part of
the afforestation shall be looked after by NHAI. A detailed plan
earmarking funds for this purpose shall be provided.

(xvi) The tree plantation shall be taken up on the extreme end of the
road.

(xvii) Necessary permission for tree felling from the concerned
department shall be obtained before commencement of the
project work and copies of the same shall be submitted to this
Ministrry.

(xviii) Adequate number of underpasses shall be provided in the
habitation areas. The details of such underpasses shall be
provided to the Ministry within 6 months from the date of issue
of this letter. :

(xix) Necessary clearance from the State Government shall be
obtained for extraction of sand.

(xx) Proper signage shall be installed at appropriate locations for the
convenience of the traffic movement.

(xxi) The embankments/slopes and the slopes left after cutting shall
be provided with vegetative turfing to avoid soil erosion.

Ryl



(i)

(xxiii)

(xxiv)

(xxvi)

The hot mix plant shall be located at least 500 mts. Away from
habitation and on the barren land to avoid its adverse impact
on the human population.

Rehabilitation and payment of compensation to the project
affected people (PAPs) shall be made as per the policy of the
State Government.

Noise barriers shall be provided at appropriate locations
particularly in the areas where the alignment passes through
inhabited areas so as to ensure that the noise levels do not
exceed the prescribed standards.

Details of the use of fly ash in the project shall be provided to
the Ministry before its initiation. In any case, the project shall
utilize fly ash in the construction of road embankments as per
the provisions of Notification S.0.No.763 (E), dated 14.09.1999
as amended vide S.0. 979 (E) dated 27.08.2003.

For road safety, IRC guidelines in respect of road signages,
service roads, bus bays, inter-sections, pedestrians crossings,
etc. shall be strictly adhered to.

6. General Conditions:

Adequate provision for infrastructure facilities including water
supply, fuel and sanitation must be ensured for construction
workers during the construction phase of the project to avoid
any damage to the environment.

Appropriate measures must be taken while undertaking digging
activities to avoid any likely degradation of water quality.

Borrow sites for each quarry sites for road construction
material and dump sites must be identified keeping in view the
following: ;

(a) No excavation or dumping on private property is carried out
without written consent of the owner.

(b) No excavation or dumping shall be allowed on wetlands,
forest areas or other ecologically valuable or sensitive
locations.

(c) Excavation work shall be done in close consultation with
the Soil Conservation and Watershed Development Agencies
working in the area, and

LY,




(iv)

®)

(xi)

(xii)

(xiii)
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(d) Construction spoils including bituminous material and
other hazardous materials must not be allowed to
contaminate water courses and the dump sites for such
materials must be secured so that they shall not leach into
the ground water,

The construction material shall be obtained only from approved
quarries. In case new quarries are to be opened, specific
approvals from the competent authority shall be obtained in
this regard.

Adequate precautions shall be taken during transportation of
the construction material so that it does not affect the
environment adversely.

Borrow pits and other scars created during the road
construction shall be properly levelled and treated.

Adequate financial provision must be made in the project to
implement the aforesaid safeguards.

The project proponent will set up separate environmental
management cell for effective implementation of the stipulated
environmental safeguards under the supervision of a Senior
Executive.

Full support shall be extended to the officers of this Ministry/
Regional Office at Bangalore by the project proponent during
inspection of the project for monitoring purposes by furnishing
full details and action plan including action taken reports in
respect of mitigation measures and other environmental
protection activities.

Ministry of Environment & Forests or any other competent
authority may stipulate any additional conditions or modify the
existing ones, if necessary in the interest of environment and
the same shall be complied with.

The Ministry reserves the right to revoke this clearance if any of
the conditions stipulated are not complied with the satisfaction
of the Ministry.

In the event of a change in project profile or change in the
implementation agency, a fresh reference shall be made to the
Ministry of Environment and Forests.

The project proponents shall inform the Regional Office as well
as the Ministry, the date of financial closure and final approval
of the project by the concerned authorities and the date of start
of land development work.
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(xiv) Safety provision such as bus bays, service roads intersection
improvement etc., will be carried out by the project proponent.
The project proponent shall provide adequate facilities as per
IRC norms/guidelines.

(xv) Karnataka State Pollution Control Board shall display a copy of
the clearance letter at the Regional Office, District Industries
Center and Collector’s Office /Tehsildar’s office for 30 days.

7. These stipulations would be enforced among others under the
provisions of Water (Prevention and Control of Pollution) Act 1974, the
Air (Prevention and Control of Pollution) Act 1981, the Environment
(Protection) Act, 1986, the Public Liability (Insurance) Act, 1991 and EIA
Notification 2006, including the amendments and rules made thereafter.

8. All other statutory clearances such as the approvals for storage of
diesel from Chief Controller of Explosives, Fire Department, Civil Aviation
Department, Forest Conservation Act, 1980 and Wildlife (Protection) Act,
1972 etc. shall be obtained, as applicable by project proponents from the
respective competent authorities.

9. The project proponent shall advertise in at least two local
Newspapers widely circulated in the region, one of which shall be in the
vernacular language informing that the project has been accorded
Environmental Clearance and copies of clearance letters are available
with the Karnataka State Pollution Control Board and may also be seen
on the website of the Ministry of Environment and Forests at
http: / /www.envfor.nic.in. The advertisement should be made within 10
days from the date of receipt of the Clearance letter and a copy of the
same should be forwarded to the Regional office of this Ministry at
Bangalore. -

10. Environmental clearance is subject to final order of the Hon’ble
Supreme Court of India in the matter of Goa Foundation Vs. Union of
India in Writ Petition (Civil) No.460 of 2004 as may be applicable to this
project.

11. Any appeal against this Environmental Clearance shall lie with the
National Environment Appellate Authority, if preferred, within a period of
30 days as prescribed under Section 11 of the National Environment
Appellate Act, 1997.

12. A copy of the clearance letter shall be sent by the proponent to
concerned Panchayat, Zilla Parisad/Municipal Corporation, Urban Local
Body and the Local NGO, if any, from whom suggestions/
representations, if any, were received while processing the proposal. The
clearance letter shall also be put on the website of the company by the
proponent.
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13. The proponent shall upload the status of compliance of the
stipulated EC conditions, including results of monitored data on their
website and shall update the same periodically. It shall simultaneously
be sent to the Regional Office of MoEF, the respective Zonal Office of
CPCB and the SPCB. The criteria pollutant levels namely; SPM, RSPM,
SO,, NOx (ambient levels as well as stack emissions) or critical sectoral
parameters, indicated for the project shall be monitored and displayed at
a convenient location near the main gate of the company in the public
domain.

14, The project proponent shall also submit six monthly reports on the
status of compliance of the stipulated EC conditions including results of
monitored data (both in hard copies as well as by e-mail) to the respective
Regional Office of MoEF, the respective Zonal Office of CPCB and the
SPCB.

15. The environmental statement for each financial year ending 31¢
March in Form-V as is mandated to be submitted by the project
- proponent to the concerned State Pollution Control Board as prescribed
under the Environment (Protection) Rules, 1986, as amended
subsequently, shall also be put on the website of the company along with
the status of compliance of EC conditions and shall also be sent to the
respective Regional Offices of MoEF by e-mail. /

(Bharat Bhushan)
Director (IA-III)

_Cogy to:

(1) The Secretary, Department of Environment, Government of
Karnataka, Bangalore. ’
(2) The Chairman, Central Pollution Control Board, Parivesh Bhawan,
CBD-cum-Office Complex, East Arjun Nagar, Delhi - 110 032.
(3) The Member Secretary, Karnataka Coastal Zone Management
Authority & Director, Environment Technical Cell, Department of
o~ Forests, Ecology and Environment, Govt. of Karnataka.
| (4) The Member Secretary, Karnataka State Pollution Control Board,
“Parisara Bhavan, 4th & 5th Floor, # 49, Church Street, Bangalore -
560 001.
1_ 5] The CCF, Regional Office, Ministry of Environment & Forests(SZ),
Kendriya Sadan, IVth floor, E&F wings, 17t Main Road,
Koramangala II Block, Bangalore — 560 034.
(6) IA - Division, Monitoring Cell, MOEF, New Delhi - 110003.
(7) Guard file.

(Bharat Bhusha
Director (IA-III)

(o o&
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Annexure-R3/2

F.No.10-107/2011-1IA.I11
Government of India
Ministry of Environment & Forests
' (IA-XII Section)

Paryavaran Bhawan,
CGO Complex, Lodhi Road,
New Delhi - 110 003,

Dated: 19" February, 2014
To
The Chief General Manager (LA),
M/s National Highways Authority of India,
G- 5&6, Sector — 10, Dwarka,
New Delhi - 110075

Contact Person Details:

Shri V.K. Sharma,

Tel. No. 011-25074100, 25074200
Fax No. 011-25093543

Email: vksharma@nhai.org

Subject:  Environmental and CRZ Clearance for widening and upgradation of existing
carriageway to 4/6 laning of Goa — Karnataka Border (km 93.700) to
Kundapur (km 283.300) Section of NH- 17 in the State of Karnataka by M/s.
NHALI - Reg.

This has reference to your letter No: 1013/1/2k/GM(Env.)/375 dated 24.09.2013 and
subsequent letters dated 12.12.2013 and 12.12.2013 and 20.12.2013 Environmental and CRZ
Clearance under the Environment Impact Assessment Notification, 2006 and Coastal Regulation
Zone Notification, 2011. The proposal has been appraised as per prescribed procedure in the
light of provisions under the Coastal Regulation Zone Notification, 2011 and EIA Notification —
2006 and on the basis of the mandatory documents enclosed with the application viz., the
Questionnaire, recommendation of State Coastal Zone Management Authority, EIA, EMP and
the additional clarifications furnished in response to the observations of the Expert Appraisal
Committee constituted by the competent authority in its meetings held on 28" - 30™ October,
2013 and 20" — 23" November, 2013 and 22™ -24" January, 2014.

2. It is interalia, noted that the proposal involves widening and upgradation of existing
carriageway to 4/6 laning of Goa — Karnataka Border (Km 93.700) to Kundapur (Km 283.300)
Section of NH-17 in the State of Karnataka. Project road is part of NH-66 (formerly NH-17)
starts from Goa - Karnataka border at km 93.700 and ends in Kundapur in Udupi District,
Karnataka at km 283.300. The proposed road passes towards south from Goa-Karnataka Border
through congested townd/villages viz. Karwar, Karwar Port, Navy’s Sea Bird Project, Amadalli,
Kumta, Haldipura, Honnavara, Kasarkod, Shirali, Bhatkal, Shirur, Byndoor, Maravanthe and
Tallur. The proposed project is a part of NHDP programme of 4/6 laning and has total fength of
189.600 km, whereas proposed length is 187.240km. The existing RoW width varies from 1lm
to 45m from km 93.600 to km 241.000 and from Km 241.000 to Km 283.300 1t is 43m on the
project road (1 1m in mountainous terrain to 45min plain terrain). As per NHAT Notificeion, a
uniform width of 60m will be maintained throughout the project stretch for 476 lane var « vy
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along the project road. Therefore widening of the road would require additional lands to.
accommodate the proposed RoW width throughout the project length. The project stretch passes
through 120.130km of plain terrain, 24.20km of hilly terrain and 45.67km of rolling and hilly
terrain. Land use along the highway is predominantly built-up and agriculture. The entire stretch
of the project road falls under Seismic Zone-1II of India. Patches of reserved forests are situated
along the existing RoW. The existing RoW is not sufficient and for accommodating 60m of
RoW width, acquisition of forest area would be required thus affecting forests. Approximately
162.429 Ha of forest land is required to be acquired including 2.629 ha mangroves area. Few
sections of the existing highway fall under CRZ and the road is proposed on stilt in mangroves.
The Project is located within 10km of proposed Catigaon Wildlife Sanctuary, Goa. There are
about 23,491 plants/trees along the roadside which are likely to be affected due to the proposed
development. The land which is required to be acquired all along the project road for widening
of the existing 2-lane road to 4-lane is 525.16 ha, where the available RoW is less than design
requirements. There are 13 major bridges, 40 minor bridges and 606 nos. of culverts along the
existing road. Existing bridges and culverts along the existing road will be upgraded or
reconstructed during the proposed development. There are 2 pedestrian/cattle underpasses, 4
numbers of RUBs and 2 numbers of ROBs along the existing alignment. In the proposed
development, 22 underpasses (3 vehicular, 19 pedestrian and cattle), 4 new flyovers have been
proposed. There are 15 major junctions along the existing alignment. A total of 4 number of
truck lays and 53 number of bus bays have been proposed. 3 new Toll Plazas have been
proposed. 7m wide service roads of 60.742km are proposed on both sides at urban and rural
built up stretches. The total water requirement would be 1829.868 KLD. 59.09 lakh cum of soil,
33.17 lakhs cum of aggregate and 2.07 lakh cum of sand shall be required and is proposed to be
taken from nearby quarries/borrow areas. Cost of Environmental Management Plan is Rs. 45.00
Crore. It was informed that 1132 structures will be affected and the total cost of R&R is Rs.
328.32 Crore. The total cost of the project is Rs. 1756.32 Crore.

3. The project was considered by EAC in its meeting held on 10™ — 11" January, 2012 and
finalised ToR including conduct of Public Hearing. The Public Hearing was conducted on
05.12.2012 at Byndoor, 02.04.2013 at Kumta. The major issues raised are tree cutting, forests
land involvement etc.

4. The Karnataka Coastal Zone Management Authority has recommended the project vide
letter no. FEE 136 CRZ 2013 dated 12.09.2013.

5. The proposal was discussed in the EAC meeting in October, 2013 and the Committee
decided that Shri S.K. Sinha, Member, EAC, will go through the original map and provide
comments since it is not giving clear CRZ boundary. Though, the Project Proponent has
prepared the CRZ maps of 1:4000 scale through IRS, Anna University, however they have not
submitted maps of scale in view of the large size and numbers. In 128" meeting of the EAC held
in November, 2013, the Member informed that the total length of Proposed Right of Way
(PROW) is 189.6 km (from chainage 93.7 km to 283.3 km). The intersections of PROW with
CRZ Zone are CRZ 1 (A) — 2.13 km, CRZ I (B) — 9.75 km, CRZ 1l — nil and CRZ I}l — 34.32
km. CRZ | crossings are mainly over the creeks. The PROW directly overlaps 10.5 hectares of
mangrove area. All the above estimates are based on the original survev/mapping generated by
IRS which was offered for examination.

6. While processing of the project, complaints from Rastiiyz Heddur: Bhuswa Dhina
Virodhi Horata Samitee, Utiar Kannada — Karwar and copy of coimy . = from Bhuswadhin a
Virodhi Semittee filed before Nztional Human Rights Commissic o ro vz o2y o acainst the
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project. Main issues are land acquisition, forest and Wildlife Clearance, destruction of
mangroves, involving blasting operation for making tunnel in forests area, submission of false
data to Ministry etc. Copy of the complaint was provided to the NHAI for comments. NHAI has
submitted detailed response on the complaint and details on tunnels. Tunnel is proposed after
London Bridge in Karwar bypassing the Karwar Port. The tunnel has a length of 550 m on LHS
and 594 m on RHS. Total length of the tunnel is 1144 m.

7. The Expert Appraisal Committee, after due consideration of the relevant documents submitted
by the project proponent and additional clarifications furnished in response to its observations,
have recommended for the grant of Environmental and CRZ Clearance for the project.
Accordingly, the Ministry hereby accords necessary Environmental and CRZ Clearance for the
above project as per the provisions of Coastal Regulation Zone Notification, 2011 and EIA
Notification, 2006, subject to strict compliance of the terms and conditions as follows:

8. SPECIFIC CONDITIONS:

(1) Road in Mangrove areas shall be on stilts. It is noted that the proposed ROW
overlaps 10.5 ha of mangrove area. The Project Proponent shall carry out .
mangrove plantation in an area of 50 ha. in consultation with Forest Department.

(i)  As the project is located within 10 km of proposed Catigaon Wildlife Sanctuary,
Goa, prior clearance from NBWL shall be obtained.

(iii)  The project involves diversion of 162.429 ha protected forest land including
2.629 ha mangroves area for which the proponent shall obtain the requisite FC.
The proponent can execute the above project on the entire stretch located in non-
- forest land, provided that the proponent submits an undertaking while making
application to get FC that the execution of work on non- forest land shall not be
cited as a reason for grant of FC and in case FC is declined, width of the portion

of road falling in the forest land will be maintained at its existing level.

(iv) It is indicated that 23491 nos. of trees are proposed to be cut for the project.
Necessary permission from competent authority shall be obtained for tree cutting.
Necessary compensatory plantation shall be carried out and cost provision should
be made for regular maintenance.

) It is noted that according to NHAI, the impact zone is 50-200 m and the nearby
habitation is Karwar Town at 600 m. However, NHAI shall intimate local
authority before carrying out the blasting. If there are any damage caused due to
biasting, NHAI shall compensate 100 % under the notice of local Authority.

(vi)  All the other required clearances for carrying out blasting shall be obtained from
the competent Authority including Forests / Wildlife.

(vii)  The blasting shall be restricted only from 8 am to 6 pm.

(viii) The technique adopted for controlled blasting at identitied locaticns is non-
electric detonating technique.
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(ix) Explore the possibilities of using cold mix technology wherever possible.
particularly near Wildlife Sanctuary.

(x) Permission for ground water drawl shall be obtained from competent Authority.

(xi)  Rain water harvesting including oil and grease trap shall be provided. Water
harvesting structures shall be located at every 500 mts along the road. Vertical
drain type rainwater harvesting structures shall be set up to minimize surface
runofT losses of rainwater.

(i) R&R shall be as per the guidelines of State/Central Government.
(xiii) IRC guidelines shall be followed for widening & up-gradation of road.

(xiv) The responses/commitments made during public hearing shall be complied with
letter and spirit.

(xv)  All the recommendation of the EMP shall be complied with letter and spirit. All
the mitigation measures submitted in the EIA report shall be prepared in a matrix
format and the compliance for each mitigation plan shall be submitted to MoEF
along with half yearly compliance report to MOEF-RO.

(xvi) Green belt development shall be undertaken as suggested in EMP.

(xvii) The seismic nature of the area shall be taken into account while designing the
project.

(xviii) The project proponent shall obtain necessary permission from the State Irrigation
Department before drawing water from the river sources for the purpose of the
proposed construction activity.

(xix) Sidewalk shall be provided along the bridges.

(xx) The drain shall be at least 1 m. away from the toe of the embankment of the road
adopting IRC guidelines. :

(xxi) Longitudinal drains shall be provided all along the project road to ensure proper
drainage of the area. In addition, adequate number of under passes and culverts to
act as cross drainage structures shall also be provided.

(xxii) The solid waste generated shall be used for rehabilitating the borrow areas.

(xxiii) For providing safety to the crossing animals and avoid road accidents speed
breakers/rumbled strips shall be constructed at the identified locations of the
animal movements. Enough hoardings and signages shall alsc be put up for the
public and vehicies convenience.

(xxiv) Minimum of three times the number of trees to be cut shall be wionied, sl be
ensured that the trees planted as & pa:i of the afforestaticn shzi! = oked » wwr by

i

NHAL Trec rianation shall ho of 1b > seme species ol = 0 70 «al
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shall be monitored. Transplantation of trees shall be carried out wherever
possible. The tree plantation shall be taken up on the extreme end of the road.

(xxv) Necessary clearance from the State Government shall be obtained for extraction
of sand from the rivers.

(xxvi) Proper signage shall be installed at appropriate locations for the convenience of
the traffic movement.

(xxvii) The embankments/slopes and the slopes left after cutting shall be provided with
vegetative turning to avoid soil erosion.

(xxviii) The hot mix plant shall be located at least 500 mts. Away from habitation and
on the barren land to avoid its adverse impact on the human population.

(xxix) Rehabilitation and payment of compensation to the project affected people
(PAPs) shall be made as per the policy of the State Government.

(xxx) Noise barriers shall be provided at appropriate locations particularly in the areas
where the alignment passes through inhabited areas so as to ensure that the noise

levels do not exceed the prescribed standards.

(xxxi) For road safety, IRC guidelines in respect of road signages, service roads, bus
bays, inter-sections, pedestrians crossings, etc. shall be strictly adhered to.

GENERAL CONDITIONS:

(1) Adequate provision for infrastructure facilities including water supply, fuel and
sanitation must be ensured for construction workers during the construction phase
of the project to avoid any damage to the environment.

(i1) Appropriate measures must be taken while undertaking digging activities to avoid
any likely degradation of water quality.

(1ii)  Borrow sites for each quarry sites for road construction material and dump sites
must be identified keeping in view the following:

(a) No excavation or dumping on private property is carried out without written
consent of the owner.

(b) No excavation or dumping shall be allowed on wetlands, forest areas or other
ecologically valuable or sensitive locations.

(c) Excavation work shall be done in close consultation with the Soil
Conservation and Watershed Development Agencies working in the area. and

(d) Construction spoils including bituminous material and other hacardous
materials must not be allowed to contaminate water courses and the Jury
sites for such materials must be secured so that they shall not feach T tho
ground water.




(viii)

(ix)

(%)

(i)
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The construction material shall be obtained only from approved quarries. In case
new quarries are to be opened, specific approvals from the competent authority
shall be obtained in this regard.

Adequate precautions shall be taken during transportation of the construction
material so that it does not affect the environment adversely.

Borrow pits and other scars created during the road construction shall be properly
levelled and treated.

Adequate financial provision must be made in the project to implement the
aforesaid safeguards.

The project proponent will set up separate environmental management cell for
effective implementation of the stipulated environmental safeguards under the
supervision of a Senior Executive.

Full support shall be extended to the officers of this Ministry/ Regional Office by
the project proponent during inspection of the project for monitoring purposes by
furnishing full details and action plan including action taken reports in respect of
mitigation measures and other environmental protection activities.

A six-Monthly monitoring report shall need to be submitted by the project
proponents to the Regional Office of this Ministry regarding the implementation
of the stipulated conditions.

Ministry of Environment & Forests or any other competent authority may
stipulate any additional conditions or modify the existing ones, if necessary in the
interest of environment and the same shall be complied with.

The Ministry reserves the right to revoke this clearance if any of the conditions
stipulated are not complied with the satisfaction of the Ministry.

In the event of a change in project profile or change in the implementation
agency, a fresh reference shall be made to the Ministry of Environment and
Forests.

The project proponents shall inform the Regional Office as well as the Ministry,
the date of financial closure and final approval of the project by the concerned
authorities and the date of start of land development work.

A copy of the clearance letter shall be marked to concerned Panchayat/local
NGO, if any, from whom any suggestion/ representation has been made received
while processing the proposal.

Safety provision such as bus bays, service roads intersection in:yrovement etc.,
will be carried out bv the project proponent. The project proponcrt shal® provide
adequate faciiities .« per IRC norms/guidelines. '



(xvii) State Pollution Control Board shall display a copy of the clearance letter at the
Regional Office, District Industries Center and Collector’s Office/Tehsildar’s

office for 30 days.

10.  These stipulations would be enforced among others under the provisions of Water
(Prevention and Control of Pollution) Act 1974, the Air (Prevention and Control of Pollution)
Act 1981, the Environment (Protection) Act, 1986, the Public Liability (Insurance) Act, 1991
and EIA Notification 2006, including the amendments and rules made thereafter.

11.  All other statutory clearances such as the approvals for storage of diesel from Chief
Controller of Explosives, Fire Department, Civil Aviation Department, Forest Conservation Act,
1980 and Wildlife (Protection) Act, 1972 etc. shall be obtained, as applicable by project
proponents from the respective competent authorities.

12.  The project proponent shall advertise in at least two local Newspapers widely circulated
in the region, one of which shall be in the vernacular language informing that the project has been
accorded Environmental and CRZ Clearance and copies of clearance letters are available with the
State Pollution Control Board and may also be seen on the website of the Ministry of
Environment and Forests at http://www.envfor.nic.in. The advertisement should be made within
10 days from the date of receipt of the Clearance letter and a copy of the same should be
forwarded to the Regional Office of this Ministry.

13.  Any appeal against this clearance shall lie with the National Green Tribunal, if preferred,
within a period of 30 days as prescribed under Section 16 of the National Green Tribunal Act,
2010.

14.  This Clearance is subject to final order of the Hon’ble Supreme Court of India in the
matter of Goa Foundation Vs. Union of India in Writ Petition (Civil) No.460 of 2004 as may be
applicable to this project.

15.  Status of compliance to the various stipulated environmental conditions and
environmental safeguards will be uploaded by the project proponent in its website.

16.  The project proponent shall also submit six monthly reports on the status of compliance
of the stipulated Clearance conditions including results of monitored data (both in hard copies as
well as by e-mail) to the respective Regional Office of MoEF, the respective Zonal Office of
CPCB and the SPCB.

17. The environmental statement for each financial year ending 31* March in Form-V as is
mandated to be submitted by the project proponent to the concerned State Pollution Control
Board as prescribed under the Environment (Protection) Rules, 1986, as amended subsequently,
shall also be put on the website of the company along with the status of compliance of Clearance
conditions and shall also be sent to the respective Regional Offices of MoEF by e-mail.

(Lalit Kapur)
Bicecier /JA-IID)
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Copy to:
(1) The Secretary, Department of Environment, Government of Karnataka, Bangalore.

(2) The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-cum-Office
Complex, East Arjun Nagar, Delhi — 110 032.

(3) The Member Secretary, Karnataka Coastal Zone Management Authority & Director,
Environment Technical Cell, Department of Forests, Ecology and Environment, Govt. of
Karnataka. '

(4) The Member Secretary, Karnataka State Pollution Control Board, “Parisara Bhavan, 4" &
5" Floor, # 49, Church Street, Bangalore-560 001.

(5) The CCF, Regional Office, Ministry of Environment & Forests(SZ), Kendriya Sadan, [Vth
floor, E&F wings, 17" Main Road, Koramangala II Block, Bangalore — 560 034.

(6) 1A - Division, Monitoring Cell, MOEF, New Delhi - 110003.

(7) Guard file.

Y

(Lalit Kapur)
Director (IA-11I)
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TA-J-11014/112/2022-TA-1
Government of India
Ministry of Environment, Forest & Climate Change
Impact Assessment Division
* kK

Indira Paryavaran Bhavan,
Jor Bagh Road, New Delhi-110 003
Dated: 25" November, 2022

Office Memorandum

Sub:- Standard Operating Procedure (SOP) for Post Environmental Clearance
Monitoring and Compliance of the project -reg.

Background

The Ministry has established 19 Integrated Regional Office (IROs) vide Notification
No. 1-5/2013-ROHQ dated 13m August, 2020 with a view to achieving mandated outcomes
related to Monitoring and Compliance of the project in an improved, timely and effective
manner.
2 As far as monitoring and compliance of EC conditions are concerned, as per para 10
of the EIA Notification, 2006, it is mandatory for the project proponent to submit half-yearly
compliance reports in respect of the stipulated EC conditions to the Ministry and its
Integrated Regional Offices (IROs).

The prescribed SOP wrt the Monitoring & Compliance is as given below:
1. IROs undertake inspection of the unit, with respect to the following scenarios:

i. IRO identifies ambiguity in half-yearly compliance reports with respect to the

stipulated EC conditions submitted by Project Proponent (PP).

ii. PP request IRO for issuance of Certified Compliance Report (CCR) in order to apply
for expansion of the project under EIA, Notification 2006.

iii. Complaint received against the project.

iv.  Direction from the Ministry based on PMO/VIP/PG/RTI ete. references.

v. Random Inspection of projects.

vi.  Direction from Hon’ble court in various Court Matter.

2. Based on the observations during Monitoring IRO secks Clarification/Action Taken
Report (ATR) to the PP and submit Monitoring Report along with the clarification letter to
the Ministry.

4 If PP fails to respond to it a reminder letter is sent by IA-Monitoring Cell allowing PP
to submit ATR in 15 days.

4. Action on the Monitoring Report by the Moniforing Cell: Monitoring Cell of
Ministry analyse the monitoring report submitted by IRO. Based on the observed Major and
Minor partial/non-compliances clarification/ATR, if necessary, is sought from Project
Proponent with direction to submit the response within a period of Thirty (30) days. If PP
fails to submit the response of clarification/ATR letter within the time line period, a reminder
letter as warning issued to the PP,

/___/-—-—'f
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The response submitted by PP is examined in the Ministry and the Action taken report

submitted by PP is sent to IRO for further verification. Based on IRO’s verification report
following actions are contemplated:

iii.

[f no satisfactory action has been taken by the PP and EC conditions are yet to be
complied Ministry may issue Show-Cause Notice under the Section 5 and other
provisions which may include Section 15 and 19 of the Environment (protection) Act,
1986.

If it is observed that the non-compliances are not rectified, Ministry provides an
opportunity to PP for clarification in personal hearing under the chairmanship of
officer not below the rank of Joint Secretary. Based on the outcome of the personal
hearing if necessary, direction for Compensation/Suspension of EC may be issued.

If it is observed that PP has taken credible action to comply with the condition and the
action is expected to be completed with some additional time, Ministry grant
additional time in which actions are expected to be completed by PP to fully comply
with the conditions mentioned in the EC and submit the compliance report duly
verified by concerned IRO to the Ministry.

If it is observed that PP has now complied with all the conditions and the same has
been confirmed in the verification report, Ministry issues Action Closure Letter
(ACL) to the PP with direction to continuously submit six monthly compliance report
on time. »

If it is observed that PP has violated the provisions of EIA Notification, 2006 and
attracts the provisions of SOP dated 07.07.2022, Monitoring Cell intimates the
concerned sector for taking appropriate action as deem fit.

6. Action after issuance of Show Cause Notice:

Monitoring Cell of the Ministry prescribes a time line of Fifteen (15) days or Thirty
(30) days for submission of reply of SCN based on the gravity of non-compliances. If
PP fails to submit the response of SCN within the prescribed time period, if necessary,
a warning letter may be issued.

The response to SCN submitted by PP is examined in the Ministry and if found
necessary the reply submitted by PP is sent to IRO for further verification. Based on
IRO’s verification report following actions are contemplated:

a) Ifit is observed that PP has now complied with all the conditions and the same has

been confirmed in the verification report, Ministry issues ACL to the PP with
direction to continuously submit six monthly compliance report on time.

b) If it is observed that the non-compliances are not rectifiable, Ministry provides an

opportunity to PP for clarification during personal hearing under the chairmanship
of officer not below the rank of Joint Sccretary. Based on the outcome of the
personal hearing if necessary, direction for Compensation/Suspension of EC may
be issued.

7. Action in other scenarios:

i.

If it is observed that there is imminent risk to the environment and health due to
noncompliance by the PP, SCN with time line of Fifteen (15) days is issued to PP. If
PP fails to submit the response of SCN within the prescribed time period, if necessary

P

N\
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a warning letter may be issued otherwise after Fifteen (15) days personal hearing may
be conducted under the chairmanship of officer not below the rank of Joint Secretary.

Based on the outcome of the personal hearing if necessary, direction for Suspension
of EC or other prescribed action under EPA may be issued.

If it is observed that due to non-compliance, accident has already been taken place,
Ministry may immediately suspend the EC of the project till all the conditions are

complied and duly verified by concerned IRO. M
%
—_—

(Dr. Shruti Rai Bhardwaj)
Addl. Director/Scientist ‘I’

Encl.: As above

To,
All Concerned

Copy for information to:
1. PS to Hon’ble Minister for Environment, Forest and Climate Change
. PS to Hon’ble MoS (EF&CC)
. PPS to Secretary (EIF&CC)
. PPS to DGF&SS (EF&CC)
. PPS to AS (TK)/PPS to JS(SKB)
. Guard File/Spare Copies
. US(IT)/Consultant(I'T)

~] &N W B W N
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URGENT
Speed Post/Online

File no. 1A-L-11011/57/2024-IA-|
Government of India
Ministry of Environment, Forest and Climate Change
(L.A. Division)

*kkkk

Indira Paryavaran Bhavan

Jor Bagh Road, Aliganj

New Delhi-110 003

Email: bhardwaj.adiraju@gov.in
Dated: 22" October, 2024

To,

Deputy Director General of Forests (C),

Ministry of Environment, Forest and Climate Change,
Integrated Regional Office Kendriya Sadan,

4th Floor, E&F Wings, 17th Main Road,
Koramangala Il Block, Bangalore — 560034

Sub: Earlier OA No. 1055/2024 new OA No. 261/2024 in the mater of News Item titled
"Unscientific work by NHAI led to Shirur landslide Geological Survey of India report"
appearing in the Indian Express dated 02.08.2024 pending before NGT (SZ) Chennai-
reg.

Ref:
i. A copy of news report published in The Indian Express on 02.08.2024.
i. NGT’s order dated 12.08.2024.
ii.  Ministry’s EC letter no. 5-26/2008-1A.1ll dated 10.08.2009
Sir,

This is in reference to communication no F(C)A/12.7/732/INGT/KAR/314 dated
13.09.2024 from Regional Office (RO), Bengaluru informing about the above cited suo
moto proceedings initiated in NGT(PB) (OA No. 1055/2024) and subsequently transferred to
NGT(SZ) (OA No. 261/2024), based on a news item titled "Unscientific work by NHAI led to
Shirur landslide - Geological Survey of India report”, published in The Indian Express on
02.08.2024 (Copy enclosed)

2. In this regard, the RO, Bengaluru is requested to furnish (i) the factual status report
concerning the issues raised in the application, along with (ii) condition-wise compliance
status report (s) for all the ECs associated with the project.

3. Being a Court Matter, timely response will be appreciated.

This issues with the approval of the competent Authority.

Enclosed: as above.

\/’cﬁrs faithfully

Joint Director/S€ightist ‘D’
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i @Y Government of India
WA, 39 S Serar] wiad e/ Ministry of Environment, Forest and Climate Change
#oA Fraters — e / Regiorfal Office - Bengaluru
98 F4 aed, Wt e, § oz us fimg / Kendriya Sadan, 4 Floor, E&F Wings AT
CovermentOtinda 1740 71 i, I1 acit, #rcimer, 1 560034 / 17" Main Road, I Block, Koramangala, ¥ LiFE
Bengaluru 560034
File No. F(C)A/12.7/732/NGT/KAR -%'0 05.03.2025

To
The Scientist D and Joint Director
Ministry of Environment, Forest and Climate Change
Compliance & Monitoring Division — IA Division
Indira Paryavaran Bhawan
Jor Bagh Road, Aliganj, New Delhi 110003
(bhardwai.adiraiu.@aov.in)

Sub.:  Monitoring report of EC & CRZ Clearance for widening and upgradation of existing carriageway to 4/6
laning in Goa — Karnataka border to Kundapur section of NH-17 in the State of Karnataka by NHA[ —

Site inspection report regarding.
|
Ref.:  Your Letter No. IA-L-1101 1/57/2024-1A.1 dated 30.01.2025. 1
Sir,

Apropos to your above cited letter, the site inspection reports wrt both the ECs (No. 10-107/2011-1A .11
dated 19.02.2014 & 5-26/2008-1A.11] dated 10.08.2009) are enclosed for necessary action at your end.

This issues with the approval of the Competent Authority.

Yours faithful]y

(Dr. Dola Bhattacha jee)ﬁ '

Scientist ‘B’
Encl. As above.
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Government of India
Ministry of Environment, Forest and Climate Change

3

Regional Office - Bengaluru

SITE INSPECTION REPORT

Project type

Name of the Project

PART-1

DATA SHEET

Highway Project (Infrastructure)

Environmental and CRZ Clearance for widening and
upgradation of existing carriageway to 4/6 laning in Goa
— Karnataka Border (Km 93.700) to Kundapur (KM
283.300) Section of NH-17 in the State of Karnataka by
M/s NHAL

3. Environmental Clearance (EC) No. 10-107/2011-IAII1  dated 19.02.2014 (EC No. 5-
& date 26/2008-1A.111 dt 10.08.2009 was earlier granted for 4/6
laning of the stretch).

4.  State Karnataka

5. Address of Correspondence

a. Address for Correspondence of The Chief General Manager (LA), M/s NHAI, G-5&6,
the project proponent (PP) Sector 10, Dwaraka. New Delhi 110075.

b. Representative Officer of the Shri. M. Shivakumar, DGM(T) & Project Director,
PP with whom correspondences NHAI, PIU-Honnavar (Ph. 8310783346, email:
were made piuhonnavar@nhai.org)

6.  Salient features As per the EC, the project involves widening and
upgradation of existing carriageway. The project road is
part of NH66.

7. Whether forest land is involved Yes [Forest Clearance for diversion of 163.283 ha of
forest land in Karwar, Honnavar and Kundapura
divisions has been obtained by the PP].

8.  Status of project In operation.

9.  Project cost Rs. 1756.32 Cr as per the available records.

10. Date of site inspection for this 07.11.2024.

report

BRIEF NOTE ON THE PROJECT IN RESPECT OF THE LANDSLIDE ISSUE

As per the available records, the project is part of NH66 and involves widening and upgradation of existing
carriageway. The road passes towards south from Goa-Karnataka border through congested towns/ villages
(viz., Karwar, Kumta, Shirur, Bhatkal, Honnavar, etc.). The road also passes through hilly terrain, plains and
rolling-hilly terrains.

The Karnataka CZMA had recommended this project vide its Letter No. FEE136CRZ2013 dated 12.09.2013.
A landslide incident occurred around 8.45 am on 16.07.2024 on this national highway at Km.147.900 near
Shiroor Village, Ankola. As reported by the PP, the area received torrential rains during the period. It was also
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gathered from the news items and the locals that trucks, houses, roadside shops got washed away in the
landslide leading to several fatalities and disruption of traffic on NH66.
During the inspection, it was noted that at this location, there is a hill (with steep gradient of the slope) on one
side and river on the other side. Part of the carriageway at the location was seen to be partially blocked while
the debris have been dumped along the roadside. Vehicle movements was seen to be hampered on this stretch
of the highway. Vide letter dated 06.12.2024, the PP has intimated that the site was inspected by their experts,
and it was noted that the landslide commenced from nearly 50 m further from the project ROW on the hill
side, crossed the project width right upto the riverside. As per the submission made by the PP, the experts after
the inspection (on 22.07.2024) stated that the probable cause of the landslide being over-saturation of
lithomarge soil leading to concentrated seepage along the soil-rock interface (PP’s submission is enclosed as
~wure 1). Action points were also suggested by their expert committee including maintenance of vigilance
through trained security/ police personnel, display of cautionary boards, ensuring no vehicles stop in the
affected area, restricting vehicular speed to 20 Km/hr etc. However, no such arrangements were seen at the
affected site during this inspection. No toe supports were also seen in and around this stretch and overburden/
debris were seen to have been spilled into the river. The PP intimated that detailed reports from Geo-technical
experts are awaited.
Further, several inadequacies have been recorded in the status of compliance with respect to the forest
clearance granted to this project. For instance, plantations have not been raised along the roadside/ on the
central verges, overburden has been dumped along the roadsides, slope stabilization work has not been carried
out, etc. The report of the site inspection carried out by the Forest Wing of this office during 19" and 22"
November 2024 is enclosed as Annexure [,

A
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Fig. ( to D) — Other areas (madsidej alon

Detailed point-wise compliance report is as follows.

PART - 11 & 111
EC No. 10-107/2011-1A.111 dt 19.02.2014:
Specific Conditions -
SL Conditions as stipulated in EC No. Status of compliance
10-107/2011-1A.111 dt 19.02.2014

No.
i

Road in mangrove areas shall be on stilts.
It is noted that the proposed ROW
overlaps 10.5 ha of mangrove area. The
project proponent (PP) shall carry out
mangrove plantation in an area of 50 ha
in consultation with Forest Department.

Being complied.

The inspected mangrove stretches are having bridges.
As per the site inspection report of November 2024 that
was made available by the Forest Wing of RO-
Bengaluru, MoEFCC, mangrove plantations have been
raised in Honnavar and Kumta ranges (Karnataka) by
the PP (the report is enclosed as Annex. 1)

As the project is located within 10 Km of
proposed Catigaon Wildlife Sanctuary,
Goa, prior clearance from NBWL shall
be obtained.

Complied.

As per the records, the proposed project is located 5.5
km away from Catigaon WL sanctuary in Goa. The Eco-
Sensitive Zone for Catigaon WL Sanctuary, that was
Notitied vide SO 630 (E) dated 3 March 2014, is spread
upto 3 km from the boundary. Considering that the road
is located outside the Eco-Sensitive Zone of the
sanctuary, the Standing Committee of NBWL (in the
meeting held on 18.08.2015) recommended the project
for environment clearance.

iii

The project involves diversion of
162.429 ha protected forest land
including 2.629 ha mangroves area for
which the proponent shall obtain the
requisite FC. The proponent can execute
the above project on the entire stretch
located in non forest land, provided that

the proponent submits an undertaking

Complied.

The PP has obtained a Forest Clearance for diversion of
163.283 ha of forest land in Karwar, Honnavar and
Kundapura divisions vide Letter No. FNo. 4-
KRA973/2013-BAN/1660 dated 06.03.2020.

R

P,
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while making application to get FC that
the execution of work on non forest land
shall not be cited as a reason for grant of
FC and in case FC is declined, width of
the portion of road falling in the forest
land will be maintained at its existing
level.

It is indicated that 23491 nos. of trees are
proposed to be cut for the project.
Necessary permissions from competent
authority shall be obtained from tree
cutting.  Necessary  compensatory
afforestation shall be carried out and cost
provision should be made for regular
maintenance.

Refer below.

The PP submitted that they have obtained the requisite
permissions from the concerned Divisions (Karwar,
Honnavar and Kundapur). However, copies of the
permission letters were not made available to this office.
Therefore, the status of compliance with this condition
could not be ascertained.

Further, the records indicate that 14660 forest trees
and 19694 non-forest trees have been cut as of now.
Therefore, the PP has cut a total of 34,354 trees.
Further, as per the site inspection report of November
2024 that was made available by the Forest Wing of RO-
Bengaluru, MoEFCC, compensatory afforestation of a
total of 370 ha have been raised in Tumkur and
Honnavar divisions. The PP has paid Rs. 95876920
toward this afforestation.

It is noted that according to NHALI the
impact zone is 50-200 m and the nearby
habitation is Karwar town at 600 m.
However, NHAI shall intimate local
authority before carrying out the
blasting. If there are any damage caused
due to blasting, NHAI shall compensate
100% under the notice of local Authority.

Refer below.

The status of compliance could not be ascertained
because the PP did not furnish any detail/ supporting
document to this office in this regard.

Vi

All the other required clearances for
carrying out blasting shall be obtained
from the competent authority including
forest/ Wildlife.

Refer below.

As informed by the PP vide letter dated 06.12.2024,
license for use of explosives was obtained and the same
was valid till 31.03.2023. However, a copy of the license
letter was not made available to this office. Therefore,
the status of compliance with this condition could not
be ascertained.

vii

The blasting shall be restricted only from
8 am to 6 pm.

Refer below.
PP submitted that the conditions are being complied

viii

The technique adopted for controlled
blasting at identified locations is non-
electric detonating technique.

with. However, no supporting details furnished by the
PP in this regard. Therefore, the status of compliance
with this condition could not be ascertained.

Explore the possibilities of using cold
mix technology wherever possible
particularly near wildlife sanctuary.

Refer below.
No information furnished by the PP in these regards.
Therefore, the status of compliance with this condition

Permission for the groundwater drawl
shall be obtained from competent
authority.

could not be ascertained.

Xi

Rainwater harvesting including oil and
grease trap shall be provided. Water
harvesting structures shall be located at
every 500 m along the road. Vertical
drain  type rainwater  harvesting
structures shall be set up to minimize
surface runoff losses of rainwater.

Partially complied, however, the drainage channels are
not being adequately desilted/ maintained. No oil-
grease traps were seen during this inspection.

/ s
:‘l'f R b
%}\ﬂﬂ




32

Xii

R&R shall be as per the guidelines of
State/ Central Government.

Refer below.

The status of compliance could not be ascertained
because the PP did not furnish any detail/ supporting
document to this office in this regard.

xiii

IRC guidelines shall be followed for
widening and upgradation of road.

Refer below.

The status of compliance could not be ascertained
because the PP did not furnish any detail/ supporting
document to this office in this regard.

xiv The response/ commitments made | Refer below.
during public hearing shall be complied | The status of compliance could not be ascertained
with letter and spirit. because the PP did not furnish any detail/ supporting
document to this office in this regard.
XV All the recommendation of the EMP | Refer below.
shall be complied with letter and spirit. | The status of compliance could not be ascertained
All the mitigation measures submitted in | because the PP did not furnish any detail/ supporting
the EIA report shall be prepared in a | document to this office in this regard.
matrix format and the compliance for
each mitigation plan shall be
xvi Green belt development shall be
undertaken as suggested in the EMP.
xvii | The seismic nature of the area shall be | Complied.
taken into account while designing the | As per the records, the entire stretch of the project road
project. falls under Seismic Zone — I11 of India.
xviii | The project proponent shall obtain | Refer below.
necessary permission from the State | Vide letter dated 06.12.2024, the PP has submitted that
Irrigation Department before drawing | the condition is not applicable to the project. However,
water from the river source for the | no information regarding the requirement/ source of
purpose of the proposed construction | water furnished by the PP.
activity.
Xix Sidewalk shall be provided along the | Complied.
bridges. The stretches inspected were seen to have sidewalks
along the bridges.
0
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Fig. Sidewalk along a bridge.
XX The drain shall be atleast | m away from | Refer below.

the toe of the embankment of the road
adopting IRC guidelines.

The status of compliance could not be ascertained
because the PP did not furnish any detail/ supporting
document to this office regarding the adopting/
implementation of the IRC guidglines.
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xXi

Longitudinal drains shall be provided all
along the project road to ensure proper
drainage of the area. In addition,
adequate number of underpasses and
culverts to act as cross drainage
structures shall be provided.

Complied.

The stretches inspected were seen to have longitudinal
drains. Culverts were also seen to be in the place.
However, the drainage channels are not being
adequately desilted/ maintained, thereby posing the
risk of waterlogging on the roads during rainy
seasons.

Xxii

The solid waste generated shall be used
for rehabilitating the borrow areas.

Refer below.

Vide letter dated 06.12.2024, the PP has submitted that
they have implemented the condition. However, no
details were furnished in the matter. Further, at some
places along the inspected stretch, overburden generated
was seen to have been dumped on either side of the road.

Xxiii

For providing safety to the crossing
animals and avoid road accidents, speed
breakers/ rumbled strips shall be
constructed at the identified locations of
the animal movements. Enough
hoardings and signages shall also be put
up for the public and vehicles’
convenience.

Not complied.

Speed breakers were seen at some stretches only. Not
enough hoardings and signages were seen along the
inspected stretch thereby posing the risk of road
accidents. Further, several wildlife kills have been
recorded on NH66 including that of leopard.

XXiv

Minimum of three times the number of
trees to be cut shall be planted. It shall be
ensured that the trees as a part of the
afforestation shall be looked after by
NHAL Tree plantation shall be of the
same species/ local species and survival
shall be monitored. Transplantation of
trees shall be carried out wherever
possible. The tree plantation shall be
taken up on the extreme end of the road.

Partially complied.

The PP has not furnished any plan/ design for raising
plantations on either side of the road. For a few stretches
in the Kundapura Division a single row of plantations
has been raised along the roadside. Most of the areas do
not have roadside plantations. Further, the central verge
has been planted at some stretches with ornamental
plants.

Necessary clearance from the State
Government shall be obtained for
extraction of sand from the rivers.

Refer below.

Vide letter dated 06.12.2024, the PP has submitted that
they have implemented the condition. However, no
details were furnished in the matter and so, the status of
compliance could not be ascertained.

xXxvi

Pmper signage shall be installed at
appropriate locations for  the
convenience of the traffic movement.

Not complied.

Not enough signages were seen along the inspected
stretch, thereby posing the risk of traffic
mismanagement and road accidents. Several wildlife
kills have already been recorded on NH66.

XXvii

The embankments/ slopes and the slopes
left after cutting shall be provided with
vegetative turfing to avoid soil erosion.

Partially complied.
The roads have been cut through hills without providing
adequate embankments. The slopes are steep and no
adequate vegetations have been developed on the slopes
to avoid soil erosion.

XX viii

The hot mix plant shall be located at least
500 m away from the habitation and on
the barren land to avoid its adverse
impact on the human population.

Refer below.
No hot mix plant was seen along the inspected stretch.

XXIX

Rehabilitation  and  payment  of
compensation to the project affected
people (PAPs) shall be made as per the
policy of the State Government.

Refer below.

Vide letter dated 06.12.2024, the PP has submitted that
they have implemented the condition. However. no
details were furnished in the matter and so, the status of
compliance could not be ascertained.

XXX

Noise barriers shall be provided at

| appropriate locations particularly in the

Not complied.

e
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areas where the alignment passes
through inhabited areas so as to ensure
that the noise levels do not exceed the
prescribed standards.

No such arrangements were seen along the inspected
stretch.

XXXI

Forroad safety, IRC guidelines in respect
of road signages, service roads, bus bays,
inter-sections, pedestrians crossings, etc.
shall be strictly adhered to.

Not complied.

No information/ supporting documents furnished by the
PP in respect of the implementation of IRC guidelines.
As already mentioned above, not enough hoardings and
signages were seen along the inspected stretch thereby
posing the risk of road accidents. Further, several
wildlife kills have been recorded on NH66 including
that of leopard.

General Conditions

Adequate provisions for infrastructure
facilities including water supply. fuel and
sanitation must be ensured for
construction  workers  during  the
construction phase of the project to avoid
any damage to the environment.

Refer below.

No major construction/ digging activities were seen
along the inspected stretch. However, vide letter dated
06.12.2024, the PP has submitted that they have
implemented the conditions.

Appropriate measures must be taken
while undertaking digging activities to
avoid any likely degradation of water
quality.

Borrow sites for each quarry sites for
road construction material and dump
sites must be identified keeping in view
the following:

(a) No excavation or dumping on
private property is carried out
without written consent of the
owner.

(b) No excavation or dumping shall
be allowed on wetlands, forest
areas or other ecologically
valuable or sensitive locations.

(c) Excavation work shall be done
in close consultation with the
soil conservation and watershed
development agencies working
in the area, and

(d) Construction spoils including
bituminous materials and other
hazardous materials must not be
allowed to contaminate water
courses and the dump sites for
such materials must be secured
so that they shall not leach into
the groundwater.

Refer below.

It was intimated vide letter dated 06.12.2024 that the PP
— (a) has obtained consent letters from the landowners
of the borrow areas, (b) has not excavated/ dumped on
wetlands, forest areas or other ecologically valuable or
sensitive locations, (c¢) is in the process of consultation
with soil conservation and watershed development
agencies working in the area. However, no supporting
documents were furnished in support of the submissions
made by the PP. Therefore, the status of compliance
could not be ascertained.

Further, with respect to the stipulation no. (d), at some
places along the inspected stretch, overburden was seen
to have been dumped on either side of the roads.

The construction material shall be
obtained only from approved quarries. In
case new quarries are to be opened,
specific approvals from the competent
authority shall be obtained in this regard.

Refer below.

It was intimated vide letter dated 06.12.2024 that the PP
has complied with the condition. However, no
supporting documents were furnished in support of the
submissions made by the PP. Therefore, the status of
compliance could not be ascertained.

Adequate precautions shall be taken
during transportation of the construction

Refer below.
During the inspection, no such transportation activities

were noted along the inspected stretch. However, PP |

v
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material so that it does not affect the
environment adversely.

vide letter dated 06.12.2024 has commented that “all the
trucks  carrying  construction materials  found
uncovered. Water sprinkled on haulage roads to
mitigate dust pollution is inadequate’.

vi

Borrow pits and other scars created
during the road construction shall be
properly levelled and treated.

Being complied.
The closed borrow pits are being levelled. It was
intimated vide letter dated 06.12.2024 that the PP has
instructed the concessionaire to rehabilitate and close
the borrow areas.

vii

Adequate financial provision must be
made in the project to implement the
aforesaid safeguards.

Not complied.
No information/ details furnished in this regard.

viii

The project proponent will set up
separate environmental management cell
for effective implementation of the
stipulated  environmental safeguards
under the supervision of a Senior
Executive.

Not complied.

No information (date of constitution) or details
(composition of the cell, members, SOP of the cell, etc.)
have been furnished in this regard.

Full support shall be extended to the
Officers of the Ministry/ Regional Office
by the project proponent during
inspection of the project for monitoring
purposes by furnishing full details and
action plan including action taken reports
in respect of mitigation measures and
other environmental protection
activities.

Not complied.
Relevant project related information/details. sought by
this office, have not been furnished by the PP.

A six-monthly monitoring report shall
need to be submitted by the project
proponents to the Regional Office of this
Ministry regarding the implementation
of the stipulated conditions.

Not complied.

Based on the available records it was noted that the PP
is not regularly submitting the six-monthly monitoring
report to this office.

Xi

Ministry of Environment and Forests or
any other competent authority may
stipulate any additional conditions or
modify the existing ones, if necessary in
the interest of environment and the same
shall be complied with.

PP vide letter dated 06.12.2024 has agreed to comply.

Xii

The Ministry reserves the right to revoke
this clearance if any of the conditions
stipulated are not complied with the
satisfaction of the Ministry.

Xiii

In the event of a change in project profile
or change in the implementation agency,
a fresh reference shall be made to the
Ministry of Environment and Forests.

Xiv

The project proponent shall inform the
Regional office as well as the Ministry
the date of financial closure and final
approval of the project by the concerned
authorities and the date of start of land
development work.

Complied.

PP vide letter dated 06.12.2024 has intimated the date of
financial closure has been intimated to the Ministry
through letter No. IWCT/BD/FC&AD/13/12552 dated
24.12.2013. However, copy of the letter was not found
in the records of this office.

XV

A copy pf the clearance letter shall be
marked to concerned Panchayath/ local
NGO, if any, from whom any suggestion/
representation has been made while
processing the proposal.

Not complied.
No supporting documents were furnished in this regard
by the PP.
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Safety provis:iun such as bus bays.

Refer below.

xXvi
service roads intersection improvement | The status of compliance with the IRC norms/
etc. will be carried out by the project | guidelines could not be ascertained because the PP did
proponent. The project proponent shall | not furnish any detail/ supporting document to this
provide adequate facilities as per IRC [ office in this regard.
norms/ guidelines.

xvii | State Pollution Control Board shall | The condition for compliance by the SPCB, DIC and
display a copy of the clearance letter at | Collector’s Office/ Tehsildar’s Office.
the Regional Office, District Industries
Centre and  Collector’s  Office/
Tehsildar’s Office for 30 days.

EC No. 5-26/2008-1A.111 dated 10.08.2009

Specific Conditions

SL Conditions as stipulated in EC No. 10- | Status of compliance

No. 107/2011-1A.111 dt 19.02.2014 _ i

i All necessary clearances from the | As already mentioned above (EC No. 10-107/2011-
concerned authorities including forest | IA.III dt 19.02.2014, Specific Condition No. iii and vi).
clearance shall be obtained before
initiating the project.

ii To prevent damage to the agriculture | Being complied, however, the drainage channels are
land, the drainage flow shall be diverted | not being adequately desilted/ maintained.
to the natural course avoiding the
agriculture land. !

iii Necessary mitigative measures against | Refer below.
adverse impact to the water bodies/ back | No details provided by the PP in this regard.
waters that are to affected shall be
provided.

iv The road profile shall be raised on the | Being complied, however, the drainage channels are
low lying structures to prevent flooding | not being adequately desilted/ maintained, thereby
of road. posing the risk of waterlogging on the roads during

rainy seasons.

\ Greenbelt development and mangrove | As already mentioned above (EC No. 10-107/2011-
plantation shall undertake as suggested | IA.IlI dt 19.02.2014, Specific Condition No. i).
in Environmental Management Plan.

vi By passes shall be provided in all the | Refer below.
habituated areas. By-passes were seen at some stretches. However, PP has

not provided any detail in this regard.

vii Water harvesting structures shall be | As already mentioned above (EC No. 10-107/2011-
located at every 500 m along the road. | IA.II1 dt 19.02.2014, Specific Condition No. xi).
Vertical drain type rainwater harvesting
structures shall be set up to minimize
surface runoff losses of rainwater.

viii No groundwater shall be used for the | As already mentioned above (EC No. 10-107/2011-
project. IALIII dt 19.02.2014, Specific Condition No. x).

ix River water shall be used for the project | As already mentioned above (EC No. 10-107/2011-
after obtaining due permission from | IA.III dt 19.02.2014, Specific Condition No. xviii).
concerned authorities.

X Sidewalk shall be provided along the | As already mentioned above (EC No. 10-107/2011-
bridges. IAL11I dt 19.02.2014, Specific Condition No. xix).

xi The drain shall be at least | m away from | As already mentioned above (EC No. 10-107/2011-
the toe of the embankment of the road | IA.III dt 19.02.2014, Specific Condition No. xx).
adopting IRC guidelines.

xii Longitudinal drains shall be provided all | As already mentioned above (EC No, 10-107/2011-
along the project road to ensure proper | IA.III dt 19.02.2014, Specific Condition No. xxi).

| drainage of the area. In addition,
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adequate number of underpasses and |

culverts to act as cross drainage
structures shall be provided.

Xiii

The solid waste generated shall be used
for rehabilitating the borrow areas.

As already mentioned above (EC No. 10-107/2011-
TALII1 dt 19.02.2014, Specific Condition No. xxii).

Xiv

For providing safety to the crossing
animals and avoid road accidents, speed
breakers/ rumbled strips shall be
constructed at the identified locations of
the animal movements.

As already mentioned above (EC No. 10-107/2011-
IA.TII dt 19.02.2014, Specific Condition No. xxiii).

Xv

Minimum of three times the number of
trees to be cut shall be planted. It shall be
ensured that the trees as a part of the
afforestation shall be looked after by
NHAL A detailed plan earmarking funds
for this purpose shall be provided.

xXvi

The tree plantation shall be taken up on
the extreme end of the road.

As already mentioned above (EC No. 10-107/2011-
IA.III dt 19.02.2014, Specific Condition No. xxiv).

xXvii

Necessary permission for tree felling
from the concerned department shall be
obtained before commencement of the
project work and copies of the same shall
be submitted to this Ministry.

Complied.

As per the information submitted by the PP, permission
was obtained from DCF Mangalore Division
(Karnataka Forest Department) vide letter Nos.
No/TBR/CR/86/NH:2007-08  dated  24.06.2010;
No/TBR/CR/15/NH:TFP:2007-08  24.06.2010. Also,
permission was obtained from DCF Kundapura
Division (Forest Department) vide Letter No.
C2:CR:53/06-07/NH dated 15.06.2010. However,
copies have not been made available to this office.

Xviii

Adequate number of underpasses shall
be provided in the habitation areas. The
details of such underpasses shall be
provided to the Ministry within 6 months
from the date of issue of this letter.

Refer below.

As per the information made available to this office, 3
cattle passes, 3 vehicle under passes, | overpass, 7
pedestrian underpasses, 3 flyovers, 2 FOB and | subway
have been provided along the highway stretch.
However, the adequacy of these underpasses could

not be ascertained.

Xix

Necessary clearance from the State
Government shall be obtained for
extraction of sand.

As already mentioned above (EC No. 10-107/2011-
TA.I1I dt 19.02.2014, Specific Condition No. xxv).

XX

Proper signage shall be installed at
appropriate locations for  the
convenience of the traffic movement.

As already mentioned above (EC No. 10-107/2011-
TALIIT dt 19.02.2014, Specific Condition No. xxvi).

xx1

The embankments/ slopes and the slopes
left after cutting shall be provided with
vegetative turfing to avoid soil erosion.

As already mentioned above (EC No. 10-107/2011-
TA.1IT dt 19.02.2014, Specific Condition No. xxvii).

Xxii

The hot mix plant shall be located at least
500 m away from the habitation and on
the barren land to avoid its adverse
impact on the human population.

As already mentioned above (EC No. 10-107/2011-
IALIIL dt 19.02.2014, Specific Condition No. xxviii).

Xxiii

Rehabilitation and  payment of
compensation to the project affected
people (PAPs) shall be made as per the
policy of the State Government.

As already mentioned above (EC No. 10-107/2011-
IA.II dt 19.02.2014, Specific Condition No. xxix).

XXiv

Noise barriers shall be provided at
appropriate locations particularly in the
areas where the alignment passes
through inhabited areas so as to ensure

As already mentioned above (EC No. 10-107/2011-
IA.IIT dt 19.02.2014, Specific Condition No. xxx).

_—
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that the noise levels do not exceed the
prescribed standards.

XXV

Details of the use of flyash in the project
shall be provided to the Ministry before
its initiation. In any case, the project shall
utilize flyash in the construction of road
embankments as per the provisions of
Notification SO No. 763(E) dated
14.09.1999 as amended vide SO 979(E)
dated 27.08.2003.

Not complied.

From the available records it was noted that the PP tried
to procure flyash from a thermal power plant in Udupi.
However, they were not successful in the attempt of
flyash procurement due to some local public agitation.

XX Vi

For road safety, IRC guidelines in respect
of road signages, service roads, bus bays,
inter-sections, pedestrians crossings, etc.
shall be strictly adhered to.

As already mentioned above (EC No. 10-107/2011-
TALIII dt 19.02.2014, Specific Condition No. xxxi).

General Conditions

Adequate provisions for infrastructure
facilities including water supply, fuel and
sanitation must be ensured for
construction  workers  during  the
construction phase of the project to avoid
any damage to the environment.

As already mentioned above (EC No. 10-107/2011-
TA.IIT dt 19.02.2014, General Condition No. i & ii).

Appropriate measures must be taken
while undertaking digging activities to
avoid any likely degradation of water
quality.

iii

Borrow sites for each quarry sites for
road construction material and dump
sites must be identified keeping in view
the following:

(a) No excavation or dumping on
private property is carried out
without written consent of the
owner.

(b) No excavation or dumping shall
be allowed on wetlands, forest
areas or other ecologically
valuable or sensitive locations.

(c) Excavation work shall be done
in close consultation with the
soil conservation and watershed
development agencies working
in the area, and

(d) Construction spoils including
bituminous materials and other
hazardous materials must not be
allowed to contaminate water
courses and the dump sites for
such materials must be secured
so that they shall not leach into
the groundwater.

As already mentioned above (EC No. 10-107/2011-
TATII dt 19.02.2014, General Condition No. iii).

The construction material shall be
obtained only from approved quarries. In
case new quarries are to be opened,
specific approvals from the competent
authority shall be obtained in this regard.

As already mentioned above (EC No. 10-107/2011-
TALTIT dt 19.02.2014, General Condition No. iv).

13
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Adequate precautions shall be taken
during transportation of the construction
material so that it does not affect the
environment adversely.

As already mentioned above (EC No. 10-107/2011-
IA.ITT dt 19.02.2014, General Condition No. v).

vi

Borrow pits and other scars created
during the road construction shall be
properly levelled and treated.

As already mentioned above (EC No. 10-107/2011-
IA.III dt 19.02.2014, General Condition No. vi).

vii

Adequate financial provision must be
made in the project to implement the
aforesaid safeguards.

As already mentioned above (EC No. 10-107/2011- |
IA.I1I dt 19.02.2014, General Condition No. vii).

viii

The project proponent will set up
separate environmental management cell
for effective implementation of the
stipulated environmental safeguards
under the supervision of a Senior
Executive.

As already mentioned above (EC No. 10-107/2011-
TA.IIT dt 19.02.2014, General Condition No. viii).

Full support shall be extended to the
Officers of the Ministry/ Regional Office
by the project proponent during
inspection of the project for monitoring
purposes by furnishing full details and
action plan including action taken reports
in respect of mitigation measures and
other environmental protection
aclivities.

As already mentioned above (EC No. 10-107/2011-
1ALI11 dt 19.02.2014, General Condition No. ix).

Ministry of Environment and Forests or
any other competent authority may
stipulate any additional conditions or
modify the existing ones, if necessary in
the interest of environment and the same
shall be complied with.

PP vide letter dated 06.12.2024 has agreed to comply.

xi

The Ministry reserves the right to revoke
this clearance if any of the conditions
stipulated are not complied with the
satisfaction of the Ministry.

PP is aware of the condition.

xii

In the event of a change in project profile
or change in the implementation agency,
a fresh reference shall be made to the
Ministry of Environment and Forests.

Complied.

PP later proposed to widen and upgrade the existing
carriageway to 4/6 laning in Goa — Karnataka Border
(Km 93.700) to Kundapur (KM 283.300) Section of
NH-17 in the State of Karnataka. Acordingly, expansion
EC was granted vide No. 10-107/2011-IA.1I1 dated
19.02.2014 by the Ministry.

xiii

The project proponent shall inform the
Regional office as well as the Ministry
the date of financial closure and final
approval of the project by the concerned
authorities and the date of start of land
development work.

Complied.

PP vide letter dated 06.12.2024 has intimated the date of
financial closure has been intimated to the Ministry
through letter No. IWCT/BD/FC&AD/13/12552 dated
24.12.2013. However, a copy of the letter was not found
in the records of this office.

Xiv

Safety provision such as bus bays,
service roads intersection improvement
etc. will be carried out by the project
proponent. The project proponent shall
provide adequate facilities as per IRC
norms/ guidelines.

As already mentioned above (EC No. 10-107/2011-
IA.1II dt 19.02.2014, General Condition No. xvi).

XV

Karnataka State Pollution Control Board
shall display a copy of the clearance
letter at the Regional Office, District

The condition for compliance by the SPCB, DIC and
Collector’s Office/ Tehsildar’s Office.

L
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Industries Centre and Collector’s Office/
Tehsildar’s Office for 30 days.

Joip

(Dr. Dola Bhattacharjee)

Scientjst ‘B’
Dr. Dola Bhattacharjee
pelr | 130l 202§ Scientist ‘B’
Place: Regional Office- Bengaluru, MoEFCC. MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE

b Integrated Regional Office, Kendriya Sadan

IVth Floor, E&F Wings, Bengaluru - 560 034,
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National Highways Authority of India
(Ministry of Road Transport & Highways, Government of India)
Qﬁﬂ)ﬁﬁl’l W“ﬁﬁ'ﬂ'—[ Wﬁ—@ﬁﬁ'{/wo]ect Implementation Unit - Honnavar

2nd Floor, Part 1, Vasudeva Business Park, Adjacent To HDFC Bank,
Mastikatte, Honnavar - 581 334
Email : piunhaihonnavar@gmail.com Email : piuhonnavar@nhai.org

No. NHAI/PIU-HNVR/11021/2024-25/1270 06.12.2024

To
Dr. Dola Bhattacharjee, Scientist ‘B’
Government of India
Ministry of Environment, Forest and climate change
Regional Office-Bengaluru
Kendriya Sadan, 4" Floor, E&F Wings
17™h Main Road, Il Block, Koramangala
Bengaluru-560034

Sub: Four laning of Goa-Karnataka Border to Kundapur section of NH-66 (formerly NH-17) from
Km. 93.700 to Km. 283.300 in the State of Karnataka to be executed as BOT Project on
DBFOT Pattern under NHDP-IV: -Earlier OA No.1055/2024 new OA No.261/2024 in the
matter of News Item titled “Unscientific work by NHAI led to Shirur landslide -
Geological Survey of India Report” appearing in the Indian Express dated-02.08.2024
pending before the Hon’ble NGT (SZ) Chennai-Submission of factual status report-
reg.

Ref:

MOEF&CC letter no. F(C)A/12.7/732/NGT/KAR/394 dated-05.11.2024.

NHAI PIU-Honnavar letter no. NHAI/PIU-HNVR/11021/2024-25/1151 dated-18.11.2024.
NHAI PIU-Honnavar letter no. NHAI/PIU-HNVR/11021/2024-25/1152 dated-18.11.2024.
Concessionaire letter no.IRBWTL/CTO/KKBOT/6566/2024 dated-27.11.2024.

IE letter no. THEME/GOA-KAR/2024-25/949 dated-28.11.2024.

S R TSI S

Sir,

This has reference to your letter cited 1%, referring to the NGT case (Earlier O.A
No0.1055/2024 new OA No.261/2024, SUO MOTU initiated by the Hon’ble NGT against NHAI & ors,
based on a News item titled - “unscientific work by NHAI led to Shirur landslide-Geological Survey
of India Report”, appearing in the Indian Express dated-02.08.2024) and the Ministry letter No.lA-
L-11011/577/2024-1A-1, dated-22.10.2024. The following information/documents were
requested by you vide letter cited 1.

I. Copies of all the Environmental Clearances (ECs) associated with the project.
Il. Condition wise EC Compliance status report and,
IIl. The factual status report concerning the issues raised in the application (Enclosed), to
this office within 7 working days along with the contact details of a responsible officer
for direct correspondence.

2. In this regard, point wise reply is as follows:

I. Copies of all the Environmental Clearances (ECs) associated with the project.

Ministry of Environment & Forests had accorded necessary Environmental and CRZ
clearance for the Project as per the provision of Coastal Regulation Zone Notification, 2011
and EIA Notification 2006 vide F.No.10-107/2011-1A.1Il dated-19.02.2014, copy of the same
is enclosed as Annexure - I.

YO e, o Y 3N §, FRA-R0, NI, T8 feeett - 990 oy
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Condition wise EC Compliance status report:

Environment monitoring report, which consist of condition wise EC compliance is
enclesed as Annexure - 2. '

The factual status report concerning the issues raised in the application: .

A landslide occurred around 8:45 am on 16.07.72024 at Km.147.900.0n NH-66 near Shiroor,
Ankola Taluk of Uttara Kannada District causing loss of lives & disruption to traffic on
NH-66.

It is to be noted that the alignment is a brownfield and not a green field, where a 2-lane
road already existed before 4-laning. At this location, there is a hill/ forest on one side
and river on the other. The location restricts widening of the road on river side.

The 3-day antecedent rainfall in the area was 503mm, causing saturation of thick debris
material and lithornarge, thereby increasing pore water pressure.

The Land slide, as it is clearly evident from the site inspection has commenced from
nearly 50 meters further from the Project ROW, on the hill side forest area and crossed
the project width right upto riverside. A tea statl and few vehicles parked were washed
off due to the land slide.

The origin of the land slide begins beyond the Project RoW and the landstide may be
primarily caused due to incessant torrential rains.

Committee/Expert visits subsequent to land slide:

Visit by Dr. R, Sajeev, Director, GSI on 17th & 18th July, 2024,

visit by Geotechnical Expert (Prof Dr. D. N. Singh), deployed by NHAI on 19*" and 22"
July, 2024, _

Visit by Expert Committee constituted by NHAl on 22" July, 2024, Its members are as
follows -

a) Dr. Anand Kumar Pandey, Chief Scientist, National Gecphysical Research Institute,
Hyderabad. _

b) Dr. D N Singh, Professor, Department of Civil Engineering, IIT - Bombay

c) Sh. Ashish D. Gharpure, MD, Genstru Consultants Pvt. Ltd.

d) Dr. R. Sajeev, Director, Geclegical Survey of India.

Committee/Experts after their visit to the site, submitted the foliowing -

Probable causes for the landslide:

. Over-saturation of lithomarge soil due to heavy rainfall, leading to concentrated seepage

along the soil-rock interface.

i. Presence of water bodies in the forest behind the crown of the scar, resulting in a dam

burst-like situation.

. Sloughing at the interface between rock strata and overburden soil due to reduce d

friction.
Movement of topsoil against the underlying rock.
Erosion of the soil mass due ta suffusion, leading to instability and collapse of the hillock.

Immediate Actions Reccmmended:
Channel water from the hilltop te facilitate proper runoff.

. Allow traffic only after implementing short-term measures along the main Carriageway.
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iii. Restrict vehicle speed to 20 km/hr and prohibit honking or abrupt manoeuvres.

iv. Ensure no vehicles stop in the affected area.
v. Monitor for any signs of soil movement and halt traffic if necessary.

vi. Maintain vigilance through trained security/police personnel and display cautionary

signboards.
% Long-term Engineering Actions: )
i. Conduct a technical audit of the affected stretch after rains cease.

ii. Perform a high-resolution drone/manual survey, including topographical and contour

mapping.

iii. Assess slopé stabilization options based on site conditions and resources available.

iv. Collaborate with relevant state agencies for a comprehensive geotechnical investigation.
V. Contact details of a responsible officer for direct correspondence as requested by you,
are as follows:

1. Shri. M Shivakumar, 2. Shri. Mandadi Bhavith Reddy,
Dy. General Manager (T) & Project Director, Deputy Manager (T),
NHAI, PIU - Honnavar, NHAI, PIU - Honnavar.
Ph. No. 8310783346. Ph. No. 7981052255.

Address: 2™ Floor, Part-1, Vasudeva Business Park, Adjacent to HDFC Bank, Mastikatte,
Honnavar-581334
Email ID-piunhaihonnavar@gmail.com, piuhonnavar@nhai.org.

2

PIU vide letter cited 3", requested the Concessionaire & Independent Engineer M/s.

Theme Engineering Services Pvt Ltd., to submit the details/documents sought vide letter cited
15, Accordingly, Concessionaire and Independent Engineer, vide letter cited 5 & 4™ respectively
submitted the Compliance. The same is enclosed herewith.

4.

It is important to note that PIU - Honnavar was established last year 15.03.2023. Prior to

this, the subject project was under the jurisdiction of PIU - Mangalore and was subsequently
transferred to PIU - Honnavar upon its establishment. Besides your letters were addressed to PIU
- Mangalore. As a result, there was some delay in giving a swift response.

Thanking you,

Yours Faithfully

g

DGM (T) & Project Director,
NHAI, PIU-Honnavar

CC: The Regional Officer, NHAI Bengaluru-for kind information.
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T 1 Theme Engineering Services Pvt. Ltd

Nabeed Residency, # 202, Second Floor
Goodluck Road, Hindu Colony, Bhatkal,
Uttara Kannada, Karnataka-581320

Email: goakarnataka@themeengineering.in

Ref. No: THEME/GOA-KAR/2024-25/ 949

To,

The Project Director,

National Highway Authority of India,
(Ministry of Road Transport and Highways),
Project Implementation unit, Honnavara,

1

28" November 2024

Vasudev Business Park, Second Floor, adjacent to HDFC Bank,

Masthikatte Honnavara, Uttara Kannada-581334.

Subject: Consultancy Services as Independent Engineer during Operation & Maintenance for
Four laning of Goa-Karnataka Border to Kundapur section of NH-66 (formerly
NH-17) from Km. 93.700 to Km. 283.300 in the State of Karnataka on DBFOT
basis under NHDP-IV - Earlier OA NO.1055/2024 new OA No.1055/2024 new
OA No0.261/2024 in the matter of news Item titled “Unscientific work by NHAI
led to Shiroor Landslide-Geological Survey of India Report” appearing in the
Indian Express dated-02.08.2024 pending before Hon’ble NGT (SZ) Chennai-

Submission of factual status report - Reg.

Ref: 01. Concessionaire letter No. IRBWTL/CTO/KKBOT/6566/2024 dated 27.11.2024.
02. Our office letter No. THEME/GOA-KAR/2024-25/931 dated 19.11.2024.
03. NHAI office letter No. NHAI/PIU-HNVR/11011/IE & IRB/2024-25/1152 dated

18.11.2024.

04. MOEF-RO Banglore letter No.F(C)A/12.7/732/NGT/KAR/394 dated 05.11.2024.

Dear Sir,

With respect to the above-mentioned subject matter, the concessionaire has submitted the

compliance vide ref (01) as tabulated below,

compliance status reports

— -
SLNo. | Documents as required | Concessionaire Compliance IE’s Remarks
01. Copies of all the | Enclosed Annexure-A Enclosed the
Environmental Clearances Concessionaire  letter
(ECs) associated with the No.6566 dated
N project 27.11.2024.
02. Condition-wise EC | Enclosed Annexure-B Enclosed the

Concessionaire letter
No. 5874 dated
13.04.2023.

03. The factual status report | Landslide occurred around | A landslide incident
concerning the  issues | 8:45 am on 16.07.2024 at | occurred around 8:45
raised in the application. Km.147+900
incessant

due

to [am on 16.07.2024 on/
rains | National Highway NH£4

Fax- +91-141-2724491

E mail: theme@themeengineering.com, Website: www.themeengineering.com
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since past couple of days. | 66 at Km.147.925 to
The rainfall along the | Km.148.075 at Shiroor
Western Ghats more than | Village, Ankola Taluk.
500mm+ for the last 24 hrs. | The rainfall along the
- Due to the said incident of | Western  Ghats  was
landslide, four-lane | more than 500mm+
carriageways have been | during the said 24 hrs
completely blocked for the | causing the natural
movement of vehicles on | calamity.

highway due to debrs.
Detailed report from Geo-
technical experts awaited for
long term measures to avoid
any landslides at that
locations

Four-lane carriageways
have been completely
blocked for the
movement of vehicles
on the highway due to
debris.

Detailed reports from
Geo-technical experts
are awaited for long-
term measures to avoid
any landslides in
future.

This is for your kind information.

i ~<E 3
Thanking you, ’ /GSQEEF\WG
/o '{;‘
Yours faitpfully, "\m

\7 *
Dayanand P Dhavale Wy/
Highway Maintenance Cum Resident Engineer

Theme Engineering Services Private Limited :
Bhatkal. e

CC: The Project Manager, IRB West Coast Tollway Ltd, Kumta - For information.

Head Office: B-24, Gokul Vatika, Jawahar Circle, Jaipur-302018, Ph. No. +91-141-2724495-97

Fax- +91-141-2724451 _
E mail: theme@themeengineering.com, Website: www.themeengineering.com
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Comporate Office -

3rd Floor, IRB Complex, Chandivali Famm, Chandivali Vibage, Andheri (E), Mumbai - 400 072.
Tel: 91 - 22 - 6640 4220 / 4880 42008 Fax; 91 - 22 - 2857 3441 » e-mail: info@irb.co.in
irhinfrastrschuretrust@irk.co.in « www.irb.co.in

CIN : U45400MH2012PLC234784

IRBWTL/CTO/KKBOT/6566/2024
27/11/2024

To,

The Resident Engineer &

Highway Maintenance Engineer,

M/s. Theme Engineering Services Pvt. Ltd,
Naveed Residency, #202, 2nd Floor,
Good Luck Road, Hindu Colony,

Bhatkal, Uttara Kannada District-581320.

INFRASTRUCTURE DEVELOPERS LTD

Project: Four Laning of Goa / Karnataka Border to Kundapur section of NH-17 from Km.93.700 to Km.
283.300 in the state of Karnataka under NHDP Phase [V on Design, Build, Operate, Transfer (DBFOT)

Toll basis.

Subject: - Submission of factual states report (NGT) for regarding Farlier OA no.1055/2024 new OA
No.1055/2024 new OA No.261/2024 in the matter of news item titled “Unscientific works by NHAI ted
to Shiroor land slide —Geotechnical Survey of India Report” appearing in the Indian Express dated

02.08.2024.

Ref: 1] NHAI PIU tetter No. NHAI/PIU-HNYR/11031/IE& IRB/2024-25/1152 dated 18.11.2024.
2] MOEF-RO Bangalore letter No. F©A/12,.7/732/NGT/KAR/394 dated 05.11.204
3] Your office letter No. THEME/GOA-KAR/2024-25/931 dated 19.11.2024

Dear Sir,

With reference to the subject above, please find enclosed herewith the point wise compliance mention below.

Sr.

No Independent Engineer Document required

Concessionaire Compliance

Copies of all the Environmental Clearances

1
(ECs) associated with the project

Enclosed Annexure-A

2 Condition-wise EC compliance status reports

Enclosed Annexure-B

The factual status report concerning the issues
raised in the application.

Landslide occurred around 8:45 am on 16.07.2024
at Km.147+900 due to incessant torrential rains
since past couple of days. The rainfall along the
Western ghats more than 500mm-+ for the last 24
hrs. Due to the said incident of landslide, four lane

3 carriageways has been completely blocked for the
movement of vehicles on highway due to debris.
Detailed report from Geo-technical experts awaited
for long term measures to avoid any landslides at
that locations.
Thanking yvou,

Yours f;'%;ly,
'_..,/"—:'_’;; (] {

Mohanazoss .S y
{Project Director)
Encl: As stated above.

CC.: Project Director, NHAI, PiUJ, Honnavar - For kind information.

Ragjiziered Office: 1101, Hiranandani Knowiedgs Rark, 11" Flaar, Tachaclogy Sireet, Hil Side Avenue, Opp. Hiranandani Hospital, Powai, Mombai - 400 076
Tel: 91:22-6733 6400 / 4053 6400 » Fax: $1-22-4053 6699 » e-mail; info@irb.coin s irbinfostructureirust@irk co.in 1 wwwirb.co.in
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& C
Anneayre - A
"F.No.10-107/2011-JA.11Y
Government of India
~ Ministry of Environment & Forests
(TA-TI1 Seciion)

Paryavaran Bhaswan
CGO Complex, Lodhi Roud.
New Delhi- 110 003,

Dated: 19" February, 20§ 4
To
The Chicf General Manager (LA),
M/s National Highways Auiliority of India,
G- 586, Bector - 10, Dwarka,
New Delhi— 118075

Contact Person Defails:

Shri V.K. Sharma,

Tel, No. 011-25074100, 25074200
Fax No. 011-25093543

Email: vksharma@uhai.org

Subjcet:  Eaviroumentsl and CIUZ Clearance for widening and upgradation of exisfing
carriageway to 4/6 laning of Goaz - Karnataka Border (km 93.700) tc
Kundapur (km 283.300) Section of NH- 17 in the State of Karnatala by M/
NITAI - Reg.

. Ttus has reference:to v_jr.dlii'-}' _le_iié’r No: 1013/ l&kKGMgﬁnv,}é’S?S daled 24.09.2013 and
subsequient Jetiers dated 12.12:2013 and 12,12.2013 and 20.12.:2013 Cavironménial and CR4
Clearance under the Environment Impact Assessment Netification, 2006 and Coastal Regulation
Zone Notifieation, 2011. The proposal Hias been appraised as per prescribed procedure in the
light of provisions under the Coastal Regulation Zone Notification, 2011 and E1A Notilication -
2006 and on the basis of 'the mandafory documents enclosed with the application viz.. the
Questionnaire, recommendation of State. Coastal Zone Management Avthority, E1A, EMP and
the additional clarifications furnished in response to the observations of the E.xpﬁ'.rthAp_prais;n
Committee constituted by the competent authority in its meetings held on 28" - 30" Ocwebe:
2013 and 20™ — 23 Navember, 2013 and 22" -24™ January, 2014.

2 It is interalia,, noted that the proposal involves widening and upgradatinn_ ol ex i.f.[';n_:
carriageway 10 4/6 laning of Goa — Karnataka Border (Km 93.700) to Kundapur (Km 283500
Section of NH-17 in the State of Kamataka. Project road is part of NH-66 (formerly Wil-17)
starts from Goa - Kamataka border at km 93.700 and ends in Kundapur in Udt_lpi I)_isu-iua.
Karnataka at km 283.300. The proposed road passes towards south from Goa-Karnataka Border
through congested townd/villages viz. Karwar, Karwar Port, Navy’s Sea Bird I’ro_'j‘ect., Amadalli,
Kumta, Haldipura, Honnavara, Kasarkod, Shirali, Bhatkal, Shirur, Byndoor, Maravanthe and
Tallur, The:proposed project is a part of NFIDP programme of 4/6 laning and has total fength of
189.600 km, whereas proposed length is 187.240km. The existing RoW width varies from i1n:
to 45m from km 93.600 to km 241.000 and from Km 241.000 to Km 283.300 it is 45m on (he
project road (1 1m in mountainous terain to 45min plain errain). As per NHAL Notification. «
uniform width of 60m will be maintained throughout the project stretch for 4/6 lane carriapeway
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along the project road. Therefore widening of the: read would require additional fands 1
accommadate the proposed RoW width throughout the praject length. The project streteh PASHRS
through 120.130km of plain terrain, 24.20km of hilly terrain and 45.67km of rolling and hiily
terrain. Land use along the highway is predominantly buili-up and sgriculiure. The catire stretch
of the praject road falls under Seismic Zone-111 of India. Patehies of reserved. forests are situated
along the existing RoW. The existing RoW is not sufficient and for accommodating 60w of
RoW width, acquisilion of forest arca would be required thus affecting Forasts. Approximate)s
162.429 Ha of forest land is required to be acquired including 2.629 ha mangroves area. Fev
scotions of the existing highway fall under CRZ and the road is proposed on st in = 37 G 8

The Project is Jocated within 10km of proposed Catigaen W2l Ses iy, iz T
T -

about 23,491 plants/trecs along the roadside which are felyto be affeced &
development. The land which is required to be acquireé a3 along the project :
of the existing 2-lane road to 4-ane §s 525.16 ha, where the svaitable RoW is less then desicn
requireinents. There are. 13 mdjor bridges, 40 minor bridges znd 606 nos. of cutveris along the
existing road. Existing bridges and culverts along the existing road will be upgraded o
reconstructed during the proposed development. ‘There are 2 pedestrianfeatile underpasses. 4
numbers -of RUBs and 2 numbers of ROBs along the existing alignment. In the proposcd
development, 22 underpasses (3 vehicular, 19 pedestrian and cattle), 4 new flyovers have boeen
proposed. There are 15 major junctions. along the existing alignment. A total of 4 number of
truck lays and 53 number of bus bays have been proposed. 3 new Toll Plazas have beer
proposed. 7m wide service roads of 60.742km are proposed on both sides at urban and rural
built up stretches. The total water requirément.would be 1829.868 KLD. 59.09 fakh cum of soil.
33.17 Jakhs cum of aggrézate and 2.07 lakh cum of'sand shall be required and is proposed 1o he
taken from nearby quarries/borrow:areas. Coslof Environmental Management Plan is Rs. 45,00
Crare. [t was informed that 1132 structures will be aifécted and the total cost of R&R is Rs.
328.32 Crore. The total cost of the projectis Rs: 1 756.32.Crore,.

s or widon g

3. The project was considered by EAC.in its meefing held on 10" — 11" January, 2012 and!
finalised ToR including condict of Puiblic Hearirig. The Public Hearing was conducted v
05.12.2012 at Byndoor, 02.04.2013 at Kumta. The major issues raised are trec cutting, foresi
Jand ‘involvement ete.

4, The Karnataka Coastal Zone Management Authority has recommended the project vie.
letter no. FEE 136 CRZ 2013 dated 12.09:2013.

3. The proposal was discussed in the EAC meeting in October, 2013 and the Commizze
decided thar Shri S.K. Sinha, Member, EAC, will ‘go through the original map and provics
comments since it is not giving clear CRZ boundary. Though, the Project Proponent fas
prepared the CRZ maps of 1:4000 scale through IRS, Anna University, however they have =
submitted maps-of scale in view of the large size and numbers. In 128™ meeting of the EAC heic
in November, 2013, the Member informed that the fotal length of Proposed Right of Wa:
(PROW) is 189.6 km (from chainage 93.7 km to 283:3.km). The intersections of PROW with
CRZ Zone are CRZ I'(A) - 2:13%km, CRZ 1 (B) — 9.75 km, CRZ [l — niil and CRZ 11 ~ 34.32
km, CRZ I crossings are mainly over the crecks. The PROW directly overlaps 10.5 hectares of
mangrove area. All the above estimates are based ‘on the original survey/mapping generated by
IRS which was offered for examination.

6. While processing of the nroaject, romplaints from Rastriya Heddari Rhnawa Dhirs
Viradhi Horata Samitee, Uttar Kannada ~ Karwar and copy of complaint from Bhuswadhin o
Virpdhi Sanittec filed before Nationial Human Rights Commission, were received against the

. == S— o _—

——



project. Main issucs are land acovishion Sares
mangroves, involving blasting epererion for rmakir

submitted detailed response. on the complaint ard desails on emnels. Tunngl
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nd Wilgice Clearance. destruction
w2 b Yarass zrea submission o jnis
o the NHAY far commenis, N AL b

i3 proposed g1t

B

London Bridge in Karwar bypassing the Karwar Pori. Tee mae! has 2 lengsh of 350 o an L2145
and 554 m on RHS. Total Jength of the tumnel is 1124 m.

7. The Expert Appraisal Committee, afier due consideration of the relevant documents suhmiti.;
by the projeet proponent and additional clarifications furmished in response to its observation-
have recommended for the. grant of Environmental and CRZ Clearance for the project.
Accordingly, thie Ministry hereby accords niecessary Envirotimiental and "CRZ, Clearance for ihe
above project as per thie provisioris of Coastal Regulation Zone Notification, 2011 and iiia
Notification, 2006, subject (o strict compliance of'the terms and conditions as follows:

8.

SPECIFIC CONDITIONS:

{)

{ii)

(iii)

(iv)

(v)

(vi}

{vii)

Road in Mangrove areas shall be on stilts. It is noted that the proposed ROW
overlaps 10.5 ha of mangrove area. The Project Proponent shall carrv ot
mangrove:plantation in an area of 50 ha. in consultation with Forest Department.

As the project is located within 10 km of proposed Catigaon Wildlife Sancuary.
Goa, prior clearance from NBWL shall be obfained.

The project involves diversion of 162.429 ha protected forest land including
2.629 ha mangroves area for which the proponent shall obtain the requisite FC
The proponent can'execute the above project on the entire stretch located in non-

* forest land, provided that the proponent submits an undertaking while making

application to get FC thatthe execution of work on non- forest land shall not be
cited as a reason for grant of FC and in case FC i declined, width of the portion
of road faling in the forestTanid will be maintained at its existing level.

It is indicated that 23491 nos: of trees are proposed to be cut for the project.
Necessary permission from competent:authority shall be obtained for tree cutting,
Necessary compensatory-plantation shall-be carried out'and cost provision shouid
be made for regular mainténance.

It.is noted that according to NHAJ, the impact zone is 50-200 m and the nearby
habitation is Karwar Town af 600 m. However, NHA? shall intimate locai
authority before carrying out the blasting, If thére are any damage caused due
blasting, NHAL shall compensate 100 % under the notice of local Authority.

All the other required clearances for carrying out blasting shall be obstained from
the competent Authority including Forests / Wildlife.

THE blasting shal!bc ?r'ésifti'c_'t'éd orily from § am to 6 pm.

The technique adopted for controlled blasting at identified locations is non-
electric detonating technique.

>

s 2

"\QYV\N?E‘?‘-H = 1S



50

(ix) Explorc the possibilitics of using cold ‘mix techiology wherever possibic
particulaily near Wildlife Sanctuary.

{x)  Pérmission for ground water draw! shall be-obtairied from competent Authority.
(xi) Rain water harvesting “including oil and grease trap shall be provided. Water
harvisstifig stnictures shall be located at every 500 mts along the road. Vertical
drain type rainwater harvesting Structurcs shall be sct up to minimize surface
runoff losses of rainwater.

i) R&R shall beas porthe guidetines of StateiCengzl Government.

%iti) ‘[RC guidelines shalibe followed for widening & up-gradation of road.

ublic hearing shail be complied with

The responses/commitments made during p
letter and spirit.

(xv) All the recammendation of the GMP shall be complied with letier and spirit. Al
the mitigation measures submitted in the EIA feport shall be preparcd in a matris
format and the compliance for each miligation plan shall be submitted to Mob¥
along with half yearly compliance report 10 MoEF-RO.

{xvi) Green belt development shall be undertaken as suggested in EMP.

(xvii) The-seismic nature of-the arca shall be taken into account while designing the
project,

L ]

obtain necessaty permission from the State [rrigation

{xvitd) The project proponent shall
of the

Departnent before drawing water from the river sources for the purpose
proposed construction activity. ’

(xix} Sidewalk shall be provided along the bridges:

{zx} The drain shail be at 'ieas_;t,i 1. away from the tog of the embankmeinti ¢f the £ 7o
adopting IRC guidelines.

(i} Longitudina) drains shall be provided all along the project road te ersses pror
drainage of the area. In addition, adequate number of under passes and ¢ulvans !
act as cross drainage structures shall also be provided.

{xxii) The solid waste genetated shall be ased for rehabilitating the borrow aseas.

{xxiii) For providing safety to the crossing animals -and avoid road accidents speed
breakers/rumbled stips=shall be constructed 4t the identified ‘locations of the
animal movements. Enough hoardings and signages shall also be put up for the

public and vehicles convenience.

(xxiv) Minimum of three tines thie numbor of tres 10 he cut shall be planted. li shall b
ensured that the trees planted asa part of the afforestation shatl be looked atier te
NHAL Tree plantation shall be of the. same species/local specics and SUryivi
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shall e moniteced: Transplanztion of mees shali be carmied out whereves
possible. The tres plestasion <hall be taken vp en the extreme end of the rozd,

(3oxv) _,-\:i:c'ésganr clearince from the Szte Governmeni shall be obizined for exiractivt
of sand from the rivers.

{zxvi) Proper signage shall be. installed af appropriate locations for the convenience ol

the traflic movement.

(xxv:iijj‘lhé_:_ em-b*i“'l‘im_enlsfﬁlmpgls and the slopes: left after catting shall be provided with
vegetative turning to avoid soil crosion.

(xxviii). The hot'mix plant shail be located at least 500 mts. Away from l:«abitation anc
on the barren land to avoid its adverse impact on the human population.

{xxix) Rihabilitation and payment of compensation 1o the project affected people
(PAPs) shall be made as per the policy of the State Government.

(xxx] Noise barticrs shall be provided at appropriate locations particularly in the arcas
where the alignment passes through inhabited areas so-as to ensure that the noise
Tevels do it excood the preséribed standards:

(xoxi) For road safety, IRC guidefines in respect of road signages, scrvice roads. bus
bays, inter-sections, pedestrians crossings, ete. shall be strictly adhered to.

GENERAL CONDITIONS:

() “Adequate pravision for infrastructure facilities, including water supply. fuel and
' “sanitation must be ensured for construction workers during the construclion phasc
of the project to avoid any Bamage to the environment.

()  Appropriate measures mustbé taken while undertaking digging activities to avoid
any likely degradation of walter.quality,

{if)  Borrow sites for each quarry sites for road constragtion material and dump sites
‘must be idemified keeping in view the following:

(&) No excavation or dumping on private property is carricd out withou! written
consent of the owner.

(b) No-excavation or duriping shall be allowed on wetlands, forest areas or other
ecologically valuable or sensitive Jocations.

(c] Excavatjon work shall be doge «in close '_consultatic?n with the Soi
Conscivation and Watershed Development Agenciés working in the arca, and

(d) Construction spoils including bituminous. material and other hazardous
‘materials must not’be allowed to contaminate water courses and thie dump
sites for such materials must be secured so that they shall not leach into the
ground wator.
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The costructivid wialeiial shiadl bo obwlned ynly S approved quarvizy. Tu wmye-
new quarrics are 1o be opened, specific approvals from the competent authority
shall besobtained in this regard.

Adcquate precautions shall be taken during transportation of the construetion
material so that it does 10t affect the-enviranment adversely.

Borrow pits and other s6ars oitated during the road censtruction sha il ba properix
levelled and treated.
Adequate financial prb\fisioﬁ must be made in the project © implement e
-aforesaid safeguards.

The project praponent Will sct up separate environmental management cell for
effective implementation ‘0 the stipulated environmental safeguards under the
supervision of a Senior Executive.

Full support shall be extended to the officers of this Ministry/ R cg:ional Oflfice by
the project proponent during inspection of thie project for manitoring purposes by
furnishing full details and aclion plan including agtion taken reports in respect of
ihifigaiion measures and ofbier environmental protestion activities.

A sig-Monthly monitoring report shall need to be sub‘rnitl'ad by the project
proponents to the Regional Office of th is Ministry regarding the implementation
of'the stipulated conditions,

o JEA T

Miniistry of Environment & Foresls or any other campetent authority may
stipulate-aiy additional conditions or modify the exisling:ones, if necessary in the
interest of environment and the same shall be complied with.

‘The Ministry reseeves the fight (0 revoke this ¢learance if any of the conditions
stipulated are not complicd with the satisfaction of the Ministry.

In the event of a change"‘.in project jprofile or chiange in t'{le irrfplcmemasion
agericy, a fresh reféréncé ghall be made to the Ministry of Environment and
forests.

The project proponents shali inform the Regional Office as well as the Minisiry,
thé date of financial closaresand final approval of the project by the concerned
authorities and the date:of start of land development work.

A copy of the clearance letier shall be macked to concerned Panchayat/local
NGO, if any; from whom:any- suggestion/ representationthas been made receivea
while processing the proposal.

Safety provision such as bus bays, service roads in‘tgrsec[ion improvement cic..
will be carried out by the project proponent. The project proponent shall provide
adequate facilities as per [RC norms/guidelincs.
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(xvii}  Sizte Pollution Control Board shall display a copy of the elearance I’e-tter':tl 1%1:;
' Resional Office, District Industries Center and Coltector’s Officer/ Felihbin .
office for 30 deys,

10,  These stipulations ‘would be enforced among others wnder the provisions of Wates
(Prevention ard Control of Pollution) Act 1974, the Air (Prevention and Control of Pollutiou
Act 1981, the Environment (Protcstion) Act, 1986, the Public Liability (Insurance) Act. 1991
and EIA Notification 2006, inclnding the amendments and rules made thereafter.

L AlLother statbiery: clearancés such as the approvals for storage. of diesel from Clicl
Controtier of Explosives, Fire Department, Civil Aviation Department, Forest Canscrvalion. At
1980 and ‘Wildlife (Protection) Act, 1972 ete. shall be obtained, as applicable by projec
proponents from the respective compétent authorities.

12.  The project proporient shall advortise in at ledst two local Newspapers widely circulated
in the reggian, onc of which shall be in the-vemacular language informing that the project has been
accorded Environmental and CRZ Clearance and topiés of clearance letters are available with the
Stat¢ Pollutioh Control Board and may .also be scen on the websile of the Ministry o
Bnvironment and Forests al hitp://www.envior.nic.in. The advertisement should be made within
10 days from the date of recéipt of 1he Clearance letfer and a copy of the same should b
forwarded o the Regional Office of this Ministry.

13 Any appeal against this ofcarance shall fic with the National Green Tribunal, if preferved.
within a period of 30 days as prescribed under Section 16 of the National Green Tribunal Act,
2010,

4. This Clearance is subject 1o, final order of the Hon'ble Supreme Court of ladia in the
matter’of Goa Foundation Vs. Union ef India in Writ Petition (Civil}'No.460 of 2004 as may be

applieable 10:this project. '

15, Status of compliance to the various stipulated env.ironmental_ conditions and
environmental safeguards will be uploaded by the project proponent in its websile.

16.  The project proponent shall also:submit six monthly reports on the status of comphance
of the stipulated Clearance tonditions- including results of monitored data (both in hard copics &
well as by e-mail) to'the respective Regional Office of MoEF, the wespective Zonal Office «
CPCB and the SPCB.

17.  The environmental statement for-each financial vear ending 31 March in Form-V as i
mandated fo be submitted by the projéct proponent to the concerned State Pollution Contro.
Board as préscribed under the Environment:(Prolection) Rules, 1986, as amended subsequently.
shall also be put.on the website of the é8inpany along with the status of compliance of Clearance
conditions and shall also be sent to the respective Regional Offices oFMoEF by e-mail. .

-- cufaly

(Lalit Kapur!

Pirector (1A-110




(1) The Secretary, Department-of, Bhvifonment, Government of Kariiatska, Bangalove,
(2) The Chairman, Central Poliution-Gontro) Board, Parivesh Bhawan, CBD-cum-Office
_ Complex, East Arjun Nagar, Delhi— 110 032. :

(3) ‘The Member Secretary, Karnataka Coastal Zone Managenent Authority & Director,
Environment Technical. Cell, Department of Forests, Ecology and Environment, Govt, of
Kamataka. :

{4) The Member Secrelary, Karrataka Staté Pollution’ Control Board, “Pacisara Bhavan, 4" &
5“ Floor, # 49, Church Strect, Bangalore-560 001.

(%) The CCF, Regional Office, Ministry of Environment & Forests(S7), Kendriva Sadan. [Vth
floar, E&F wings, 17" Main Road, Koramangala Il Block, Bangalore — 560 034.

(6) 1A - Division, Monitoring Cell, MOEF, New Delhi - 110003.

(7} Guard file.

(Lalit Kapur}
Director (TA-IT1}
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Consultant visited the site at four locations {at Km 246+750, Km 199+440, Km
167+700, Km 165+100) and observed excavated slopes treatment to the stopes and
failures in these sections. This year due to heavy rains in this area, it was ohserved
that the rain water seeps through the porous lateretic soil, which has a tendency to
gush out at the interface of soil layers particularly at the junction of lithomargic clay
and laterite layer. Lithomargic clay is a cohesionless sandy silt material which is
highly erosion prone due to seepage. The main problems that are presently
encountered in dealing with lateritic soil encompass presence of lithomargic clay
extending to considerable depth, which is resuiting in instability to slopes and
landslides, when it gets exposed and comes in contact with huge rain water. These
instabilities are atiributed to the peculiar type of the soil, which consist of targe depth
of impervious lithomargic clay strata underlying the porous hard lateritic layers. Slope
stability issues and requirement of siope protection at KKBOT sites at chainages
have been discussed in the following sections.

1. Location Km. 246,500 -Km. 246.900

As recommended in Consultant’s previous report, soil reatment measures such as
providing drains, trenches, shotcreting & also turfing with vetivar grass in some
portion was completed at selected locations.

Drain at the top of the cut slope of almost 4 to 5m wide and about 3 to 4 m deep was
constructed to stop the flow of water drectly on the slope faces. This has helped i
reducing the rain water flow towards the cut slope. However, it was observed that the
drain was uniined . Looking at the quantum of the water which the drain caters &due
10 the permeability of lateritic soil, the water percolates through the soil & gets out at
the cut slopes causing damage fo the slope at few locations. it was observed that for
such large amount of water inflow the perforated pipes provided for drainage were
inadequate & the same needs to be increased by providing the same at closer
spacing. Concessionaire has attempted to provide additional pipes where the flow
of water was huge & thereby reducing the pore pressure due to which the slope
has been able to withstand the excess pressure. I is seen that the water pressure
due to heavy flows and erosion of Iithomargic clay is the major cause of failure of
the slopes. i

Considering the prevailing site situation, It is recommended to flatten the slopes in
the ratio of 1V:2H in order to have more stable slope. The top drain shall be fined
at the bottom and atleast a minimum of 1.5m vertical height on both sides.
Treating the surface by providing additional weep holes/Drainage Pipes at the
closer spacing is recommended. Considering the site situation, a shotcrete layer is
recommended as detailed in my previous report,
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2.Location Km.192.200, Km 199+440, Km 167+700, Km 165+100

Concessionaire has informed the consultant that the proposal for acquisition of
land for flattening of slopes is processed & it is expected that land will be made
available by authority to carry out the flattening of cut slope work at this chainage.

At all these locations also Lithomargic clay is embedded in between the lateritic
soil, when such Lithomargic clay comes in contact with high velocity rainwater as
well as water inflow, due to erosion the slope yields causing the failure,

As recommended in my previous report it is reiterated to flatten the slopes to ratio
of 1V:2H in order to have more stable slope and treating the surface by providing
weep holes/Drainage Pipes and finally the surface shall be shotcreted as per the
specifications given earlier.

3. Location Km. 165+050

It was seen that for a small potion the cut slope on service road side with the
treatment has collapsed and presently concessionaire has put granular material
butting against the caved in slope surface. Even at this site, the same lithomargic
clay is embedded below the hard lateritic soil & as the clay comes in contact with
flowing seepage water, it causes erosion of this cohesionless material and making
the slope to collapse. The slope at such locations has caved in & in such situation
it would be advisable to construct a breast wall upto @ 2m height & fill granular or
lateritic soil behind it, so as to confine the lithomargic material and also provide a

toe support.
Following points are concluded from the site visit:

1. The flaltened slope with safety measures as detailed in my previous report if
executed properly at site should be sufficient to ensure the safety of slopes. It is
also recommended fo drain away any large flow of water from the slope and keep
the amount of ingress rain water a minimum, However, looking at the quantum of
rain water flow it would be preferable to provide lined drain at the top at Km
246+500 to Km 246+900 (see last para on page 2).

2. The exposed cut surface with flattened slopes shall be treated by providing
appropriate drainage with weep holes (perforated drain pipes). The entire surface
including berms shall be shotcreted with necessary slopes at the berm.

3. As a preventive measure the pore water pressure on the soil slopes shall be
released by providing additional weep holes/drain pipes (in the form of perforated
PVC pipes of 50 mm dia of driven @1-1.5m inside the surface). However, spacing
of pipes shall be minimized or reduced based on the flow of water observed.

4. At the locations where the cut slopes have caved and no further land is
available presently to flatten the slope, PCC/UCR breast wall of @ 2m height shall
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be provided beyond drain in order to protect the spilling of soil on road. The gap
between the breast wall face & soil shall be filled with granular/lateritic material. A
toe drain also needs to be provided.

CONSWLTANT

. [ v GNM L Date:30% Aupust 2018
V-G ST

Place: Bangalore
{Prol. T.G. Sitharan)
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SLOPE STABILITY ISSUES AND REQUIREMENT OF SLOPE
PROTECTION AT KKBOT SITE

. INTRODUCTION

Consultant visited the site at seven locations (at Chainages 247 km, 245 km,
165km,160m, 148.60, 148.0km and 146.5 km) and observed excavated slopes and
failures in these sections. Due to heavy rain in this area and excavations, water seeps
through the porous lateretic soil, which has a tendency to gush out at the interface of
soil layers. The main problems that are presently encountered in dealing with lateritic
soil encompass presence of lithomargic clay extending to considerable depth which
might result in instability to slopes and landslides, when it gets exposed. These
instabilities are attributed to the peculiar type of the soil which consisted of large depth
of impervious lithomargic clay strata underlying the porous hard lateritic layers. Slope
stability issues and requirement of slope protection at KKBOT sites at chainages
around 245 km, 160km, and 190 km have been analyzed at great depth. After the initial
visit , consultant recommended soil testing at these locations and has provided detailed
tests to be carried out. M/s Modermn Road Makers Pvt Ltd submitted some of the
geotechnical test reports. Consultant reviewed the geotechnical test reports and selected
appropriate properties, cross section and soil profiles for the 3 chainages (at Chainages
245 km, 160km, and 190 km). Prof. Sitharam had visited site first time before
initializing the project and witnessed all the failures. Detailed slope stability analyses
had been carried out with deep seated failures in these slopes and the same was shared
with the client (M/s Modern Road Makers Pvt Ltd.). Initially many chainages have
been analyzed and looking at the similarity of the issues, only 3 sites were selected after

the second site visit.

. Second Visit Report

Prof. T G Sitharam, consultant from M/s Indian Institute of Science (IISc) visited
the site of unstable slopes on 20" and 21 Feb 2017 at chainages 245.0 km; 190.0 km;
160.0 km; 148 km; and 146.0 km. Mr. Prashant Dongre from head office along with
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site engineers for each of the section visited all the above locations. Following are the
observations and recommendations:

iv.

Generally, at all the locations the instability is related to the presence and expose
of lithomargic clay (Shedi soil) layer. Shedi soil (Lithomargic clay), a yellowish-
white silty soil underlying lateritic soil (which is densely deposited along Konkan
belt of India) is the cause for the slope instability when section is excavated and
these shedi soils were exposed for the purpose of road construction. Shedi soil
(Lithomargic clay) is the name given to the locally available whitish, pinkish or
yellowish silty sand. This is very sensitive to water and loses its strength when it is
saturated. Generally, these soils are classified as silty sand or sandy silt with higher
percentage of silt content. In particular, when they are exposed and loses its
confinement the soil layer settles and causes the slope instability of upper layers.
All the test reports at some of these locations as suggested by M/s IIS¢ has already
been carried out and submitted to M/s 1ISc.

The slope instability was severe at these locations and it has happened as and when
the shedi soil gets saturated due to heavy rains and also when exposed to
excavations losing the confinement. When soil loses its shear strength, it flows out
along with this, it brings down the upper layers. At all the above sections, similar
behaviour of instability was observed. Sections adopted for excavations were
generally 1H: 8V slopes for the lower layers in lithomargic clay and murrum layers
and 1H:12V in the upper hard lateritic layers.

Sections at chainage 245.0 km; 190.0 km and 160 km were critical and others such
as 146.0 and 148 km, there were minor slips with water saturation. M/s Modern
road makers Pvt Ltd has asked M/s IISc to look at these critical sections and provide
appropriate measures to stabilize the slopes.

At some stretches (for some length of about 100 to 200m), at these locations
corresponding to chainages 245.0 kim, 190.0 km and 160 km the land availability
was an issu¢ which does not permit any flattening of these slopes. These slopes has
to be maintained at 1H:8V and 1H:12V slopes in the final sections of excavated
slopes adjacent to the NH carriage way. In particular, at Chainage 245,0 km the
road takes a turn and this is in fact critical as heights of about 30m deep cuts have
to be stabilized.

Typically, these are stratified soil layers. Typical sections are 10 to 12m hard
lateritic layer up to about 10 to 12m from the top followed by 5m of reddish murrum
soil and about 8 to 10m of yellowish / whitish soft silty soil which is invariably
saturated. Instability has initiated as soon as the bottom soft silty soils are exposed
due to excavation. Invariably in all these cross sections the slipped surface started
at the upper berms. And has a maximum width of about 2 to 4m from the berm edge
(Surface). M/s IISc requested Modern road makers to give us the failed profiles at
these locations. Slip surfaces are not circular and they are sort of planar failure
forming some sort of wedge failure restricting the failure surface to 2™ and 3™
layers from the top. M/s IS¢ informed that analyses will be carried out using planar
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failure surfaces at these locations instead deep seated circular failure surfaces. At
these three critical sections, due to non-availability of additional land, either for
flattening the slopes or for the creation of other mitigation measures such as Gabion
walls / RCC retaining walls, M/s 1ISc suggested for soil nailing in these areas as a
remedial measure.

M/s Modern road makers agreed to send the following details immediately

Critical cross section at chainage @245 km (with almost 25 m high excavation -
which has been completed during the visit) with clearly identifying the layers, type
of layer and its description, failed profile superposed on the cross section with
dimensions, and shear strength properties (if any additional tests which are being
carried out).

Critical cross section at 190.65 km chainage with the layers, type of layer and its
description, failed profile superposed on the cross section with dimensions, and
shear strength properties (if any additional tests).

Critical cross section at 160 km chainage the layers, type of layer and its
description, failed profile superposed on the cross section with dimensions, and
shear strength properties

It was also informed that chainages near 146 km , 148 and 147 are minor slips and
site will handle the same with soil nailing at their end

M/s 1ISc has asked the site people to try driving 20mm dia TOR steel rod using
Jack hammer and send us their experience in the soft soil layer of silty sand
lithomargic clay layer along with some photographs

M/s I1Sc asked the company to explore the right of way on the top of the hill if any
for fattening of the slope. If there is no extra space available the same may be
communicated to M/s IISc

Drainage : M/s IISc informed the clients the importance of drainage both at the
berm and also within the slope. It was informed that the slope on the berms shall be
done towards the slope face during construction to drain out the water naturally
without any stagnation and it shall be completely covered with shotcrete after
words. Good perforated drain pipes covered geofabric having a batter angle of
about 5 to 10 degrees from the horizontal shall be installed as per the final
recommendation of M/s IISc¢, so that no excess pore pressure developed behind the

soil nailed walls.

3. MATERIAL PROPERTIES

Geotechnical report of each site was provided which was reviewed and site

properties were selected after a review of geotechnical report and are presented in

Tablel.
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Table 1 : Material property adopted for slope stability analysis

S.No. Soil Type Properties color
Cohesion{c) Unit Friction
{kPa) weight (y) angle(¢)
(kN/m?) (degrees)
1 Murrum * 20 17 19 |:|
2 Lithomargic clay( 14 17 12 7,
yellowish /whitish)* Z
3 Hard Laterite soil** | 18 18 30

* {Reference: Laboratory test report an soll core samples by Civil Ald Technoclinic Pvi Ltd. & Laboratory test repart on soil samples by NITK.

¥ Reference: Nayak, S., Sunil, B. M., Shrihari, S.. “Shear strength characteristics and chemical characteristics of Leachate contaminated
lateritic soils”. A Journal Engineering Geology, Vol. 106, pp 20 - 25, 2008)

4. SOFTWARE USED FOR THE SLOPE STABILITY ANALYSIS

RocScience geotechnical analysis software “Slide” is used for the stability analysis
of the proposed slope section remedial measures. This is a 2-D program with a CAD based
graphical interface with a wide range of modeling and data interpretation options. Among
the various analysis methods available in SLIDE, Bishop Simplified method is adopted for
our analysis. The strength type is assumed to be Mohr-Coulomb. In this report, the
nonlinear shallow failure surface were assumed similar to the slope failures during the field .
observations. Initial analyses using deep seated circular failure surfaces were carried out
and after detailed delibertions with client at site, these deep seated failures were ruled out

after the second visit. Even the analyses indicated too long nails for establishing a safe

slope using deep seated circular failure surfaces which were not really practical.

5. SECTIONS ANALYSED

5.1 Section 160 chainage area

Cross section analyzed: Chainage 160 — critical section at chainage at 160.020 - 23.240
m height of slope as shown in Fig.1 is sclected. All existing slopes are unstable. After
remedial measures (with Soil nails ~6m length and 32 mm diameter at spacing of 0.9

5
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m) the slopes are found to be safe. An assumption has been made regarding ground
water considering Ru Coefficient. Analyses has been carried out considering Ru
coefficient =0.3. Seismic coefficient of (horizontal acceleration coefficient =0.04 as
per IS 1893:1984) 0.04 was selected for the Kundapura ~ Karwar area. Cross sections
were provided by M/s Modern Road makers Pvt Ltd. Suggested remedial measures are
sate. Analyses was carried out with different lengths of soil nails and optimum lengths

were arrived at.  Summary of results obtained at 160.020 km chainage has been

presented in Tahle.2.

Table 2 : Summary of results obtained from stability analysis slopes at 160.020

5.No Chainage Condition Factor of Remark
safety
1 160.020 km | Existing slope 0.547 (Fig 2) Unstable
2 160.020 km | Slope with Soil nail as | 1.472 (Fig4) Safe

Remedial measure
3 160.020 km | Slope with Soil nail as | 1.435 (Fig5)
Remedial measure with
seismic coefficient 0.04

5.2 Section 246.900 chainage area

Cross section analyzed: Chainage 246 - critical section at chainage 246.900-29.440
m height of slope as shown in Fig.11) is selected. All existing slopes are unstable. After
remedial measures {(with Soil nails -6m length and 32 mm diameter at spacing of 0.9
m) the slopes are found to be safe. An assumption has been made regarding ground
water considering Ru Coefficient. Analyses has been carried out considering Ru
coefficient =0.3. Seismic coefficient of (horizontal acceleration coefficient =0.04 as
per IS 1893:1984} 0.04 was selected for the Kundapura — Karwar area, Cross sections
were provided by M/s Modern Road makers Pvt Ltd. Geotechnical report of each site
was provided which was reviewed and site properties were selected after a review of

geotechnical report and are presented in Tablel. Suggested remedial measures are
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safe. Analyses was carried out with different lengths of soil nails and optimum lengths

were arrived at. Summary of results obtained at 246.900 km chainage has been

presented in Table.4.

Table 3 : Summary of results obtained from stability analysis slopes at 246.900 km

S.No | Chainage Condition Factor of Remark
safety

1 | 246.900 km | Existing slope 0.521 (Fig 7} | Unstable

2 | 246.900 km | Slope with Soil nail as Remedial | 1.514 (Fig 9) Safe
measure

3 | 246900 km | Slope with Soil nail as Remedial | 1.465 (Fig 10)
measure with seismic coefficient
0.04

5.3 Section 246.900 chainage area

Cross section analyzed: Chainage 246 - critical section at chainage 246.900-29.440

m height of slope as shown in Fig.11} is selected. All existing slopes are unstable. After
remedial measures {with Soil nails —6m length and 32 mm diameter at spacing of 0.9
m) the slopes are found to be safe. An assumption has been made regarding ground
water cohsidering Ru Coefficient. Analyses has been carried out considering Ru
coefficient =0.3. Seismic coefficient of {horizontal acceleration coefficient =0.04 as
per IS 1893:1984) 0.04 was selected for the Kundapura — Karwar area. Cross sections
were provided by M/s Modern Road makers Pvt Ltd. Geotechnical report of each site
was provided which was reviewed and site properties were selected after a review of
geotechnical report and are presented in Tablel. Suggested remedial measures are
safe. Analyses was carried out with different lengths of soil nails and optimum lengths

were arrived at. Summary of results obtained at 246.900 km chainage has been

presented in Table.4.
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Table 4 : Summary of results obtained from stability analysis slopes at 246.900 km

S.No | Chainage

Condition

Factor of safety | Remark

1 |246.900 km | Existing slope

0.521 (Fig 12) Unstable

2 | 246,900 km | Slope with Soil nail as Remedial | 1.514 (Fig 14) Safe
measure
3 | 246.900 km | Slope with Soil nail as Remedial | 1.465 {Fig 15)

0.04

measure with seismic coefficient
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RECOMMENDATIONS

For the soil profiles {for the 3 chainages i.e at 160 km, 190 km and 245 kmj}, analyses was
carried out for provided sections considering the critical sections(at around chainages
160.020, 190.640 and 246.900km).

With the observed shallow seated failures in Lithomargic clay and murrum soil layers,
excavated slopes are found to be unsafe, thus as a remedial measure with soil nails have
been provided { 32 mm diameter, 6 m length at each). Use Grade Fe 415; fy = 415 MPa
Tor Steel rods as soil nails.

All critical slopes found to be stable by providing the 6 m long soil nails (32 mm diameter)
at spacing of 0.9 m both ways {as against minimum required factor of safety 1.3)

The recommended procedure is to provide driven nail system for soil nailed wall. Soil-
nail reinforcement is directly driven into the ground by the ballistic method using a
compressed air launcher/ by the percussive method using jack hammering equipment,
or by the vibratory method using a vibrator. During the driving process, the ground
around the reinforcement will be displaced and compressed. The installation process is
rapid and it causes minimal ground disruption.

If the soil-nail reinforcement is damaged by the presence of a boulder or corestones,
the equivalent length which did not penetrate may be provided in the adjacent area by
reducing the spacing.

As the soil-nail reinforcement is in direct contact with the ground, it is susceptible to
corrosion, thus Tor steel rod is recommended with sacrificial additional thickness.

It is recommended to drive the nail perpendicular to the exposed surface

Apply shotcrte of 75mm thick in two stages.

Apply the 1% phase of shotcrete with welded wire mesh {with a square grid) tied to the
driven Tor Steel rods. Welded wire mesh {temporary facing): WMM 102 x 102-MW19 x
MW19 is recommended.

Square Bearing plate of Grade 250 (fy =250 MPa); Shape: Square; Length: LBP =225 mm;

Thickness: tp = 25 mm is recommended at the end of the torsteel rod.

24
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A shotcrete ot Grade M20 with characteristic compressive strength: tck = 20 MPa is

recommended.

After the bearing plate is placed in position over the 1% Phase of shotcrete, second phase
of shotcrete shall be applied.

Total thickness of shotcrete recommended is 75mm {apply equally in both phases)
2inch (50mm dia) perforated PVC pipes wrapped around using 200 GSM geofabric filter,
which are of length 2m with an upward gradient of 5 to 10 degrees is recommended for
weep holes In between the nails {(one weep hole for 4 soil nails). Weep holes are critical
element of the soil nailed walls to arrest any excess pore pressure development behind
the shotcreted wall.

It is also recommended to do atleast two field pullout tests in each of the chainages area

to capture variation in the soil properties and asses the pullout resistance of the bars.

7. DESIGN BAS!S and PROCEDURE OF CONSTRUCTION OF SOIL NAILED WALL

A soil-nailed system is considered as a soil-nailed retaining wall if the facing of the
system is sub-vertical, and it is designed to perform as a structural member that
provides retention action to the ground by virtue of its self-weight, bending strength
or stiffness. The soil nailing technique improves the stability of slopes, retaining walls
and excavations principally through the mobilization of tension in the soil nails. The
tensile forces are developed in the soil nails primarily through the frictional
interaction between the soil nails and the ground as well as the reactions provided by
soil-nail heads/facing. Soil-nail heads and the facing also provide a confinement effect
by limiting the ground deformation close to normal to the slope surface. Weepholes
/ drain pipe releases any excess pore pressure due to water behind the soil nailed
walls. A soil-nailed system has been designed to fulfil fundamental requirements of
stability, serviceability and durability during construction and later on as well. A puli
out capacity of nail with a factor of safety 2.5 has been taken as 25 KN/m.

Procedure for installation of soil nailed walled is described as below:

15
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As the slopes are already excavated it si recommended to provide soil nails from

bottom to top. The staggered spacing of nails in each row shall be followed.

Install 6m fong 32mm dia Tor Steel rods / nails by using Jack hammer with a

spacing of 0.9 m x 0.9m almost perpendicular to the surface.

IN each area, once installation of nails are completed, tie the wire mesh to nthe

rad, carryout the 1t phase of shotcrete

Place the square bearing plate on each of nails abutting to the shotcreted surface,

complete the second phase of the shotcrete layer.

Repeat steps until the entire excavated soil surfaces in the excavation levels are

soil nailed.

Drainage / weep holes are provided before installing the shotcrete and covered

during the shotcreting face.

Install the toe drain (PCC section) at the toe of the slope adjacent to the carriage

way, one side of the toe drain is abutted to the toe of the slope. PCC section shall

be a minimum of 1m depth towards the slope, which will aiso act as tow wall.

Place: Bangalore

Date: 17.03.2017

CONSULTANT

SASIAIYI

(Prof. T.G. Sitharam)
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IRBWTPL/CTO/KKBOT/2473/2017
2z2/06/2017

To

The Team Leader,

M/s. AECOM Asia Company Ltd. in association with Redic Consultants Pyt. Ltd.
(/o Nagashree Building,

Rajithagiri, KHB Colony, .

Honnavara — 581334 Uttara Kannada, Karnataka

Four Laning of Goa / Karnataka Border to Kundapur section of NH-17 from Km. 93.700 to

prolect- Km. 283.300 in the state of Karnataka under NHDP Phase IV on Design, Build, Operate,
Transfer (DBFOT) toll basis.

Subject: - Potential land stide location during Monsoon Season

Reference: - Your office letter no. AECOM/HWH/2017-18/GOA/2434, dated 16.06.2017

Dear Sir,

This is in reference to your office letter cited above, vide which your office has enclosed list of the
locations alongwith photographs, stating further that these focations are Vulnerable and Potential
danger due to hill cutting for the formation and requested us to take all the preventive safety
measures to avoid inconvenience to the road users, traffic and the public next three months of

Monscon period,

fn regards to your sald statement, we would like invite your attention towards the Clause 4.4 {(a) of
Appendix BIV of revised Schedule B of the Concession Agreement and the Cross Section type 17,
which is to be followed for the cutting section. The Crass type 17 given at page 285 undar
Appendix ! of Schedule B of the Concession Agreement is for hill cutting sections. According to
which, the side slope of 12 (Vertical): 1 (Horizontal) is to be provided upto 6m height then Berm of
2m width and thereafter again slope of 12 {Vertical): 1{Horizontal) is to be provided upto height of

15m of hill.

You are well aware that the width of ROW handover by NHA! is maximam 60m, mostly pertains to
Forest Department. You are aware that the process of land acquisition as well as diversion of
Forest land was initiated by NHAI with State Government and MoEF in the year 2012-13 on the
basis of detailed Project Report prepared by DPR Consultant appointed by NHAI prior to bidding.

You are also aware that the working permission from MoEF was received in August 2014 subjected
to fulfillment of certain conditions stipulated therein, which was to be fulfilled by NHAI. However,
the work in the Forest fand could be commenced in October’ 2015 after fulfilling the conditions by

NHAland Tree Felling by the Forest Department being their Policy.

The developed Cross sections in conformity to the Scope of Work defined under Schedule B & C of
the Concession Agreement were submitted to your office, which had been reviewed & consented

{Reguisterad Uthee 1 1R8 Complex, Chandivii Form, Chandivii Village, Andheri (£}, Mumbai - 400 072.
our " Plex,
bY 4 © Tel: 91 - 22 - 4440 4220 » Fox: 91 - 22 - 6575 1024 « e-mail: info@irb.co.in + www.irb.co.in
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The work has been executed at site in accordance to the Cross Sections submitted and cross
section given under Schedule B, which is a scope of work as per the Concession Agreement.
Whereas we have made more flatter slopes and provided more berms within available ROW
against the 12 (Vertical): 1(Horizontal] mentioned in the Concession Agreement. Further, the

Forest Officials did not allowed to work in their land.

You are aiso aware that there is no provision made under the type 17 cross section given under
Schedule B of the Concession Agreement for protection. However, we had engaged the Consultant
Dr. Uday Kulkarni of M/s. Nobel Geo-Structs, who had studied the hill sections & suggested the
slope protection measures in cut sections, but during the site office of Manager {T}, NHA! in 1%
week of October’2016, it was instructed to engage the NSC, Bangalore for studying the cutting
section and suggest their recommendations. (n accordance 1o said instructions, we had engaged to
Professor Sitharam of 11SC, Bangalore {or the said purpose, who had vistted the entire site twice in
presence of Independent Engineer & our representative and submitted the report with his
recommendations for soil nailing at 3 locations. The said report was submitted to Authority /
Independent Engineer vide this office letter no. IRBWTPL/CTO/KKBOT/2290/2017, dated
31/03/2017. Kindly refer this office letter no. IRBWTPL/CTO/KKBOT/2297/2017, dated 03/04/2017,
wherein it is requested to convey in principle approval under Change of Scope as the said
protection work is beyond the scope of work defined in the Cross Section given under Schedule B
of the Concession Agreement. The In-principal approval of the same under Change of Scope is stifl
awaited from the Independent Engineer / Authority. However, keeping pending approval of
Change of Scope, the work of seil nailing was commenced at Km. 246+700 in (HS by inserting
32mm dia. rods and partial work had been completed, further work could not be continued due to
restriction of working space required for machinery movement for drilling & inserting the 6m long

rod in cut section at height of 6m & above height.

In the meantime, unprecedented heavy & continues rains started in the said region and the land
slide in certain sections took place, which was a purely “Natural Calamity” arising out due to

incessant torrential rain, which was beyond our control.

It is also noticed due to continuous heavy rains, the small pockets of the cut sections collapses, for
which one of the reason is seepage from the backside of hill i.e. from outside the ROW, which

peculates through the hifl.

Considering the above, we are hereby propose to have the slope of 1.5 (Vertical): i{Horizontal)
minimum to have more stable scope to avoid sliding, for which additional land varying from 15m to
50m width according the height of cutting at the locations mentioned in your letter, is required.

The details enclosed under Annexure — 1.

You are hereby kindly requested to take up the matter with Authority to provide additional iand by
end of September 2017 by taking up the matter with State Government & Forest Department on
TOP PRIORITY, so that the slopes are cut and protective measure are taken up immediately once
the rainy season is over and completed prior to next rainy season.

Pasv 2 nf 3
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You are also requested to convey the In-principle approval for additional works to be carried out by
us for cutting of extra slopes and providing protective measures i.e. Soil Nailing, as the said works
are additional works and beyond the Scope of Work defined in the Cross Section provided under

Schedule B of the Concession Agreement.

Please note that the Concessionaire shall not be held responsible for untoward incidence /
accident, if any take place, due to sliding of cut sections due to non-avaitability of adequate land as

required.

An early action is solicited in this regard.

Thanking you,
| Yours Faithfuily,

oy
i

| 1. £. Nandi

NG

(Deputy Head Project Construction)

+£ncl.: As above.

cC:- 1) GM (T) & Ro, Bangalore - For kind information and necessary action piease.

2) The Praject Directar, National Highway Authority of India, {Ministry of Road Transport
and Highways), Project Implementation Unit- Mangalare - For kind information and necessary

action please.

AECOM RODIC JV]
Receive o206/
Time B

By N.. Dg "j.'liq
Sigriatun Lty

| Sigriatun: _ ply

Pape 3 nf 3%
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A "Co M Ofo Construction Supervision Consultants
g Napashran Brilding, Rajithagiri,
- KHEB Colony; Hennavara-581334

Rodic i Uttnm Kannaearmisel, Kamatais

¢ ”""“” i Wiy Becom com and www.rodiceonsulants, com
In association with
Ref: AECOM/HWH/2018-19/G0OA3167 Date: 15/06/2018
To,
The Project Director
Narional Highways Authority of India
Project Implementation Unit
Door No.3-29, Bethel, / /\\1

Tharethota, Near Pumpwell (NH-66)
Mangalore - 57505

Subject: Four Laning of Goa/Karnataka border — Kundapur Section of NH-17 (Now NH 66) from
Km.93.700 to km.283.300 in the state of Karnataka under NHDP phase TV on design build
Operate Transfer (DBFOT) foll basis- Additional land required for making the:slope séable
as suggested by prof. Sh. T.G, Sitaram -reg.

Ref:  IRB letter No. IRBWTPL/CTO/KKBOT/3021/2018 dated 16/04/2018 received 18.04.2018

Dear Sir,

We are in  receipt of concessionaire letter no IRB  lefter No.
IRBWTPL/CTO/KKBOT/3021/2018 dated 16/04/2018 received on 18.04,2018 we have gone
through content of letter where in the concessionaire has assessed the additional forest land required is
27.015 Ha.

The enclosed list along with this letter is found in order.

This is for your kind information and necessary action,
Thanking you i
Yours faithfully,

For AECOM Asia Company ltd, In Association with
Rodic Consultants Pvt Itd

(Kiran S.Vishwaroop)
Team Leader

Encl: As stated above.

Ce: I The Project Manager, IRB weasteost Pvt.Ltd, Kumta.
2. AECOM Asia Company Lid, Gurgaon.
3. Rodic Consultants Pvt. Ltd. Gurgaon,

~Foryour kind information.
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| The Project Director,

P
e R N (0~ b )
LY

B b ..

I~r’»rvw{alrahcnsrral Highways Authqnm_qlﬂl dia,

i (Mlmstry of Road Transpost apét lghwa}su
T Broject | Wnp‘leﬁi“eﬁtatloﬁ'lﬂrﬁ Mangalore,

fw _DoorNo, 5.25,.11@1!’1:3 Thér(!: d'.a Near Pumpwe!l (NH- 66 i
Mangalore-575005

Project

_Subfect’

Ref

Four Laning of Goa/Karnataka Border to Kundapur Section aof NH-17 from
Km. 93.700 to Km. 283.300 in the State of Karnataka under NHDP Phase-1V

on Design, Build, Operate, and Transfer {DBFOT) Toll Basis.

Additional land reguired for making the slope stable as suggested by Prof.
Sh. 7.G. Sitaram,

:1] IE fetter no. AECOM/HWH/2017-18/G0A/2424, dated: 13.06.2017.
2} iE letter no. AECOM/HWH/2017-18/GOA/ 2480, dated: 10.07.2017.

3] Our office letter no. IRBWTPL/CTO/KKBOT/2536/2017, dated: 12.07.2017.

8] \E letter no. AECOM/HWH/2017-18/GDA/2689, dated: 06.11.2017.

5) Our office letter no. IRBWTPL/CTO/KKBOT/2816/2017, dated: 08.11.2017.

6) IE letter no. AECOM/HWH/2017-18/G0A/2659, dated: 10.10.2017. ‘
7] IE letter no. AECOM/HWH/2017-18/GOA/2740, dated: 28.11.2017,

B] IE fetter no. AECOM/HWH/2017-18/GOA/2805, dated: 26.12.2017,

" 9] Our office letter no, IRBWTPL/CTO/KKBOT/3132/2018, dated: 17.03.2018.

Dear Sir,

This is with reference to the subject & letters cited above. Referring to the contents of the letter
of the Independent Engineer referred at St no. (8) abave it Is noticed that the total additional
area required for stable slope proposed by the Independent Engineer Is 29.156 Ha.

Further we have assessed the requirement of additional land as per the requirement of site in
correlation with the letter of the Independent Engineer which works out o 27.015 Ha

(Statement enclosed for reference},

please note that the assessment is done division wise as we need to acquire the land from the
forest department. it Is hereby requested to your good self to kindly take up the matter with the

officas of the concerned DCF and write letter from your end to conterned DCF's so that the

Ragistarad Ofilce; Wing ~ A, 2™ Flaor, Officé No. 207, Unlversel Business Park,
Chandlvall Farm Road,.Off Soki Vil Ruud, N-dlm{ {0}, Mumbal 400 072
Tok: 91-22-6733 6400 = Fax: 91-22-6733 §AAD = a-meitl: Inlo@ith.co in = wenirb.co.in

—

k]



process of handing over of the forest land can be commenced from the forest department asithe
procedure itself is time consuming and = lengiivy process,

This is for your information & further necessary action.

Thanking you,
o)irs faithfully,

e

,‘Ilbe;:uty Head Project Construction)

Encl.: As stated above,

IAECOM RODIC JV

:Receiw :&]oc{_-/.'g_
Time: e

P w ..‘.

‘By Namu'._ | _P«az-c_fggf? :

Signature: B “ﬁi

-

€C: The Team Leader, AECOM Asia Company.Ltd.: For Kind inforihation, ™

Page 2 nf?
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IRE Wesicuast Tollwa, Pyl Lid
inning of Goa/ Karnataka Border to Kundapur Section of NH 17 from $3.7C tT© km 263,225 (5 U siate of Karpataka under NHDF phase WV on design bulld,
aperate, trancher [OBFGCY) toil Basis,

Statement showling detalls of additional land required fer Prayision of Stable stopea (1.5 H: 1V}

Proposed by AECOM (Indepandent Engineer)

" |ForestSurve ’l Length Mdiuoﬂzi::ldm Total Area
No | Distlct | Taluk Village AN Yl From | T Side ) _ :;‘qu__ W g
AL g y PROW (m]
s ; i LUl Karwar Forest Division e R Sl
1] uk Karwar Baad 1445A w0720 | 07245 | LHS 25 15 75
2 VK Katwar Baad 1336 107245 | 107455 | LHS 210 15 3150
3 UK Karwar Baad 1376 107.455 | 07470 | LHS 15 15 225
4 UK Karwar Baad 1336 107.450 | 167.455 | RHS 55 15 825
5 LK Kanwar Baad 1378 107,485 | 15770 | RHS 15 15 225
TOTAL | 4800
e UK Karwar Binaga 16A1A 107,620 | 107.800 | LHS 80 15 1200
7 UK Karwar Binaga 1BA1A 107823 | 107.000 | RHS 80 15 1200
P UK Karwar Binaga OA1 109,850 | 106.960 | LHS 110 15 1650
TOTAL _ 4050
3 UK Karwar Arga 52A1A 109.980 | 110000 | LHS | . 40 15 600
10 UK Karwar Arga 52414 110000 | 110160 | LHS 160 15 2400
T UK Kaswar Arga E2A1A 110.160 | 110780 | LHS 630 15 8450
12 UK Karwar Arga 52414 111100 | 111450 | tHS 50 15 5250
13 UK Karwar Arga 52A1A 411750 | 111.800 | BHS 300 15 4500
4 UK Karwar Arga BEATA 112600 | 112790 | LHS 190 15 2850
TOTAL 25050
15 UK Karwas Amdalli 4BIAT 123450 | 124700 | LHS 1250 15 18750
18 UK Karwar Arndall 489A1 123.950 | 124100 | RHS 50 15 2250
17 UK Karwar Andalli 459A1 124.460 | 124500 | RHS 49 15 600
18 UK Karwar Amdall 48941 124620 | 124.700 | RHS 80 15 1200
TOTAL 22800
19 UK Ankola Harwada 169 127.400 | 127.496 | RHS 80 15 1350
TOTAL 1350
20 UK Ankola Aversa 3004 127.490 | 127.500 | RHS 10 5 150
TOTAL 150
21 UK Ankola Shedgeri 108A 136.520 | 126840 | LwS 420 15 1800
22 UK Ankola Shedgeri 1084, 136520 | 136.640 | RHS 120 15 1800
2 UK Ankola Shedgeri 319A1A1ATA | 144.800 | 145650 | RHS 850 15 12750
TOTAL 18350
24 UK Ankola Belse 31SA1ALAIA | 144.800 | 145650 | RHS as0 10 8500
25 UK Ankola Belee J9AIAIAIA | 145650 | 145700 | LHS 50 10 500
TOTAL 9000
26 UK Ankola Bhiruf 164A1A1 145700 | 145850 | LHS 150 10 1500
27 UK Arikola Shirur 1644161 46200 | 146520 | RHS 120 0 3200
28 Ux Ankola Shirar 168ATAY 146520 | 146.850 | RHS 330 10 3300
29 UK Ankoia Shirue 169A1A1 146900 | 147.100 | RHS 200 10 2000
30 UK Aniola Shirur 169A1AT 147300 | 147.550 | RHS 250 51 12750
3 UK Ankota Shirur 165A1A1 147600 | 148,000 | RS 400 37 14800
TOTAL _ ! 37550
32 UK | aokeia | Kodsani 26| 148100 | 146.400 | BHS | @00 15 4500
33 LK Ankota Kodgani 191 148.800 | 149.000 | LHS 200 6B 13600
TOTAL 18100
s varwat Forgat Divioton Total area n Saqwlis 129200
or IR W:E'St—iq st Tellway Svt.{td: " - Honnavar Forest Division




S I
Additional width
; N, Wiy PROW [m) '

UK Ankolas Balale 17 181 580G 51600 | BHS 300 12 3600

1 e ' TOTAL | 3600

i | ok Kumta | Sargi-Kurigadae a2 159200 | 158500 | RHS | 300 66 18000
TOTAL 18000

36 UK Kumta Yettinbail 23 155 90¢ | 166100 | LHS 200 24 4800
TOTAL 4800

37 UK Kumia Mirjan 127 164400 | 164550 | LHS 150 30 4500
a8 UK Kumta Mirjan 145 165050 | 185200 | LHS 150 42 6300
TOTAL 10800

29 UK Kumta Anlarvall 230 1655650 | 165650 | RHS 100 15 1500
TOTAL 1500

40 UK Kumta Divgi 96A1 167700 | 167800 | LHS 100 50 5000
41 UK Kumta Divgt 08A1 168050 | 168.250 | LHS 200 20 4060
2 UK Kumta Divgi . 96A1 168600 | 168800 | LHS 200 a5 7000
' TOTAL 16000

43 UK Kumta Manaki 108053 170100 | 170830 | LHS 230 10 2300
44 UK Kumta Manaki 10882 170330 | 170500 | LHS 170 10 1700
TOTAL 4000

45 0K Honnavar Honnavar 483A1 190,600 180 600 | LHS 200 30 6000
TOTAL 6000

46 UK Honnavar Kelaginoor 40041 199600 | 199830 | RHS 230 80 13600
47 UK Monnavar Kelaginoor 400A1 199830 | 200150 | RHS 320 32 16240
TOTAL 24040

a8 UK Hannavar Gunavante 275 201450 | 201600 | RHS 150 30 4500

' TOTAL e ' 4500 |

a9 Ui Honnavar Manki 238 208970 | 208500 | LHS 130 9 170
' ToTaL | 1170

50 UK Honnavar Sulebeely 13 213.020 | 213160 | RHS 140 1 1540
TOTAL 1540

Hottnavar Forest Division Total area in Sqmitrs 95850

51 Udupt Byndoor, Shiryr 217 2457100 245300 | LHS 200 20 4000

52 Udupi Byndoor Shirur 217 245350 | 245550 | LHS 200 35 7000
TOTAL 11000

53 tJdupi Byndoat Paduvari 241 245550 | 246950 | LHS 400 60 24000
TOTAL 24000
Hundapur Forest Divisfon Tolat arex in Sqmirs 35000

¢ Karwar Forast Division area lnHac b : K 11?2.9' e
Honnavar Forest Division areain Hec /| 9865 - |
Kundapur Forest Division areain Hea | 300 |-
Total additional fand required for Provision of Stable slopes (135 1+ 1 ¢ beyond PROW In Hae " = 27015~ | 7
For [RB West [ #ibast Tollway Pvt. [td.

ah
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Hrumihol O,
BTty bikitiesn Pony B S0 ST el Dleerbel Tabare, Ancfiver, (£
Ehathei S0 GT 8 Tel GV ZE.AFTY %N w Fowr 91002045 Wl e wowva iy 2 es i
CHa ; PE5A0OMH20 L 4786
SN RETBLCO ST Bh05/2017

29/06/2017

To

The Team Leader,

M/s. AECOM Asia Company Ltd.,

in association with Rodic Consultants Pvt, Ltd.,
C/o Nagashree Building,

Rajithagiri, KHB Colany,

Honnavara — 581334 Uttara Kanpada, Karnataka

Project: - Four Laaing of Goa / Karnataka Border to Kundagur section of NH-17 from <m. 93.700 to
Km. 283.300 in the state of Karnataka under NHDP Phase IV on Design, Euild, Operate,
Transfer {DBFOT) toll basis.

Subject: - Potential tand stide during monsoon season - Additional tand required for provision of
stable stopes from Km, 1954350 to Kin, 208+500,

Ref: - 1] Your office letter no. AECOM/HWH/2017-18/G0A/2434, dated: 16.06.2017
2} Qur office letter no. IRBWTPL/CTO/KKBOT/2473/2017, dated: 22.06.2017.
Dear Sir,

This is in continuation of our office letter referred at Sr no. {2) cited above, we reguire additional
land for provision of stable slopes from Km. 199+350 to Krn. 208+500. So we hereby pregose to have
the siope of 1.5 {Vertical): 1{Horizontal) minimum to have more stable slope to avo:d sliding, for
which additional land varying from 15m to 50m width according the height of cutting at the locations

mentioned in your letter, is required. The details endosed under Annexure-i.

You are hereby kindly requested to take up the matter with Adthority to provide addizional land by
end of September-2017 by taking up the matter with State Government & Forest Department on

TOP PRIORITY, so that the siopes are cut and protective measure are taken up immediztely once the

rainy season is over and completed prior to next rainy season,

You are also requested to convey the In-principle approval for additional warks to be rarried out by
us for cutting of extira slopes and providing protective measures i.e. 5ol Nailing, as the said works
are additional works and beyond the Scope of Work defined in the Cross Section provided under

Schedule B of the Concession Agreement.

Please note that the Cohcessionaire shall not be held responsible for untoward incidence / accident,

if any takeug)are.4108:40-siding lcut sections dus.taneumysilahilityof adequatalana as required.

Tei: 91 .77 . 5440 4720 w Tax: 9 - 72 6675 1024 o e-moilt infoddirb.coin o wanirh.co

e e
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INFRASTRUCTURE DEVI ' 1)PESS L1

An early action is solicited in this regard.

Thanking you,
Xours Faithfully, I,

4. I?___.l-\.
/1. P. N3ndi
' {Deputy Head Project Construction)

Encl.: As above. ) i
cCi:- 1) GM (T} & Ro, Bangalore - For kind information and necessary action please,
2) The Project Divector, National Highway Authority of india, (Ministry of Road Transport and

Highways), Project Implementation Unit- Mangslore - For kind information 2nd necessary
action please.

AECOWN RODIC JV ]

ks i1

Receives! “n 9.9 |o6{tef

Time:
e o T R < n'.t_a:.l-.M
By Natse:, Q@tr\&fﬂ
R e 3

¢ Siguature: M




96

MODERN ROAD MAKERS PVT LTD
Four Laning of Goa/ Karnataka Border to Kundapur Section of NH-17 from Km 93,700 to Km 283.300 in the State of Karnataka under NHDP phase |V on design, build,
operate, transfer (DBFOT) toll basis

Statement for Additional Land required for provision of stable slopes frem Km.199+350 to Km.208+500

Additional width
St.No Location village Name From To Side | tength (Km) aaaﬂacchéa ...osu.._ %«Wn in
M)

1 198,440 Kelaginoar 199.350 199,520 RHS 170.000 35.500 6,035.00
2 195,740 Kelaginoor{nagjar an.mM R lew[w%wlljwlwwwmw RHS 234,000 25.500 mﬁ.wmm.oo
3 198,540 Kelaginoor B 199.830 Huwm_“.wma w_“_.ml. 320.000 o &Mmloc N ‘uwwumo_.om
JM N 202.400 Q%W“m| ] Mwwc- .- ymo 1 .|m|Im. ch..ooo | HHMOl e |urm|wmmow
5 208.460 Manki 208.370 208,500 LHS 134,000 B 22.500 o |m‘wwm.oo
Total Additional area required for flatter Slope (1.5 : 1) beyond PROW In Sqm 32,300.00
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. A subsidiary of
IRB Westcoast Tollway Limited
Corporate Office
3ed Floor, IRB Complax, Chandivali Farm, Chandivali Villags, Andheri {E), Mumbai - 400 672.
Tek @1 - 22 - 6640 4220 / 4880 4200 aFax: 91 - 22 - 2857 3441 » e-mail: info@irb.co.in & www.irb.co.in

CIN : U45400MH2012PLC234786 INFRASTRUCTURE:DEVELDPERS TTD
IRBWTPL/CTO/KKBOT/5874/2023
13/04/2023

To,

The Project Director,

National Highways Authority of India,

(Ministry of Road Transport and Highways),

Project Implementation Unit- Mangalore,

Door No.3-29, Bethel, Tharethota, Near Pumpwell (NH-66),
Mangalore-575005.

Project: -  Four Laning of Goa / Karnataka Border to Kundapur section of NH-17 from
km.93.700To km. 283.300 in the state of Karnataka under NHDP Phase IV
on Design, Build, Operate, Transfer (DBFOT) toll basis.

Subject: - Submission of Environmental Monitoring Report No. 16 from
September-2022 to February-2023.

Ref: - (1} IRB Lr no. IRBWTPL/CTO/KKBOT/9970/2014, dt: 28.10.2014,
(2) IRB Lr no. IRBWTPL/CTO/KKBOT/245/2014, dt: 02.12.2014 (Mar-14 to Aug-14).
(3} IE Lr no. AECOM/HWH/2014-15/GOA/512, dt. 20.03.2015.
(4) IE Lr no. AECOM/HWH/2015-16/GOA/584, dt: 28.04.2015 {Sep-14 to Feb-15).
(5) IRB Lr no. IRBWTPL/CTO/KKBOT/981/2015, dt: 26.11,2015 (Mar-15 to Aug-15).
(6) IRB Lr no. IRBWTPL/CTO/KKBOT/1306/2016, dt: 25.03.2016 (Sep-15 to Feb-16).
(7) IE Lr no. AECOM/HWH/2015-16/GOA/1275, dt: 30.03.2016.
(8) IRB Lr no. IRBWTPL/CTO/KKBOT/1855/2016, dt: 09.11,2016 (Mar-16 to Aug-16).
(9) IE Lr no. AECOM/HWH/2016-17/GOA/1863, dt: 18.11.2016.
(10) IRB Lr no. IRBWTPL/CTO/KKBOT/2336/2017, dt: 17.04.2017 (Sep-16 to Feb-17).
(11) IE Lr no. AECOM/HWH/2017-18/GOA/2300, dt: 20.04.2017.
(12) IRB Lr no. IRBWTPL/CTG/KKBOT/2910/2017, dt: 06.11.2017 (Mar-17 to Aug-17).
(13) IE Lv no. AECOM/HWH/2017-18/GOA/2700, dated: 09.11.2017.
(14) IRB Lr no, IRBWTPL/CTO/KKBOT/3245/2018, dt: 09.05.2018 (Sep-17 to Feb-18).
(15) IE Lt no. AECOM/HWH/2018-19/GOA/3108, dated: 14.05.2018.
(16) IRB Lr no. IRBWTPL/CTO/KKBOT/3717/2018, dt: 22.11.2018.
(17} IE Lr no. AECOM/HWR/2018-19/GOA/3651, dated: 05.12.2018.
(18) IRB Lr no. IRBWTPL/CTO/KKBOT/3770/2018, dt: 14.12.2018 (Mar-18 to Aug-18).
(19) IE Lr no. AECOM/HWH/2018-19/GOA/3722, dated: 31.12.2018.
(20) IRB Lr no. IRBWTPL/CTO/KKBOT/4074/2019, dt: 11.04.2019 (Sep-18 to Feb-19).
(21} IE Lr no, AECOM/HWH/2019-20/GOA/4110, dated: 16.04.2019,
(22} IRB Lr no. IRBWTPL/CTO/KKBOT/4574/2019, dt: 25.11.2019 (Mar-19 to Aug-19).
(23) IE Lr no. AECOM/HWH/2019-20/G0A/4862, dated: 29.11.2019,
(24) IRB Lr no. IRBWTPL/CTO/KKBOT/4592/2019, dt: 04.12.2019.
{25) 1IE Ly no. AECOM/HWH/2019-20/GOA/4878, dated: 06.12.2019.

Registered Office: 1101, Hiranandani Knowledge Park, 11" Floor, Technology Street, Hill Side Avenve, Opp. Hiranondani Hespital, Powai, Mumbai - 400 076
Tel: 91-22:6733 6400 / 4053 6400 » Fax: 91-22-4053 6699 = e-mail: info@irb.co.in » www.irb.co.in
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A subsidiary of

IRB Westcoast Tollway Limited B

INFRASTRUCTURE DEVELOPERS LTD

(26) IE Lr no. AECOM/HWH/2020-21/GOA/5411, dated: 07,07.2020.
{27) IRB Lr no. IRBWTPL/CTO/KKBOT/4935/2020, dt; 18.08.2020.

(28) IE Lr no. AECOM/HWH/2020-21/GOA/5668, dated: 24.10.2020.

(29) IRB Lr no. IRBWTPL/CTO/KKBOT/5096/2020, dt: 17.12.2020 (Sep-19 to Aug-20).
(3U) 1k Lr ne. ARLOM/HWH/2020-31/GOA/S845, dated: 02.01.2021,

(31) IRB Lr no. IRBWTPL/CTO/KKBOT/5374(A)/2021, dit: 09.07.2021 (Sep-20 to Feb-

21),

(32) IRB Lr no. IRBWTPL/CTO/KKBOT/5651/2022, dt: 29.06,2022 (Mar-21 to Feb-22).
(33) IRB Lr no. IRBWTPL/CTO/KKBOT/5713/2022, dt: 04,10.2022 (Mar-22 to Aug-22).

Dear Sir,

With reference to the subject and letters cited above. We are submitting herewith Six
Monthly (MoEF) Environmental Monitoring Report no. 16 for period September-2022 to
February-2023 for your perusal.

As per General Condition a Six-Monthly Monitoring Report shall need to be submitted by the
Project Proponents to the Regional Office of this Ministry regarding the implementation of
the stipulated condition.

Thanking you,
Yours faithfully,

(Chief General Manager)

Encl: As stated above.

CC.: The Team Leader, M/s. Theme Engineering Services Pvt. Ltd, Bhatkal- For kind
information.
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NATIONAL HIGHWAYS AUTHORITY OF INDIA
(MINISTRY OF ROAD TRANSPORT & HIGHWAYS)
{Government of India)

FOUR LANING OF GOA/KARNATAKA BORDER TO KUNDAPUR SECTION
OF NH - 17 FROM KM 93.700 TO KM 283.300 IN THE STATE OF
KARNATAKA UNDER NHDP PHASE IV ON DESIGN, BUILD, OPERATE,
TRANSFER (DBFOT) TOLL BASIS.

Environmental Monitoring Report No. 16

(From September’ 2022 to February’ 2023) |

Independent Engineer

AECOM-RODIC CONSULTANTS PVT.LTD.

Concessionaire

1IR3 IRB WESTCOAST TOLLWAY LIMITED

Principal EPC Contractor

I3  (RB INFRASTRUCTURE DEVELOPERS LIMITED

Associate EPC Contractor

"1]  MODERN ROAD MAKERS PVT. LTD

A8

201
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1.0 INTRODUCTION
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ENVIRONMENTAL MONITORING REPORT

1.0 introduction

The existing 2-lane National Highway No. 66 {formerly NH-17) starts from Panvel in Maharashtra
and passes through Karnataka on west coast before reaching to Edapally {near Cochin} in Kerala.
The project road starts from Goa - Karnataka border {km 93.700) and ends at Kundapur {km
283.300).The total length of project road is 189.600 km based on existing km stones. The project
highway alignment is located between Arabian Sea coast and Western Ghats in Karnataka. At few
stretches the highway is close to the Arabian Sea (within 500 m), NH; 63 from Gooty joins the
project road near Ankola at km 135.450 and NH: 206 from Tumkur joins at Honnavar at Km

195.454Q,

Land use along the highway is predominantly for agriculture. Majority of the land is being used
for wet crop viz, Paddy, Cashew plantation. There are number of settlements all along the road.
The settlements are for Residential, Commercial, Schools, Hospitals, Petrol stations, Religious
structures etc. Major settlements are close to the existing highway at number of locations, i.e.
Karwar port from Km 108.300 to Km 108.800 (500m), Seabird compound wall from Km 109.000 to
Km 115.800 (7.800 km length} and Navy Fence on either side of project road approx. from Km
132.050 to Km 135.000 (2.950 km length).

The project consists of Design, Build, Finance, Operation and Transfer of National Highway.
Development of project consists of Four laning of Goa/Karnataka Border to Kundapur Section of
NH-17 from Km 93+700 to Km. 283+300 [ Design Length - 187. 240 Km ] in the State of Karnataka.

Project Location

The project highway alignment is located between Arabian Sea coast and Western Ghats. At few
stretches the highway is close to the Arabian Sea {within 500m). The project road from Goa -
Karnataka border passes towards South through number of congested locations viz Karwar (km
106.700), Karwar port {(km 108.800), Navy’s Sea bird project, Amadalli {Km 122.950), Kumata (km
174.400), Haladipura (km 186.600}, Honnavara tkm 194.500), Kasarakod {km 187.850), Shirali (km
227.450), Bhatkal (km 232.350), and other villages in Karawar and Udupi districts before reaching
to Kundapur {Km 283.300).

Package No Stretch l.{e: :'tlh District / State By pass
) ) Existing o
NHDP Phase —|V :
on Design, Build Km. 93+700 to Km. Er;ggao
! ’ 283+300 (Section 1, ’ Karwar and
Operate, and . . Kms, .
Section- 11, Section-Ill and . Udupi, Karnataka
Transfer (DBFOT) Section - IV} Design
Toll Basis tength :
187.220

1.1 Concesstonaire

The contract for the construtction of this project was awarded to M/s IRB Westcoast Tollway Limited as
the concessionaire date of Contract Agreement was signed on 25**March 2013 and Principle EPC
Contractor IRB INFRASTRUCTURE DEVELOPERS LIMITED and Associate EPC Contractor M/s. Modern Road
Makers Private Limited,

1.2 Independent Engineer Services

The Independent Engineer Services Contract for monitoring of this project was awarded to M/s. AECOM
Rodic Consultants Pvt.Ltd, by the National Highwavs Authority of India (NHAI.The Independent Engineer

‘004
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1.0 Location Plan
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3.0 SAILENT FEATURES
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3.0 SALIENT FEATURES OF THE PROJECT

SR. NO. PARTICULARS DERSCRIPTION
Four Laning of Goa/Karnataka Dorder to Kundapur Section
. of NH-17 From Km. 93,700 to Km. 283.300 in The State of
1. Name of Project . :
Karnataka Under NHDP Phase IV On Design, Build,
Operate, Transfer {DBFOT) Toll Basis.
2. Total Length of Project 187.240 Kms, {Design Length)
3. Contract / Phase NHDP Phase-IV.
National Highways Authority of India.
4. Client / Authority
(Ministry of Road Transport & Highways).
5. Concessionaire M/s IRB West Coast Tollway Pvt. Ltd., Mumbai - 400072
independent Engineer M/s. AECOM Asia Company Ltd., in Association with
6. P & RODIC Consultants Pvt, Ltd., Gurgaon.
7. Principal EPC Contractor | M/s. IRB Infrastructure Developers Ltd., Mumbai.
Associate EPC
8. ! M/s Modern Road Makers Pvt. Ltd,, Mumbai.
Contractor
g Total Project Cost INR 1655.01Cr.
Date of signing of
10. >Bning 25' March, 2013.
Concession Agreement
11, Appointed date 37 March, 2014.
Construction
810 days from Appointed date
12. Completion Period y PP
Construction
28/08/2016
13. Completion date f08/
28 Years commencing from Appointed date (includin
14, Concession Period . . & PP ( 8
construction period of 910days).
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Broad Scope of Work & Current Status
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:2 Description Unit P;:Ei?ist:d i:i;tl::: Remarks
1 Widening from 2 Lane to 4 Km 165.31 i
Lane.

2 Realignment Km 21.93 -

3 Service Road (Km) Km 61.262 - Both Sides

4 | Longitudinal Drain Km 61.262 - Both Sides

5 Major Bridges Nos. 14 13

6 Flyovers Nos. 04 -

7 Vehicular Underpass Nos. 03 02 |

8 Cattle underpass Nos. 06 -

9 Pedestrian underpass Nos. 13 -

10 | Minor Bridges Nos. 39 41

11 |ROB Nos. 02 02

12 | RUB Nos. 01 04

13 | Box Culverts Nos. 66 - New Construction
26 NO’s

14 | Slab Culverts Nos. 122 128 | Reconstruction, 96
No’s Widening
304 No’s

15 | Hume Pipe Culverts Nos. 385 478 Reconstruction, 81
No’s Widening

16 Twin Tunnel Tubes (02 K. 1.144 i

Nos.)

17 | Toll Plazas Nos. 03 #

18 | Rest Area No. 03 e

19 | Bus Bays& Bus Shelter Nos. 53 2

20 | Truck Lay Byes Nos. 04 -




4.0 LINE DIAGRAM / STATUS OF PLANT & STATUTORY
CLEARNACE, BORROW AREA AND TREE CUTTING
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STRIP CHART SHOWING OFFICES , LABS & PLANT SITE AT KXBOT PROJECT
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4.2

Status of Plants & Machinery:

-y

\&@

Capacity  Deployed at Site
PLANT
1 Hot Mix Plant 160 TPH 01
Hot Mix Plant 120 TPH 00
2 WMM Plant 200 TPH 01
WMM Plant 100 TPH 01
3 Crusher 200 TPH 02
4 Concrete Batching Plant 60 Cum/Hr, 02
5 Concrete Batching Plant 30 Cum/Hr. a2
6 Concrete Batching Plant 45 Cum/Hr, 01
B Machineries & Other Equipment
1 Excavator with Bucket 60 - 80 Cum/Hr. 28
2 Excavator with Breaker 60 - 80 Cum/Hr. 07
3 JCB {3DX) 0.23 - 1.0 Cum 12
4 JCB {Wheel Loader, 430 Z) 1.75 Cum 07
5 Hydra 12725 MT a5
6 Crane Tonne o1
7 Transit Mixer - 12
8 Soil Compactor 10T 04
9 Tandem Raoller 107 08
10 Sensor Paver - 05
11 Water Tanker 10KL 18
12 Dumper 10 MT 35
13 PTR = 03
14 Dumper {06 &10 Wheel} 10/12 MT 96
15 Tractor Dozer - 0q
16 Loader - oo
17 Grader 130/180 HP 02
18 05 KvA D.G. Set 05 KVA 01
19 15 KVA D.G. Set 15 KVA 01
20 62 KVA D.G. Set 62 KVA 03
21 82 KVA D.G. Set 62 KVA o9
22 62 KVA D.G. Set 62 KVA 00
22 135 KA DY 2 Car 125 ¥V A no

0

0
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| Si.No, Category Capacity  Deployed at Site
25 200 KVA .G, Set 200 KVA 01
26 250 kKVA D.G, 5et 250 KVA 00
27 320 KVA D.G. Set 320 KVA L |
28 380 KVA D.G. Set - 380 KVA 01
9 750 KVA D.G, Set 750 KVA 05
30 825 KVA D.G, Set 82.5 Kva 04
3 Boom Placer . 0o
32 Pilling Equipment, winch Machine - 01
33 Welding Machine - a6
34 Rolling Machine - 00
35 Pantoon - 00
36 Hydraulic Arrangement for Pilling 01
37 Conventional Systems for Pilling (Tripod) 00
38 Diesel Tanker - 00
39 Weigh Bridge 60T 07
40 Weigh Bridge 1007 06
41 Traiter - a2
42 Tractor - 02
43 Drilling Machine - 23
44 Mechanical Boomer - 04
45 Concrete Pump - o1
46 Kerb Machine z 03
47 Spray Bowzer - 05
48 Kerl Cutting Machine - 01
49 Screed Vibrator - 03
50 Tractor Compressor = 02
51 Light source - 06
52 Eacher vehicle - 04
532 Wagon Briller - 02
54 Pump 3.0 HP 3.0HP 00
55 Pump 5.0 HP 5.0HP 03
56 Sand Classifier (SACL-01) - 01
57 Milling Machine - 00
58 Short Crete Machine 0.2 -0.4MP3 02

021




Capacity Deployed at Site

Category

Baby Roller

61 Kerb Painting Machine - 1y}

62 Vacuum Sweeper

01

Note:- The condition for operation for Hot Mix Plant submitted by PCB has to be complied strictly.

Applied Permissions :

Permission roval roval
st. No. e R::;ﬂred . APT';pe Date | Actions Remarks
1} Ch.225+000:
Quarry
operations
. . closed.
Permission of Permtt§ for 2) Ch.142+000:
the State extraction of .
Government for | boulder from Permit for Quarry
1.1 {a) . extraction of 22.01.15 | Obtained operations
extraction of quarry from boulder Closed
boulder from District '
quarry. Collector Ample stock of
Boulders is available
for production of
balance quantity of
aggregates.
1) Ch.135+000:
Valid up to
13.09.2021.
2) Ch.142+000:
Crusher
Establishment 3) g::?;;-:l;;o
Permission of for Crusher, NOCS for NA Crl:usher )
Village NOCS obtained | & for the
. . dismantled.
Panchayat and | from Aligere, establishment a) ch
B Pollution Shirkuti, of Crusher & | 09.09.2014 | Obtained ’
260+800:  Crusher
Control Board Shagadgere & | Plants to be dismantled
for installation | Belase (Ankola | submitted to )
of crusher; Taluk) KSPCB Karwar Ample stock of
Panchayats.
aggregates is
available and 01
Crusher is sufficient
for production of
balance quantity of
aggregates.
License for use . Valid up to
¢ of explosives. Obtained 31.03.2023.
Permission of
State
Not
Government for . Not Not .
e drawing water Nt Epplicable applicable applicable applicabl /A
from €
river/reservoir.
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Applied Permissions :

pt

N
N

Permission roval Appro
sr. No. Type ngﬁmmor ':.'I.";p:a' Date Actions Remarks
1) Ch.135+000;
Valid up to
31.12.2022.
2) Ch.142+000:
) permission Crusher dismantled.
License from Aﬁsgzi“;’;& s blfi S 3) Ch.153+000;
E ;::t;r:?i):ctor of with RO for Crusher & 22.12.2014 | Obtained | Closed. o
. Belgaum all other 4) Ch.224+000: Valid
Plants up to 31.12.2022,
5) Ch.225+000:
Closed
6) Ch.260+800:
Closed
Establishment b f:h.135+000:
for Crusher, NOCS for NA Valid up to
Clearance of NOCS obtained | & for the 30.09.2029.
Poltution from Aligere, establishrment 2} Ch.153+000:
F Control Board Shirkuli, of Crusher & | 09.09.2014 | Obtained | Closed.
for setting up Shagadgere & | Plantsto be 3) Ch.224+000: Valid
Batching Plant; ?ellaie {Ankola ;:‘;?;t?d to up to 31.12.2026.
alu
Panch)ava « arwar 4) Ch.260+800:
Closed.
Establishment 1) Fh'135+000:
Clearance of for Crusher. NOCS for NA Valid up to
Village NOCS obtained | & for the 30.09.2029.
Panchayats and | from Aligere, establishment 2} Ch.153+000:
G Pollution Shirkuli, of Crusher & | 09,09.2014 | Obtained | Closed.
Control Board Shagadgere & | Plants to be 3) Ch.225+000:
for Asphalt Belase {Ankola | submitted to Closed
Plant ';: Lucl;)ayats KSPCB Karwar 4) Ch.260+800:
Closed
NOCS obtained
from
Permission of Kambadkone,
Shirur for the lifting
Village )
Panchayat and (Kundapur of soil '
H State Taluk}, Muttali, | (murrum) to NA Obtained
Kaikini, Kadle & | be used in NH
Government for L
boOrfow areas Devagiri road work
Panchayats
{under UK
districts)




Applied Permissions :

S
N
(V)

Sr. No. Per.:f';::b" R:;tﬂrr:;aflo " Ap% r::al Date Actions Remarks

1) Non Forest
Area : Tree
cutting work is
completad in
Karwar,
Honnavar &

Permission of Kundapur Tree Cutting

State 2) Forest area ; (Forest and

I Tree Cutting is 22.05.14 | Obtained

Government for : Non Forest
completed in

cutting of trees. Area)
Kundapur
forest division.
Honnavar &
Karwar forest
division, tree
cutting is in
progress

Any other

permits or .

i clearances Labour License Labour 03.08.14 | Obtained Valid up to
03.08.2023,
required under
Applicable Laws
4.3 Tree Cutting Status :
Sr.No | Description Total Completed Balance Remark
Affacted quantity
Nos Up to date
A) Forest Tree 14828.00 14660.00 168
8) Non Forest 19734.00 19694.00 40
Tree

J

4
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5.0 ENVIRONMENTAL
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ENVIRONMENTAL MANAGEMENT PLAN

Implementation of Environment Management Plan (EMP) during Construction period: During the
construction stage the Independent Engineer plays a vital role in supervising the environmental
aspects and adoption of the best suitable mitigation measures for an effective implementation of
the Environmental Management Plan by the Concessionaire. As a part of the independent
Engineer Services and “Schedule-E” of CA Compliance, Environmental monitoring has been
carried out during the month of January, 2023. Covers the inspection of borrow areas , quarry
site, crusher plant, HM Plant, batching Piant, Wet mix Macadam Plant, Base camp site, median
plantation etc, Based on the fleld visit and subsequent discussions had with concerned officlals
from Concessionaire a standard environmental Performa have been prepared covering all the
environmental issues related to major highway project,

One time approval:

One time approval required for various activities which are undertaken by Contractor before start
of construction Include identification of location for sitting stone crusher units, WMM plant and
Batching Plant, Borrow Area, quarry sites, workers camp, workshop and vehicle maintenance
yard, material storage and waste disposal. The purpose procedures and formats for submitting
information on various environmental measures during construction stages are required to be
complied as per the statutory and regulatory requirements.

EMP also outlines the requirements of various permits as per Schedule-E of Concession
agreement and consent from concerned authorities, necessary for shifting and operating of
various plants, obtaining for construction etc.

Periodic monitoring:

Periodic monitoring has been carried out with the help of standard Environmental check list which
covers all the environmental issues. The Construction activities are inspected periodically and
summary of observations are given in the finding of the environmental report. The major
construction activities inspected are given helow:

*  Borrow Area Operation

¢ Quarry Area Operation

¢  Material Storage Area

¢  Topsoil Storage

®  Construction Material Re-used and Disposal

¢ Workers Camp

¢  Soil Erosion and Sediment Control

*  Drainage Control

®  Air, Noise and Water Pollution Control and Monitoring
e Avenue plantation, median plantation and land scaping.
¢ Health and Sanitation.

® Landscaping and Aesthetic.

¢ Tree Plantation



5.5

Work monitoring by Concessionaire;

For effective implementation of Environmental Management Plan, Concessionaire has
established an environmental cell headed by the Project Manager. The Environment cell looks
after day to day implementation of EMP, obtaining statutory clearances, conducting half yearly
environmental monitoring and attending all MoEF / KSPCB & CRZ compliance conditions as
specified in Environmental Clearance. The above works will be performed in coordination or to
the satisfaction of the Independent Engineer,

Reporting:

The rational for a reporting system was based on accountability to ensure that the measures
proposed as a part of the Environmental Management plan get implemented in the project.
Concessionaire has asked to submit environmental report to the IE office on monthly basis. The
Environmental Engineer reviews the monthly status report and accordingly suggested the suitable

mitigation measures.

'02

7



127

6.0 APPROACH AND METHODOLOGY
ENGAGED FOR ENVIRONMENTAL
MONITORING OF THE PROJECT
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6.0 Approach and Methodology Engaged for Environmental Monitoring of the Project:
6.1 Monitoring Basis

a) The criteria followed for selection of sampling / monitoring locations will be IS Codes/MoEF
guidelines/ State Pollution Control Board guidelines etc.

b) In assessing the environmental impact, collection and interpretation of baselines data is of
prime importance. The primary data were collected half yearly basis in the project for
environmental attributes i.e., air, water, (surface, ground and drinking water), noise and emission
ete.

6.2 Standards / Monitoring Methods Employed for Assessment

The standard methods employed for the monitoring of environmental attributes are given below:

R 3

. Air - 15:5182 and CPCB Manual
1. Water - Surface water : 15;10500,
Ground water : 1510500 and CPCB Manual
. Noise - CPCB and Precision Integrated Sound Level Meter.

6.3 ENVIRONMENTAL MONITORING PLAN
Environmen Monitoring Institutional Responsihility
i .
ta Project stage Parameters | Frequency | Standards | Implementation | Supervision
component
csst:’:uu;fxs Air quality, | Concessionaire Man;;:)re &
- PM-10,PM- . ; NAAQ through
. Construction 4 timesina IE, Theme
Air 2.5,50,, , Standard & approved . .
Stage year during . Engineering
NO.& CO . norms will monitoring .
construction Services Pvt
be followed agency
Ltd.
pH,
BOD,COD,T
DS, T55,0il
and
Grease, qwu:Ti‘:; Concessionaire PIU
: M i
. bo 2timesina CPCB through angalore &
Water Construction | conductivit IE, Theme
) year during | Standard & approved . .
Quality Stage ¥, chioride . o Engineering
construction | IS standard monitoring .
sulphate will be agen Services Pvt
Coli form followed gency Ltd.
Count (Pb
andCrin
industrial
area)

029
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7.0 SUMMARY OF ENVIRONMENTAL
MONITORING RESULTS
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7.0

Summary of environmental monitoring results

Environmental monitoring matrix as suggested in Environmental Management Plan is being

implemented during the construction period. To assess the exlsting status, the environmental monitoring
{air, noise & water) has been carried out during the month of January’2023. The results were com pared
with National Ambient Air Quality, CPCB & IS Standards. The observations from the monitoring report are

as foltows.

Environmental Impact is studied for the following Environmental Attributes.

Air

Noise

Water

Monitoring & Analysis Reports Third Party submitted by the Concessionaire was Reviewed and

tests report is enclosed as Annexure - 1.

a} Air Quality Monitoring:

* Ambient Air Quality Monitoring has been carried out at our projects in different location in
the month of January’2023.

» At all locations the observed values of Particulate Matter (PM-10), Particulate Matter {PM-
2.5}, Sulphur Dioxide (SOz), Nitrogen Dioxide{NO;} & Carbon Monoxide (CO) & Lead values
are found well within the specified limit of National Ambient Air Quality Monitoring (NAAQM)
standards.

b} Noise Quality Monitoring

Noise Quality Monitoring different Project locations.

{3) Residential locations (4) Commercial locations {(6) Industrial locations. Noise level was
analyses for day time and night time as notified by the Central Pollution Controi board {CPCB}
for the impact ares.

At all the [ocation in the project Day Noise equivalent dB (A) & Night Noise equivalent dB (A)
level are found within the Central Pollution Control Board Standards. Graphical representation
of Ambient Noise level Status is given as Fig 7 & 8. The Ambient Nolse Quality Standards in
respect of noise for different areas /zones are report attached.

€) Source Emission Test Report
¢  The source emission test report has been conducted at Base camp and Crusher location

are found within the limit.

d) Water Quality Monitoring:

Surface water sample were collected from different locations along the project: The surface
water sample analysis report is found with high concentration of chloride.

Ground Water Sample were collected from different location along the project. The analysed
samples were to be compatible and meeting IS: 10500 Standards for drinking water.
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8.0 FINDINGS

Concessionalre has obtained applicable permits as per of CA and all are valid (refer Annexure-
2). The major findings of the environmental issues and commitment of the concessionaire
summarized below:

a)

b)

d)

e)

f)

g)

h)

i)

k)

Statutory Environmental Clearance is obtained from the Ministry of Environment and
Forests, New Delhi Vide Letter No: F.N0.10-107/2011-1A.1ll dated 19.02.2015.

Consent for Establishment /NOC is obtained from the Karnataka State Pollution Control
Board {KSPCB), Bangalore, Applied.

Half yearly Monitoring of Air, Water and Noise quality parameters during period as per the
condition of Karnataka State Pollution Control Board and MOEF were carried on
January’2023. Concessionaire is advised to conduct Half yearly Monitoring of Air, water &
Noise as mentioned in MOEF and KSPCB compliance.

Dust control measures taken at crushers, hot mix plants on haulage roads, quarry areas,
work sites etc., water sprinklers needs to be improved. At present the frequency of water
sprinkling for dust suppression is found to be three in a day.

nfrastructural facilities provided at labour camps are satisfactory.

Approval of competent authorities for use of ground water has to be obtained prior to
start of the project.

Solid waste disposal sites for hazardous waste like bitumen {in dismantled pavement) are
used in the link road and haulage road of Quarry site. However, documentation for the

same found updated,

Instructed the Concessionaire to Provide barricaded and warning signage board in the
Quarry area as per statutory conditions. Safety measures Adopted.

All the borrow areas in the project stretch are with no objection Certificates from
concerned land owners, The majority of the granular sub Base {GSB) Material /earth
material used in the project was collected locally, List of borrow areas has been
mentioped. The Concessionaire needs to take necessary action for rehabilitation of the
closed borrow area at the earliest. Work under progress.

Top soil management practice shall be followed for the borrow areas. Top soil properlif
staked or stored.

Tree cutting permission have been obtained from Deputy Conservator of forest Mangalore
Division and Kundapur Division. Avenue plantation plan as per the condition of MOEF has
not been submitted by the Concessionaire for review of IE. Already reminded IE,

Te protect soil erosion of high embankment, (more than 30 m) stone pitching Will be
provided and embankment height less than 3.0 m Will be provided with grass turfing.
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m} Median plantation are not in accordance with the specification (IRC:SP:21:2009). Already
Submitted.

n) Rain watar hAFVASTING pits as specitied In LA and URZ clearance of the project shall be
adopted in the project. Water harvesting structures shall be located at every 500 m along
the road. Vertical drain type rainwater harvesting structures shall be set up minimize
surface runoff losses of rainwater.

o) As per provision of Notification 5.0. No.763 {E) dated 14.09.1999 as amended vide 5.0.979
{E) dated 27.08.2003, fly ash was not utilized in this project due to public agitation.
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POINT WISE COMPLIANCE STATEMENT

FOR THE CONDITIONS SET IN THE :- CRZ AND Environmental Clearance for Four laning of
Goa/Karnataka Border to Kundapur Section of NH-17 from Km. 93,700 to Km. 283.300 in the State of
Karnataka under NHDP Phase IV,

Issued By Ministry of Environment & Forest {IA-lll Division) Government of India on 19.02,2014.

Specific Condition:

Compliance

Sl. No.

Description

Compliance Status

(i)

Road in Mangrove areas shall be on stilts. it is
noted that the proposed ROW overlaps 10.5 ha of
mangrove area. The Project Proponent shall carry
out mangrove plantation in an area of 50 ha. In
consultation with Forest Department.

Being complied.

(ii)

As the project is located within 10 km of proposed
Catigaon Wildlife Sanctuary, Goa, prior clearance
from NBWL shall be obtained.

Under final stage

(iii}

The project involves diversion of 162.429 ha
protected forest land including 2.629 ha
mangroves area for which the proponent shall
obtain the requisite FC. The proponent can
execute the above project on the entire stretch
located in non-forest land, provided that the
proponent submits an undertaking while making
apwplication to get FC that the execution of work on
non-forest land shall not be cited as a reason for
grant of FC and in case FC is declined, width of the
portion of road falling in the forest land will be
maintained at its existing level.

Complied

(iv}

Itis indicated that 23491 nos of trees are proposed
to be cut for the project. Necessary permission
from competent authority shall be obtained for
tree cutting Necessary compensatory plantation
shall be carried out and cost provision should be
made for regular maintenance.

Permission abtained from
Concerned Division like, karwar,
Honnavar and Kundapur.

fv)

Itis noted that according to NHAI, the impact zone
is 50-200m and the nearby habitation is Karwar
Town at 600m. However, NHA! shall intimate local
authority before carrying out the hlasting. If there
are any damage caused due to blasting, NHAI shall
compensate 100% under the notice of local
Authority.

(vi)

All the other required clearances for carrying out
blasting shall be obtained from the competent
Authority including Forests/Wildlife,

(vii)

The blasting shall be restricted only from 8 am to |

6pm.

Safety measures are taken

Being compliéJ.

Being Compﬁed

{viii)

The technique adopted for controlled blasting at
identified locations is non-electric detonating
technique.

Complied

L%
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Sl. No.

Description

Compliance Status

Permission for ground water drawl shall be
obtained from competent Authority.

Not applicable

(xi)

Rain water harvesting including oil and grease trap
shall be provided. Water harvesting structures
shall be located at every 500 mts along the road.
Vertical drain type rainwater harvesting structures
shall he set up to minimize surface runoff losses of
rainwater.

Being implemented.

{xii)

R&R shall be as per the guidelines of State/Central
Government,

Complied

{xiii)

IRC guidelines shall be followed for widening & up-
gradation of road.

Complied

{xiv)

The responses/commitments made during public
hearing shall be complied with latter and spirit.

complied

{xv)

All the recommendation of the EMP shall be
complied with latter and spirit. All the mitigation
measures submitted in the EIA report shall be
prepared in a matrix format and the compliance
for each mitigation plan shall be submitted to
MoEF along with half yearly compliance report to
MoEF-RO.

Implemented.

(evi)

Green belt development shall be undertaken as
suggested in EMP.

Implemented.

(xvii)

The seismic nature of the area shall be taken Into
account while designing the project.

considered

(xviii)

The project proponent shall obtain necessary
permission from the State Irrigation Department
before drawing water from the river source for the
purpose of the proposed construction activity.

Not applicable

{xix)

Sidewalk shali be provided along the bridges.

1.5m wide footpath is provided on
every new bridge.

{xx)

The drain shall be at least 1m away from the toe
of the embankment of the road adopting RC
guidelines.

As per codal norms

(i)

Longitudinal drains shall be provided all along the
project road to ensure proper drainage of the
area. In addition, adequate number of under
passes and culverts to act as cross drainage
structures shall be provided.

Provided

(xxii)_

The solid waste generated shall be used for
rehabilitating the borrow areas.

Implemented.

{xexiit)

For providing safety to the crossing animais and
avolid road accidents speed breakers/rumbled
strips shall be constructed at the identified
focations of the animal movements. Enough
hoardings and signages shall also be put up for the
public and vehicles convenience.

Complied as per designs_

(oxiv)

Minimum of three times the number of trees to be
cut shall be planted. It shall be ensured that the
trees planted as a part of the afforestation shall be
looked after by NHAL Tree plantation shall be of
the same species/local species and survival shall
monitored. Transplantation of trees shall be
carried out wherever possible. The tree plantation
shall be taken un on the extreme end of the rnad.

Complied.




sl No.

Description

Compliance Status

{xxv)

Necessary clearance from the State Government
shall be obtained for extraction of sand from the
rivers.

Implemented

{xxvi)

Proper signage shall be installed at appropriate
locations for the convenience of the traffic
movement.,

(xvit)

The pmhankments/slépé‘; and the slopes left after
cutting shall be provided with vegetative turning
to avoid soil erosion.

Provided

“Complicd

(xxviii

The hot mix plant shall be located at least 500 mts.
Away from habitation and on the barren land to
avoid its adverse impact on the human
population,

Compilied

{xxix)

Rehabilitation and payment of compensation to
the project affected people (PAPs) shall be made
as per the policy of the State Government.

Implemented

{oox)

Noise barriers shall be provided at appropriate
locations particularly in the areas where the
alignment passes through inhabited areas so as to
ensure that the noise levels do not exceed the
prescribed standards.

Provided

{poxxt)

For road safety, IRC guidelines in respect of road
signages, service reads, but bays, inter-sections,
pedestrians crossings, ete. shall be strictly adhered
to.

As per designs

General Conditions:

i

Adequate provision for infrastructure facilities
including water supply, fuel and sanitation must
be ensured for construction workers during the
construction phase of the project to avoid any
damage to the environment,

All infrastructure facilities including
water supply, Electricity and
community Toilets are provided at
Base Camp.

(i)

Appropriate measures must be taken while
undertaking digging activities to avoid any likely
degradation of water guality,

Precautionary measures are taken
to avoid any likely degradation of
water guality.

(iii}

Borrow sites for each quarry sites for road
construction material and dump sites must be
identified keeping in view the following:

(a) No excavation or dumping on private property
is carried out without written consent of the
owner.

(b) No excavation or dumping shall be allowed on
wetlands, forest areas or other ecologically
valuable or sensitive locations.

(c} Excavation work shall be done in close
consultation with the Soil Conservation and
Watershed Development Agencles working in
the area, and

{d) Construction spoils including bituminous
material and other hazardous materials must
not be allowed to contaminate water courses
and the dump sites for such materials must be
secured so that they shall not leach into the
ground water,

{a) Obtained consent letters from

the land owners of the borrow
areas.
Solid waste generated being
utilized for rehabilitation of
the borrow area, approach
road & village link road.

(b) Compiled.
{c) Consultation with the Soil
Conservation and

Watershed Development
Agencies working in the
area is under process.

(d) Solid wastes (Bituminous
material} disposal site yet
to be identified and

1N
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being used in pothole
filling, village road, crusher
and Yuarly 1uad

developments and borrow
area access roads.

{iv)

The construction material shall be obtained only
from approved quarries. In case new quarries are
to be opened, specific approvals from the
competent authority shall be obtained in this
regard.

Approved quarry permits are

obtained.

(v} | Adequate precautions shall taken during | All trucks carrying construction
transportation of the construction material so that | materials found uncovered. Water
it does not affect the environment adversely. sprinkled on haulage roads to

mitigate  dust  pollution s
inadequate.

{vi) | Borrow pits and other scars created during the | All closed borrow areas will be
road construction shall be properly levelled and | levelled and rehabilitated propery.
treated, Instructed  Concessionaire  to

rehabilitate the closed borrow area
as per the EMP norms.

{vii) | Adequate financial provision must be made in the | Provided in the project CA.
project to implement the aforesaid safeguards.

{viii} | The project proponent will set up separate | Separate Environmental
environmental management cell for effective | Management cell working
implementation of the stipulated environmental | effectively at project site for the
safeguards under the supervision of a Senior | effective implementation of the
Executive. stipulated environmental

- safeguards.

{ix} | Full support shall be extended to the officers of | Noted for compliance.
this Ministry/Regional Office by the project
propenent during inspection of the project for
monitoring purposes by furnishing full details and
action plan including action taken reports in
respect of mitigation measures and other
environmental protection activities,

{(x} | A six-Monthly monitoring report shall need to be | Being complied
submitted by the project proponents to the
Regional Office of this Ministry regarding the
implementation of the stipulated conditions.

{xi) | Ministry of Environment & Forests or any other | Any changes will be complied with
competent authority may stipulate any additional
conditions or modify the existing ones, if
necessary in the interest of environment and the
same shall be complied with.

(xii) | The ministry reserves the right to revoke this | Noted for action.
clearance if any of the conditions stipulated are
not complied with the satisfaction of the Ministry.

{xiit) | In the event of a change in project profile or | If any changes occur, the same shall
change in the implementation agency, a fresh | be intimated to the Ministry of
reference shall be made to the Ministry of | Environmental & Forests.
Environment and Forests,

{xiv) | The project proponents shall inform the Regional | Date of Financial Closer: letter

Office as well as the Ministry the date of financial
closure and final approval of the project by the
concerned authorities and the date of start of land

development work.

submitted to Authority vide letter
no. IWCT/BD/FC&AD/13/12552
dated 24" December, 2013,

Date of start of land development

‘039
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any suggestion/representation has been made
received while processing the proposal.

{xvi)

Safety provision such as bus bays, service roads
intersection improvement etc., will be carried out
by the project proponent. The project proponent
shall provide adequate facilities as per IRC
nonins/guidellies,

Facilities will be provided as per CA,

{Oevii)

State Pollution Control Board shall disploy e copy
of the clearance letter at eh Regional Office,
District Industries Central and Collector’s Office /
Tahsildar’s office for 30 days.

Implemented
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SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9061:2015, SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmentol Lob, Pollution Control Consultants
*Shri Krishna” Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/3054/22.23
Report Issue Date; 12-01-2023

SKAEW/ 18/
Page. No 1]15

ANALYSIS REPORT OF AMBIENT AIR QUALITY

1 Name of Client : IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karmnataka Border to Kundapur Section of NH-
17 from K 93.700 to Km 283.00 in the State of Kamataka under NHDP

phase IV,
2 Name of Station : Near Crusher Kundapur CH-263+000 LHS Navunda Plant S-4
3 Sample Collected By . SKAEW Representative
4  Sampling Method i IS 5182 (Part 14) :2000 (RA:2005)
5 Discipline ¢ Chemical
6  Product Group ¢ Atmospheric Pollution
7 Date of Collection : 02-01-2023
8  Date of Sample Receipt ¢ 03-01-2023
9  Date of Analysis Started : 03-01-2023
10 Sample Code : 400A/1
11  Environmental Parameters During :  Ambient Temperature : 27°¢C
Relative Hurnidity : 44%
Wind Direction : SE
Wind Speed : 10 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10pm) or 100.00 70.12 IS 5182 (Part 23) : 2006 (RA 2012)
I IPM10, pg/m* |
2 |Particular Matter (Size less than 2.5pm) or | 60.00 ‘ 33.25 IS 5182 (Part 24) : 2006 (RA 2012)
PM2.5, pg/m’ | _ .
3 |Sulphur Dioxide as (SO,), pg/m’ |I 80.00 [ 11.90 | IS 5182 (Part 02) : 2006 (RA 2012)
L - IR | |
4 ‘Nitrogen Dioxide as (NO5), ug/m’® | 80.00 —| 1588 | IS 5182 (Part 06) : 2006 (RA 2012)
. . o |
5  |Carbon Monoxide (CO), mg/m’ | 4.00 " 140 | Carbon Monoxide Analyser
| ) SR — .1 ] -
4 |' Lead (Pb), jig/m’ I| 1.00 010 |' SKAEW/SOP/13
|

]Smn:ment of Conformity | Tested Parameters complies with NAAQM standards ]

NOTE:
1 The Results [isted above pertain only to the rested sample and applicable parameters,
2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the [aboratory,
Verified by, Authorized Signatory,
1 M .
: Mrs. Radha M Bengeri,
8 L 'Lh {Proprietor)

++* END OF REPORT *= 2} 4 1
U
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1SO 45001:2018
MOEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Control Consultanis
“Shri Krishna® Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - A80 021. Tel. : (Lab) 0836 2375678,

Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.corn

Repori No. : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/01
Page. No 2|15 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF AMBIENT AIR QUALITY
1 Name of Client . TRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Kamataka under NHDP
phase IV.
2  Name of Station . Near Crusher CH-225+000 LHS Bengre Plant 5-3
3 Sample Collected By . SKAEW Representative
4  Sampling Method . 1S 5182 (Part 14) :2000 (RA:2005)
5  Discipline :  Chemical
6  Product Group . Atmospheric Pollution
7  Date of Collection : 02-01-2023
£  Date of Sample Receipt : 03-01-2023
9  Date of Analysis Started . 03-01-2023
10 Sample Code . 400A/2
11 Environmental Parameters During . Ambient Temperature : 28°C
Relative Humidity : 40%
Wind Direction : SE
Wind Speed ] 13 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10pm) or 100.00 74.65 1S 5182 (Part 23) : 2006 (RA 2012)
 PMIO, g/’ [ | S o
2 | Particular Matter (Size less than 2.5um) or ' 60.00 | 35.65 1S 5182 (Part 24) : 2006 (RA 2012)
_ pM2spg/m’ - _ S| (I S— -
"4 |Nitrogen Dioxide as (NOy), pg/m’ | 8000 13.49 | IS 5182 (Part 06) : 2006 (RA 2012)
5 arbim—Monoxide(—CO),;g_/mT T 400 1.70 Carbon Monoxide Analyser |
4 |Lead (Pb), pg/m’ 1.00 [ 008 | SKAEW/SOP/13
! |
Iﬂcment of Conformity | Tested Parameters complies with NAAQM standards J
NOTE:
1 The Results listed above pertain only to the tested sample and applicable parameters,
This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and shouid not be used in any
advertising media without written approval of the laboratory,
TL/
Verified by, Authorized Signatory,
N Mrs. Radha M Benger,
8 umn 'ILL\ \‘( (Proprietor)

**ND RE LA :rd"
** END OF REPORT *** J (_)



SHRI KRISHNA AQUA ENGINEERING WORKS
IS0 9001:2015, IS0 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory. -

Environmental Lab, Pollution Control Consultants
“Shri Krishna" Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile +01 94480 51534, +91 04800 28018,
E-mail - radhabengeri@gmail.com, knstnapandnari@grall.uum

SKAEW/7.8/F/01
Page. No 315

ANATLYSIS RE

Report No. : SKAEW/ ANAL/305A/22-23
Report Lssue Dare: £2-01-2023

PORT OF AMBIENT AIR QUALITY

1 Name of Client

2  Name of Station

IRB West Coast Toll ways Pvt. Ltd.,

Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP
phase IV.

Near Batching Plant & HMP CH-153+000 LHS Madanagere Plant 5-2

3  Sample Collected By SKAEW Representative
4  Sampling Method IS 5182 (Part 14) :2000 (RA:2005)
5  Discipline Chemical
6  Product Group Atmaospheric Pollution
7  Date of Collection 02-01-2023
8  Date of Sample Receipt 03-01-2023
9  Date of Analysis Started 03-01-2023
10 Sample Code 400A/3
11 Environmental Parameters During Ambient Temperature 28°C
Relative Humidity 43%
Wind Direction SE
Wind Speed 08 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10pm) or 100.00 69.54 IS 5182 (Part 23) : 2006 (RA 2012)
PMI0, pg/m’ I
2 |Particular Matter (Size less than 2.51m) or | 60.00 33.59 IS 5182 (Part 24) : 2006 (RA 2012)
~ |PM2.5,pg/m’ - \
3 [Sulphur Dioxide as (SO,), pg/m’ 80.00 13.96 | IS 5182 (Part 02) : 2006 (RA 2012)
4 Nitrogen Dioxide as (NO,), pg/m’ 80.00 13.59 ‘ IS 5182 (Part 06) : 2006 (RA 2012}
"5 |Carbon Monoxide (CO), mg/m’ ) 400 180 | Carbon Monoxide Analyser
4 |Lead (Pb), pg/m’ 100 0.20 SKAEW/SOP/13
[Statement of Conformity [Tested Parameters complies with NAAQM standards
NOTE:

1 The Results listed above pertain only to the tested sample and applicable parameters,

2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any

advertising media without written approval of the laboratery,

3

Verified by,
Supmith ™

*+* END OF REPORT

i

Authorized Signatory,

Mrs. Radha M Bengeri,
(Proptietor)
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Lahoratory.

Environmental Lab, Pollution Contrel Consultants
“Shri Krishna® Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. - (Lab) 0836-2375678,

Moblle : +91 94480 51534, +81 24800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/N
Report Issue Date: 12-01-2023

Page. No 4|15

ANALYSIS REPORT OF AMBIENT AIR QUALITY

1  Name of Client . IRB West Coast Toll ways Pvt. Lid.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-

17 from Km 93.700 to Km 283.00 in the State of Kamnataka under NHDP

phase IV,
2 Name of Station :  Baleguli Plant, Near HMP & Batching Plant CH -135+000 LHS 5-1
3 Sample Collected By : SKAEW Representative
4  Sampling Method .18 5182 (Part 14) :2000 (RA:2005)
5  Discipline . Chemical
6  Product Group . Atmospheric Pollution
7  Date of Collection : 02-01-2023
8  Date of Sample Receipt . 03-01-2023
9  Date of Analysis Started : 03-01-2023
10 Sample Code . 400A/4
11 Environmental Parameters During :  Ambient Temperature : 28°C
Relative Humidity : 46%
Wind Direction : SE
Wind Speed " 11 Km/h
§r. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
QOther area
1  |Particular Matter (Size less than 10pm) or | 100.00 60.36 IS 5182 (Part 23) : 2006 (RA 2012)
B PMI0, pg/m’ | | | _
2 |Particular Matter (Size less than 2.5um) or | 60.00 | 2989 | 185182 (Part 24) : 2006 (RA 2012)
| [PM2.5, pg/m’ - | | _
3 |Sulphur Dioxide as (SO,), ug/ m’ £0.00 990 | IS 5182 (Part02): 2006 (RA 2012)
|
4 |Nitrogen Dioxide as (NO), pg/m’ £0.00 1115 | IS 5182 (Part 06) : 2006 (RA 2012)
|
5 | Carbon Monoxide (CO), mg/m’ 4.00 2.00 |  Carbon Monoxide Analyser
4 |Lead (Pb), pg/m’ 1.00 0.25 SKAEW/SOP/13
|Statement of Conformity | Tested Parameters complies with NAAQM standards _]

NOTE:
1 The Results listed above pertain only to the tested sample and applicable parameters,
2 This report is nat to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be vsed in any

advertising media without written approval of the laboratory,

Verified by, Authorized Signatory,
Mrs. Radha M Bengeri,

S)CUTI'ICH‘D A {Proprietor)

#+* END OF REPORT ***
044
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1SO 45001:2018
MOoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Centrol Consuliants
“Shri Krishna® Building, 1* Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. 1el. : (Lab) 0836-2375878,

Mobile @ +91 04480 51534, +91 94800 28018,
£-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/01 Repori No. : SKAEW/ANAL/3(05A/22-23

Page. No 5113 Report Issue Date: 12-01-2023

ANALYSIS REPORT OF AMBIENT AIR QUALITY

1  Name of Client : IRB West Coast Toll ways Pvt. Lid.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-
17 from Km 93,700 to Km 283.00 in the State of Karnataka under NHDP

phase IV,
2  Name of Station : Shirali Village CH-225-+000
3 Sample Collected By : SKAEW Representative
4  Sampling Method : IS 5182 (Part 14) :2000 (RA:2005)
5  Discipline : Chemical
6  Product Group : Atmospheric Pollution
7  Date of Collection ¢ 03-01-2023
8  Date of Sample Receipt : 04-01-2023
9  Date of Analysis Started : 04-01-2023
10  Sample Code ¢ 400A/5
11 Environmental Parameters During : Ambient Temperature : 27°C
Relative Humidity : 48%
Wind Direction : S
Wind Speed : 12 Km/h
St. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
QOther area
1  |Particular Matter (Size less than 10um) or 100.00 59.96 IS 5182 (Part 23) : 2006 (RA 2012)
~ |PM10, pg/m’ ) )
2 |Particular Matter (Size less than 2.5pm}) or | 60.00 20.23 I5 5182 (Part 24) : 2006 (RA 2012)
IPM2.5, pg/m’ _ ) )
3 |Sulphur Dioxide as (50,), pg/ m’ |' 80.00 11.78 | IS 5182 (Part 02} : 2006 (RA 2012)
! | B
5 | Carbon Monoxide (CO), mg/m’ ‘ 4.00 1.30 Carbon Monoxide Analyser
4 Lead (Pb), pg/m’ 1.00 BDL SKAEW/SOP/13
| |

]Smtement of Conformity | Tested Parameters complies with NAACQM standards

NOTE:
I The Results listed above pertain only to the tested sample and applicable parameters,
2 This repoit is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the laboratory,
< Hopct
flases
A s
Verified by, Authorized Signatory,
. Mrs. Radha M Bengeri,
g U.m\d"') M (Proprietor}

*** END OF REPORT *** . r] 4 5
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SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 2001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conirel Consuliants
“Shri Krishna” Building, 1 Cross, Pragati Coiony,
Vidyanagar, HUBL!I - 580 021. Tel. : (Lab) D836-2375678,
Mobile +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@@gmail.com, krishnapandhari@gmail.com

HKALW/T8/0/01
Page. No 615

Repon M. SEAE W ANAL JUSA/ 22-23
Report Issue Date: 12-01-2023

1 Name of Client

ANAT YSIS REPORT OF AMBIENT AIR QUALITY

IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Kamataka under NHDP

phase IV.

2 Name of Station On Road Side Shivamogga Circle Honnavar CH-194+580 LHS
3  Sample Collected By SKAEW Representative
4  Sampling Method IS 5182 (Part 14) ;2000 (RA.:2005)
5  Discipline Chemnical
6  Product Group Atmospheric Pollution
7 Date of Collection 03-01-2023
&  Date of Sample Receipt 04-01-2023
9 Date of Analysis Started 04-01-2023
10 Sample Code 400A/6
11  Environmental Parameters During Ambient Temperature 30°C
Relative Humidity 52%
Wind Direction S
Wind Speed 10 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1  |Particular Matter (Size less than 10um) or 100.00 62.55 | IS 5182 (Part 23): 2006 (RA 2012)
PM10, ug/m’
2 |Particular Matter (Size less than 2.5um) or 60.00 36.96 | IS 5182 (Part 24) : 2006 (RA 2012)
PM2.5, pg/m’ ,
3 |Sulphur Dioxide as (SO,), pg/m’ 80.00 1222 1S 5182 (Part 02) : 2006 (RA 2012)
. | B I R
4 |Nitrogen Dioxide as (NO,), ug /m? ' 80.00 18.69 IS 5182 (Part 06) ;: 2006 (RA 2012)
5 |Carbon Monoxide (CO), mg/m’ 4.00 190 | Carbon Monoxide Analyser
' — |
4 |Lead (Pb), pg/m’ ‘ 1.00 BDL | SKAEW/SOP/13
| |

'Statcmcm of Conformity  [Tested Parameters complies with NAAQM standards

NOTE:

1 The Results listed above pertain only to the tested sample and applicable parameters,

2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any

advertising media without written approval of the laboratory,

o)

Verified by,
Sy 14

** END OF REPORT ***

il
Authorized Signatory,

Mrs. Radha M Bengeri,
{Proprietor)

046



e il -

146
SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Conirol Consultants
“Shri Krishna" Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tei. : {Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94300 28018,
E-mail - radhabengeri@gmai.corm, krishnapandhari@gmail.com
SKAFEW/7.8/Fr0l Reporl No, ; SIKATW/ANAL/303A/22-23
Page. No 7|15 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF AMBIENT AIR QUALITY !
1  Name of Client . TRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDFP
phase IV.
2 Name of Station . Shirali Village CH-225+143 ,l
3  Sample Collected By :  SKAEW Representative
4  Sampling Method . IS 5182 (Part 14) :2000 (RA;2005)
5  Discipline : Chemical
6  Product Group : Atmospheric Pollution |
7  Date of Collection . 03-01-2023 \
8  Date of Sample Receipt . 04-01-2023 {
9  Date of Analysis Started . 04-01.2023
10 Sample Code . 400A/7 |
11 Environmental Parameters During :  Ambient Temperature : 30°C
Relative Humidity : 47%
Wind Digection H s
Wind Speed H 11 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10um) or 100.00 | 4423 IS 5182 (Part 23) : 2006 (RA 2012)
PM10, pg/m’ ) I
2 |Particular Matter (Size less than 2.5um) or 60.00 2547 1S 5182 (Part 24) : 2006 (RA 2012)
| |PM2.5,pg/m’ - B | _
3 |Sulphur Dioxide as (503), |,ag/1:n3 80.00 945 15 5182 (Part 02) : 2006 (RA 2012)
" 4 |Nitrogen Dioxide as (NO,), ug/m’ ! 8000 | 13.88 | IS 5182 (Part06): 2006 (RA 2012}
|5 |Carbon Monoxide (CO), mg/m3 _ 4.00 BDL Carbon Monoxide Analyser
I " e —
4 |Lead (Pb), pg/m’ 1.00 BDL SKAEW/S0P/13

]Statement of Confortnity |Tested Parameters complies with NAAQM standards

NOTE:
I The Results listed above pertain only to the tested sample and applicable parameters,
2 This report is hot 1o be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be vsed in any
adventising media without written approval of the laboratery,
=
.Hx p\f&?
Verified by, Authorized Signatory,

Mrs. Radha M Bengeri,

g L(m‘\ H\ M {Proprietor}

** END OF REPORT *** U d 7
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1ISO 45001:2018

MOEFCC Recognized, NABL Accredited Laboratory. '
Environmental Lab, Pollution Conirol Consultants

*Shri Krishna™ Building, 1" Cross, Pragati Colony,

Vidyan
Maobile

+91 94480 51534, +91 94800

agar, HUBLI - 580 021. Tel. (Lab) 0836-2375678,

28018,

E-rnall - radtwbenganidgmail.aom, bl i g i ATEEIGTILIL GV

SKAEW/7.8/F/01
Page. No 8(15

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

ANALYSIS REPORT OF AMBIENT AIR QUALITY

Name of Client

IRB West Coast Toll ways Pvt. Ltd,,

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Kamataka under NHDP

phase IV.
2  Name of Station Byndoor - on Road side in front of new bus stand CH-247+800 S-4
3  Sample Collected By SKAEW Representative
4  Sampling Method IS 5182 (Part 14) :2000 (RA;2005)
5  Discipline Chemical
6  Product Group Atmospheric Pollution
7  Date of Collection 03-01-2023
8  Date of Sample Receipt 04-01-2023
9  Date of Analysis Started 04-01-2023
10 Sample Code 4004./8
11  Environmental Parameters During Ambient Temperature 31°C
Relative Humidity 40%
Wind Direction SE
Wind Speed 08 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Qther area
1 |Particular Matter (Size less than 10pm) or 100.00 67.89 1S 5182 (Part 23) : 2006 (RA 2012)
| Mo L D TR RA
2 |Particular Matter (Size less than 2.5umy) or 60.00 27.89 IS 5182 (Part 24) : 2006 (RA 2012)
B 27 AT — o S |
3 |Sulphur Dioxide as (SOy), hg/ m’ 80.00 12.31 | IS 5182 (Part 02): 2006 (RA 2012)
"4 |Nitrogen Dioxide as (NOy), pg/m’® T 8000 |_ 17.36 | 1S 5182 (Part 06) : 2006 (RA 2012)
5 '-Ea&,niamﬁie (&)),Eg/Q - o 4.00 1.1¢ Carbon Monoxide Analyser
| —— e - O
4 |Lead (Pb), pg/m3 1.00 ' BDL SKAEW/SOP/13
|S_utement of Conformity | Tested Parameters complies with NAAQM standards ]
NOTE:

{  The Results listed above pertain only to the tested sample and applicable parameters,
2 This repott is not to be reproduced either wholly or in part and cannot be used as an evidence in the
advertising media without written approval of the laboratory,

W

Verified by,

gumﬁh?“

# END OF REPORT **

court of Law and should not be used in any

Authorized Signatory,
Mrs. Radha M Bengeti,
(Proprietor)
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SHRI KRISHNA AQUA ENGINEERING WORKS

150 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Control Consultants
“Shri Krishna" Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : {Lab) 0836-2375678,

Mobile +91 94480 51534, +91 94800 28018,
E-mait - radhabsngeri@gmai.com, krishnapandhari@gmail.corn

148

SKAEW/7.8/F/01
Page. No 9|15

ANAT YSIS REPORT OF AMBIENT AIR QUALITY

1  Name of Client

IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-

Report No. : SKAEW/ANAL/305A/22-23

Report Issue Date: 12-01-2023

17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP

phase IV.
2 Name of Station Baleguli Cross Near Crusher CH-135+000 LHS S-1
3  Sample Collected By SKAEW Representitive
4  Sampling Method IS 5182 (Part 14) :2000 (RA:2005)
5§  Discipline Chemical
6  Product Group Atmospheric Pollution
7 Date of Collection 04-01-2023
$  Date of Sample Receipt 05-01-2023
9  Date of Analysis Started 05-01-2023
10 Sample Code 400479
11  Environmental Parameters During Ambient Temperature
Relative Humidity
Wind Direction
Wind Speed 11 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1  |Particular Matter (Size less than 10pum) or 100.00 65.36 IS 5182 (Part 23) : 2006 (RA 2012}
| |PM10, pg/m’ ! |
2 |Particular Matter (Size less than 2.5um) or | 60.00 31.89 IS 5182 (Part 24) ; 2006 (RA 2012)
- |pM25, pg/m’ : :
3 |Sulphur Dioxide as (SO,), ug/m’ 80.00 ‘ 9.53 | 18 5182 (Part 02) ; 2006 (RA 2012)
= N = :
4 Nitrogen Dioxide as (INO3), pg/ms 80.00 —| 19.25 IS 5182 (Part 06) : 2006 (RA 2012)
| 5 |Carbon Monoxide (CO), mg/m’ 400 2.00 Carbon Monoxide Analyser
4 |Lead (Pb), pg/m’ 1.00 " BDL SKAEW/SOP/13
|

IStatement of Conformity

|Tcsted Parameters complies with NAAQM standards

NOTE:

1 The Results listed above pertain only to the tested sample and applicable parameters,
2 This report is not 1o be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any

advertising media without writien approval of the laboratory,

W

Verified by,

S

*#++ END OF REPORT ***

k=
Authorized Signatory,
Mrs. Radha M Bengeri,

(Proprietor)
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Environmental Lab, Pollution Conirol Consultants
“Shri Krishna" Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. ; (Lab) 0836-2375678,

Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/USA/LL-LS

SKAEW/7.8/F/0L
Report Issue Date: 12-01-2023

Page. No 10115

ANALYSIS REPORT OF AMBIENT AIR QUALITY

Name of Client . TRB West Coast Toll ways Pvt. Ltd,,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-

17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP

ot

phase IV.
2  Name of Station . On Road Side Murdeshwar Junction CH-219+250 S -3
3 Sample Collected By . SKAEW Representative
4  Sampling Method . 1S 5182 (Part 14) :2000 (RA:2005)
5  Discipline : Chemical
6  Product Group . Atmospheric Pollution
7 Date of Collection : 04-01-2023
8  Date of Sample Receipt . 05-01-2023
¢  Date of Analysis Started : 05.01-2023
10 Sample Code . 400A/10
11 Environmental Parameters During :  Ambient Temperature : 29°C
Relative Humidity : 47%
Wind Direction : s
Wind Speed ! 15 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Indusirial, Residential, Rural &
Qther area
1 |Particular Matter (Size less than 10pum) or 100.00 62.85 1S 5182 (Part 23) : 2006 (RA 2012}
| PMI10, pg/m’ | - |
2 |Particular Matter (Size less than 2.5um) or 60.00 33.33 15 5182 (Part 24) : 2006 (RA 2012)
B VRN 7 I —
3 |Sulphur Dioxide as (SO5), pg/ m’ 80.00 14.23 IS 5182 (Part 02) : 2006 (RA 2012)
| 4 |Nitrogen Dioxide as (NO,), pg/m’ ~80.00 1847 | IS 5182 (Part 06) : 2006 (RA 2012)
5 | Carbon Monoxide (CO), mg/m’ 400 " 200 |  Carbon Monoxide Analyser
4 |Lead (PD), pg/m’ 100 | BDL SKAEW/SOP/13
| |
[Wement of Conformity | Tested Parameters complies with NAAQM standards ]
NOTE:
1  The Resules listed above pertain only to the tested sample and applicable parameters,
2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the faboratory.,
Verified by, Authorized .Signatory,
. Mrs. Radha M Bengeri,
g L 5“1 M (Proprietor}

#++ END OF REPCRT *** C 5
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SKAEW/7.8/F/01
Page. No 11{15

Report No. : SKAEW/ANAL/SULA/22-43
Report Issue Date: 12-01-2023

ANAT YSIS REPORT OF AMBIENT AIR QUALITY

Name of Client

IRB West Coast Toll ways Pvt. Ltd.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP

phase IV.
2 Name of Station On Road Side Karwar Junction CH-106+066 LHS S-1
3 Sample Collected By SKAEW Representative
4  Sampling Method IS 5182 (Part 14) :2000 (RA:2005)
5 Discipline Chemical
6  Product Group Atmospheric Pollution
7  Date of Collection 04-01-2023
$  Date of Sample Receipt 05-01-2023
9 Date of Analysis Started 05.01-2023
10 Sample Code 400A/11
11 Environmental Parameters During Ambient Temperature 30°C

Relative Humidity 50%

Wind Direction SE

Wind Speed 13 Km/h

Sr. No Parameters NAAQM Standards for Resulis Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10pm) or 100.00 53.31 IS 5182 (Part 23) : 2006 (RA 2012)
PM10, pg/m’ | -
2 |Particular Matter {Size less than 2.5um) or 60.00 30.56 IS 5182 (Part 24) : 2006 (RA 2(12)
I Pl\.'IZ.S,_ng/m3 B ] -
4  |Nitrogen Dioxide as (NOy), pg/m’ 20.00 17.88 IS 5182 (Part 06) : 2006 {RA 2012)
5 |Carbon Monoxide (CO), mg/m’ 4.00 080 Carbon Monoxide Analyser
_ i

4 |Lead (Pb), llg/m3 1.00 i BD i SKAEW/S0OP/13

|Statcmcm of Conformity

|Tested Parameters complies with NAAQM standards

NOTE:

I The Results listed above pertain only to the tested sample and applicable patameters,
2 ‘This report is not to be reproduced either wholly or in part and cannct be vsed as an evidence in the court of Law and should not be used in any

advertising media without written approval of the laboratory,

Y

Verified by,

St

*+ END OF REPORT ***

=

Authorized Signatory,

Mrs, Radha M Bengeni,
(Proprietor)

(N
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Environmentul Lah, Pollutien Conirol Consultants
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Vidyanagar, HUBLI - 580 021. Tel. : {Lab) 0836-2375678,
+91 94480 51534, +91 94800 28018,
E-mait - radhabengeri@gmail.com, krishnapandhari@gmail.com

Mobile

Repott No. : SKARW/ANAL S JUSA s 22-23

SKABW/T.8/F/0L
Page. No 1215 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF AMBIENT AIR QUATLITY
1 Name of Client IRB West Coast Toll ways Pvt. Lid.,
Karwar Four Laning of Goa/Karataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP
phase IV.
2 Name of Station On Road Side Kumata Junction CH-174+000 RHS S-2
3 Sample Collected By SKAEW Representative
4 Sampling Method IS 5182 {Part 14) :2000 (RA:2005)
5  Discipline Chermical
6  Product Group Atmospheric Pollution
7  Date of Collection 04-01-2023
&  Date of Sample Receipt 05-01-2023
9 Date of Analysis Started 05-01-2023
10  Sample Code 400A/12
11  Environmental Parameters During Ambient Temperature 28°C
Relative Homidity 43%
Wind Direction : SE
Wind Speed : I1 Km/h
Sr.No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
QOther area
1  |Particular Matter (Size less than 10pm) or 100.00 54.19 IS 5182 (Part 23) : 2006 (RA 2012)
[PMIO,pg/m’ . - I
2 |Particular Matter (Size less than 2.5um} or 60.00 | 27.78 IS 5182 (Part 24) ; 2006 (RA 2012)
_ [PM25,pgm’ - _ N
3 |Sulphur Dioxide as (SO,), pg/n-ﬁ 80.00 13.41 IS 5182 (Part 02) : 2006 (RA 2012)
4 |Nitrogen Dioxide as (NO,), ug/m’ 80.00 18.81 | IS 5182 (Part06): 2006 (RA 2012)
5 |Carbon Monoxide (CO), mg/nf‘_ B 4.00 - 190 Carbon Monoxide Analyser
| |
!Statement of Conformity | Tested Parameters complies with NAAQM standards
NOTE:
1 The Results listed above pertain oaly to the rested sample and applicable parameters,
2 This report is not to be reproduced either whoily or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the laboratory,
Veriﬁm'i by, Authorized Sitgnatory,
Mrs. Radha M Benger,
Qw'n ' ‘h" [M (Proprietor)
# END OF REPORT *** Iy
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+91
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SKAEW/7.8/F/01
Page. No 13(15

Report Mo. : SKAEW s ANALF305A/22-23
Report Issue Date: 12.01-.2023

ANALYSIS REPORT OF AMBIENT AIR QUALITY

Name of Client

IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-
17 from K 93.700 to Km 283.00 in the State of Kamataka under NHDP

phase IV,

2 Name of Staticn Infront of Sandeep School MEMPL CH-257+170
3  Sample Collected By SKAEW Representative
4  Sampling Method 1S 5182 (Part 14} :2000 (RA:2005)
5  Discipline Chemical
6  Product Group Atmospheric Pollution
7  Date of Collection 05-01-2023
8  Date of Sample Receipt 06-01-2023
9 Date of Analysis Started 06-01-2023
10  Sample Code 400A.713
11  Environmental Parameters During Ambient Temperature 30°0C
Relative Humidity 55%
‘Wind Direction : S
Wind Speed : 14 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1 |Particular Matter (Size less than 10um) or 100.00 5347 IS 5182 (Part 23} : 2006 (RA 2012)
PM10, pg/m’ i
2 |Particular Matter (Size less than 2.5um) or 60.00 26.48 | 1S 5182 (Part 24) : 2006 (RA 2012)
PM2.5, pg/m’ | o |
3 |Sulphur Dioxide as (SO,), ug/m3 | 80.00 [ 1479 | IS 5182 (Part 02): 2006 (RA 2012)
| | |
4 |Nitrogen Dioxide as (NO,), ug/nf ' 80.00 | 16.98 | 1S 5182 (Part 06) : 2006 (RA 2012)
|
| - | | |
5 Carbon Monoxide (CO), mg/ m’ ! 200 | 200 | Carbon Monoxide Analyser
| | |
4 |Lead (Pb), pg/m’ 1,00 BDL SKAEW/SOP/13
| |
]Statemem of Conformity | Tested Parameters complies with NAAQM standards
NOTE:
1 The Results listed above pertain only io the tested sample and applicable parameters,
2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the laboratory,
{ {\, o
< 3 g
3 ~ -
Verified by, Authorized Signatory,
* Mrs. Radha M Bengeri,
Qumﬁh’; M (Proprictor)

*** END OF REPORT ***
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SKAEW/7.8/F/01
Page. No 14115

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

ANAT YSIS REPORT OF AMBIENT AIR QUALITY

1  Name of Client : IRB West Coast Toll ways

Pvt. Ltd.,

Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP

phase IV. g

2  Name of Station : Near Crusher Ankolaz Hichgadh Plant CH-142+800 S-1
|

3  Sample Collected By : SKAEW Representative i
4  Sampling Method : IS 5182 (Part 14) :2000 {RA:2005) |
5  Discipline :  Chemical
6  Product Group ¢ Atmospheric Pollution '
7 Date of Collection : 05-01-2023 :'
8  Date of Sample Receipt : 06-01-2023 |
9 Date of Analysis Started ; 06-01-2023 f
10 Sample Code : 400A/14 [
11  Environmental Parameters During :  Ambient Temperature 29° ¢ f

Relative Humidity 50%

Wind Direction S

Wind Speed 11 Km/ix

Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1  |Particular Matter (Size less than 10un) or 100.00 | 57.88 | IS 5182 (Part 23) : 2006 (RA 2012)
PMIO,pg/m’ o I S
2 |Particular Matter (Size less than 2.5pm) or ‘ 60.00 30.45 | IS 5182 (Part24): 2006 (RA 2012)
PM2.5, pg/m’ ' 1 )
3 |Sulphur Dioxide as (S0,), !-lg/m',' 80.00 11.88 IS 5182 (Part 02) : 2006 (RA 2012)
4 |Nitrogen Dioxide as (NOy), pg/m’ , ~ 80.00 14.55 | 1S 5182 (Part 06) : 2006 (RA 2012)
|
1 !

5 |Carbon Monoxide (CO), mg/mt’® 4.00 220 ‘ Carbon Monoxide Analyser
4 |Lead (Pb), ug/m’ 1.00 ‘ 0.50 ‘ ' SKAEW/SOP/13

|Smtemen( of Conformity | Tested Parameters complies with NAAQM standards

NOTE:
1  The Results listed above pertain only to the tested samnple and applicable parameters,
2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the laboratory,
{1::*"/?/-
Verifi c£ by, Authorized Signatory,
S‘u m‘h‘; ™M Mrs. Radha M Bengeri,
{Proprietor}

*** END OF REPORT ***
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Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

SKAEW/7.8/F/01
Page. No 1515

ANALYSIS REPORT OF AMBIENT AIR QUALITY

1  Name of Client . IRB West Coast Toll ways Pvt. Lud.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-
17 from Km 93.700 to Km 283.00 in the State of Karnataka under NHDP

phase IV.
2 Name of Station . On Road side in front of Check Post Mahasati Canteen Shirur CH-241+365
54
3 Sample Collected By : SKAEW Representative
4  Sampling Method : 18 5182 (Part 14) :2000 (RA:2005)
5  Discipline :  Chemical
6  Product Group :  Atmospheric Pollution
7 Date of Collection : 05-01-2023
8  Date of Sample Receipt . 06-01-2023
9  Date of Analysis Started o 06-01-2023
10  Sample Code . 400A/15
11  Environmental Parameters During : Ambient Temperature : 31°C
Relative Humidity : 49%
Wind Direction : SE
Wind Speed : 09 Km/h
Sr. No Parameters NAAQM Standards for Results Methods
Industrial, Residential, Rural &
Other area
1  |Particular Matter (Size less than 10pum) or 100.00 53.69 1S 5182 (Part 23) : 2006 (RA 2012)
PM10, pg/m’ B _
2 |Particular Matter (Size less than 2.5pm) or 60.00 3143 1S 5182 (Part 24) : 2006 (RA 2012)
PM2.5, pg/m’ B S B ] |
3 Sulphur Dioxide as (SO,), |,lg/|'_'|:|3 80.00 13.12 IS 5182 (Part 02) : 2006 (RA 2012)
4 |Nitrogen Dioxide as (NO,), pg/m’ ,' 80.00 19.22 IS 5182 (Part 06) : 2006 (RA 2012)
|
5 |Carbon Monoxide (CO), mg/m’ 4.00 | 2.80 Carbon Monoxide Analyser
4 |Lead (Pb), pg/m’ 1.00 L 0.33 SKAEW/SOP/13
|

'St:uemcux of Conformity |Tesred Parameters complies with NAAQM standards

NOTE:
1 The Results listed above pertain only to the tested sample and applicable parameters,
2 This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any
advertising media without written approval of the laboratory,
Verified by, Authorized Signatory,
1 .
1M Mis. Radha M Bengeri,
gum &H (Proprietor)

** END OF REPORT *** t 0 5 5
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SKAEW/7.8/F/02
Page.No 115

Report No. : SKAEW/ANAL/305A/22-23
Report Issoe Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

Name of Client . TRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur
Section of NH-17 from Km 93.700 to Kim 283.00 in the State of
Karnataka under NHDP phase IV,

2 Name of Station : Given
2 Sample Collected By :  SKAEW Representative
3 Method Adopted ¢ 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline :  Chemical
5 Group :  Atmospheric Pollution
6 Date of Collection. ¢ 02-01-2023
7 Date of Sample Receipt ;o 03-01-2023
8 Date of Analysis Started : 03-01-2023
9 Sample Code : 400A/16
10 Environmental Conditions . ¢ Ambient Temperature -37°C
Relative Humidity : 44%
Sr. Time Frequency Near Crusher Kundapur CH-263+000 LHS Navunda Plant S-4
No (Industrial zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 | dB (A) 71.79 | 54.34
2 dB (A) 72.73 | 5375
3 dB (A) B 74.05 | 5607
4 dB (A) i 70.68 | 57.15
5 dB (&) 71.79 ! - 5746 B
6 dB (A) 7982 - ~ 58.46 -
7 dB (A) 84.83 i 54.11 ____|
8 dB (A) 81.09 - - 5519 -
| 9 ~ dB (A} I 78.52 ]
| 10 dB (A) i 74.17
11 dB (A) 72.73 ]
| 12 | dB(A) i . 76.99 B
| 13 dB (A) 71.79
14 dB (A) 67.87 1
15 dB (A) 6544 |
16 | dB (A) 64.16 B |
Lig 71.29 ! 47.55
B Min 64.16 | 5411 -
Max 84.83 58.46
INFERENCE As per CPCB/KSPCB Standards (2009)
Report Statug; Measured values for the above parameters are within the limit.
Ambient Noise Quality Standards:
Industrial Zone - Day time 75dB(A) and Night time 704B(A).
Commercial Zone - Day time 65dB(A) and Might time 55dB(A}.
Residential Zone - Day time 554B(A) and Night time 45dB(A}.
Silent Zone - Day time 50dB(A) and Nighe time 404B(A})
Day time Shall mean from 6:00 am to 10:00 P and Night time shall mean from 10:00 Pm to 6:00 am.

Verified By Authorized Signétoi'y

‘ vl‘ Mrs, Radha Bengeri
U.m\fk} ***END OF REPORT***
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1SO 9001:2015, ISO 45001:2018
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E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com
SKAEW/7.8/F/02 Report No. : SKAEW/ANAL/305A/22-23
Page. No 2|15 Report Issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

1 Name of Client

IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur

Section of NH-17 from Km 93.700 to

Km 283.00 in the State of

Karnataka under NHDP phase IV.
2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Armospheric Pollution
6 Date of Collection 02-01-2023
7 Date of Sample Receipt 03-01-2023
8 Date of Analysis Started (3-01-2023
9 Sample Code 400A/17
10 Environmental Conditions Ambient Temperature :28°C
Relative Humidity : 48%
Sr. Time Frequency Near Batching Plant & HMP CH-1 53+000 LHS Madanagere Plant 5-2
No (Industrial zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
I :1C; ) A 6587 o= nagies o 2 _
2] __@(&_______QSS__ L - - S —
3 a»y 00 L 69.34 0 osis
4| o dB@wy L 5 T S - | I
s dw» 7642 — 5160
._6.F___dl3_(A)_____ 8231 ___l_ = - S —
7 dB() 0 L 8287 o 5813 .
T _ a@®y_ | . 801 S - X >
Y 1/ M R —
w| e | I —
Bty __dB@d) 0 | = _ 8100
2 ;. - 77.38 |
13| ~dB®) i Y ENE
14 . dé®» L 7316 .
15 ~ dB(A) B 66,95
6 d4B(A) | 68.81
Leg 72.08 47.57
Ry — A — S
Max | 82.87 | 58.92
INFERENCE Ts per CPCB/KSPCB Standards (2009)
Report Status: Measured valves for the above parameters are within the limnit.
Ambient Noise Quality Standards:
industrial Zone - Day time 75dB{A) and Night time 70dB(A).
Commercial Zone - Day time 65dB(A) and Night time 55dB{A}.
Residential Zone - Day time 55dB(A) and Night time 45dB(A)-
Silent Zone - Day time 50dB(A) and Night time 40dB(A)
Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 am.
Verified By Authorized Signatory

Qumith ™

#+RNT (F REPORT***

Mrs. Radha Bengeri
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Mobile

SKAEW/7.8/F/02
Page. No 3|15

Report No, : SKARW/ANAL/305A/22-23

AMBIENT NOISE LEVEL REPORT

Name of Client

Report Issue Date: 12-01-2023

IRB West Coast Toll ways Pvt. Lid.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur
Section of NH-17 from Km 93.700 to Xm 283.00 in the State of

Karnataka under NHDP phase IV,
2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 1S:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 03-01-2023
7 Date of Sample Receipt 04-01-2023
8 Date of Analysis Started 04-01-2023
9 Sample Code 4004718
10 Environmental Conditions Ambient Temperature -27°C
Relative Humidity 1 48%
Sr. Time Frequency On Road Side Shirali Village CH-225+000
No (Induswrial zone)
Every one hr in Day Night
dB {A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 | dB (A) 64.33 43.87
2 dB (A) 6511 B 44.93
3 dB (A) 67.24 | 41.95
4 dB (A) 70.04 I 45.71 B
5 dB (A) 72.32 ! o 48.16
6 dB (A) 7336 4493 B B
7 dB (A) 74.58  48.72
8 dB (A) 6853 - 5075
9 dB (A) 7361
10 dB (A) 7601
11 dB (A) 78.81
12 dB (A) 7241 R
| 13 dB (A) 70.38 ) B
| 14 dB (A) 68.46 - |
15 dB (A) 67.24 L
16 | dB (A) 64.56 |
Lgg 66.67 38.22
L Min 6433 41.95 L
Max 78.81 50.75
INFERENCE As per CPCB/KSPCB Standards (2009)
Report Status: Measured values for the above parameters are within the limit,
Ambient Noise Quality Standards:
Industrial Zone - Day time 75dB(A) and Night time 70dB(A).
Commercial Zone - Day time 65dB(A) and Night time 55dB(A).
Residential Zone - Day time 55dB(A) and Night time 45dB(A).
Silent Zone - Day time 50dB(A) and Night time 40dB(A)
|Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 am.
I A

Verified By

Qugmith M

**END OF REPORT***

e

Authorized Si@htc;ry
Mrs. Radha Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

MoEF . Recogmle=, = ——  —  ———————
Environmental Lab, Pellution Control Consvitants
*Shri Krishna® Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel. : (Lab) 0836-2375678,

Mobile +01 94480 51534, +91 04800 28018,
E-mall - radhabengeri@gmail.com, krishnapendhar@@gaail. com

SKAEW/78/F/02
Page. No 14115

Report No. SKAEW/ANAL/305A/22-23
Report Issue Date: 12.01-2023

AMBIENT NOISE LEVEL REPORT

1 Name of Client

IRB West Coast Toll ways Pvt. Ltd.,

K arwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Km 93.700 to Km 283,00 in the State of
Karnataka under NHDP phase IV.

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 159989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 02-01-2023
7 Date of Sample Receipt 03-01-2023
g Date of Analysis Started 03-01-2023
¢ Sample Code 400A./19
10 Environmental Conditions Ambient Temperature :28°C
Relative Humidity 1 46%
Sr. Time Frequency Baleguli Plant Near HMP & Batching Plant CH -135+000 LHS S-1
No (Industrial Zone)
Every one hrin Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1] dB@A) 6793 N 1A b —
2| 0 dB(A) I 6872 5609 0
-l [ee—— dBA 7071 ] 57.78
| 4 | _dBA) 7316 | S 5844 B
I -1 C;S I — 7068 . = 5864 |
6| da®») 00| 7283 - /- S —
(20 -1 7.5 I — 7418 I o s420 ]
8| dB(A) L _78.61 I A |
9| d®) | 738 B
10 . dB(®™») 0| 8198 B _|
AL a0 8100 ]
12 . dB(A) | 83.28
13 | ~ dB(A) o 75.03
14 17 M I |
- — ~dB(A) I s —— 71.98
16 4@ 71.39
Leo 71.30 43.39
B ~Min - 67.93 5421
| Max 83.28 58.92
[ INFERENCE TAs per CPCB/ICSPCB Standards (2009)
|Report Status: Measored values for the above parameters are within the liznit.
| Ambient Noise Quality Standards:
|1ndustria! Zone - Day time 75dB(A) and Might time TOdB(A}
Commercial Zone - Day time 65dB(A) and Night time S50BlA).
Residential Zone - Day time 55dB(A) and Night time 45dB{A).
Silent Zone - Day time 50dB(A} and Night time 40dB(A)
‘Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 am.
v\.n/\l‘_"
Verified By Authorized Signatory

ST

Mrs. Radha Bengeri

*=+END OF REPORT**
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SHRI KRISHNA AQUA ENGINEERING WORKS

MoEFCC Recognized, NABL Accredited Laboratory.

ISO 9001:2015, ISO 45001:2018

-y
9]
\&

Environmental Lah, Pollution Control Consvltants

*Shri Krishna® Building, 1" Cross, Pragati Colony,

Vidyanagar, HUBL! - 500 021. Tel. : {Lab) 0836-2375678,
+91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Mobile

SKAEW/7.8/F/02
Page. No 15|15

1

Name of Client

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

IRB West Coast Toll ways Pvt. Ltd.,

I{arwar Four Laning of Goa/Karnataka Border to Kundapur
Sectien of NH-17 from Km 93.700 to Km 283.00 in the State of
Karnataka under NHDP phase I'V.

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 04-01-2023
7 Date of Sample Receipt 05-01-2023
8 Date of Analysis Started 05-01-2023
9  Sample Code 4004720
10 Environmental Conditions Ambient Temperature 227°C
Relative Humidity 1 42%
Sr. Time Frequency Baleguli Cress Near Crusher CH-135+000 LHS S-1
No (Industrial Zone)
Every one hrin Day Night
dB (&) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 dB (A) 66.98 52.84
2 dB (A)  68.91 ] - 54.77
3 dB (A) - 66.10 50.62 -
4|  dB(A) 69.21 55.78
5 ~dB({A) 69.92 | ~50.73
6 dB (A) 76.65 | ) 56.19
7 dB (A) 77.31 | 55.76
8]  dB(A) 76.65 o B 56.77
9 ~ dB(a) B 81.25
10 ~ dB{A) 1 78.47
RINES ~ dB(A) 80.92
12 dB (A) 71.23
13 dB (A) - 7196
14 dB(A) B 70.05
15 dB(A) 719
16 dB (A) 66.98 | B
Lo 69.77 ' 45.97 ]
Min 66.10 | 5062 i
Max 81.25 | 56.77
INFERENCE |As per CPCB/KSPCB Standards (2009}

Report Status: Measured values for the above parameters are within the lmic.

Ambient Noise Quality Standards:
Industrial Zone - Day time 75dB(A) and Night time 70dB(A).
Commercial Zone - Day time 65dB(A) and Night time 55dB{A)

Eesidential Zone - Day time 55dB{A) and Night time 454B{A).
Silent Zone - Day time S04B(A) and Night time 40dB(A)
Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 am.

=
Verified By

Sarmidn Y

o
Authorized Sigljtatory
Mrs, Radha Bengeri
*HAEND OF REPQRT***

360



SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9001:2015, I1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lob, Pollution Control Consultants
*Shri Krishna® Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile
E-mail - radhabengeni@gmail.com, krishrapandhari@gmail.com

+01 04480 51534, +91 94800 28018,

SKAEW/7.8/F/02
Page. No 4|15

Tteport No. - SKAEW/ANALSSUSA/ 24-23
Report Issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

LadVIIILE AN LA I e e s

1 Name of Client

IRB West Coast Toll ways Pvt, Ltd.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Km 93.700 to Km 283.00 in the State of
Karnataka under NHDP phase IV,

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 02-01-2023
7 Date of Sample Receipt 03-01-2023
§ Date of Analysis Started 03-01-2023
9  Sample Code 4004721
10 Environmental Conditions Ambient Temperature 280 ¢
Relative Humidity : 40%
Sr. Time Frequency Near Crusher CH-225-+000 LHS Bengre Plant 5-3
No {Industrial zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) {10:00 PM to 6:00 AM)
1] dB (A) B 65.97 - ~ 40.52 B B
L2 ) dB (A) 67.92 B - 41.05
|3 dB (A) 63.91 - 42.25
4 dB (A) 70.82 B 42 88
3 dB (A) 7398 I a8
6 dB (A) 75.33 - 46.15
@ dB (A) 69.13 - L 4(.94 -
8 | dB (A) - 70.82 4493
9 dB (A) 76.41 ]
10 dB (A) 74.97 - |
11 dB (A) 74.30 '
12 dB (A) 7329
(13 dB (A) - 70.93
14 dB (A) 6723 B L
|15 dB (A) 63.07
6, 0 dB@A 60.85
Lgg 66.26 34.66
Min ~ 60.85 - 4052 B
Max 76.41 46.15
INFERENCE s per CPCB/KSPCB Standards (2009)
Report Status: Measured values for the above parameters are within the limit.
Ambient Noise Quality Standards:
TIndustrial Zone - Day time 758B(A) and Night time 70dB(A).
Commercial Zone - Day time 65dB(A) and Night time 55dB(A).
Residential Zone - Day time 55dB(A) and Might time 45dB{A).
Silent Zone - Day time S0dB(A) and Night time 40dB{A)
Day time Shall mean from 6:00 am to 1¢:00 Pm and Night time shall mean from 10:00 Fm to 6:00 am.
—

=

Verified By

Ko

Authorized Signatory
Mrs. Radha Bengeri

**END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS
ISO 9001:2015, 1SO 45001 :2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Control Consultants
“ShriKrishna® Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel.: {Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mall - radhabengeri@gmail.com, krishnapandharig@gmail.com

Report No. : SKAEW/ANAL/ I05A/22:23

SKAEW/7.8/F/02
Page. Nc 5115 Repoart §ssue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

IRE West Coast Toll ways Pvt. Ltd,,

Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Km 93,700 to Km 283.00 in the State of
Karnataka under NHDP phase IV.

1 Name of Client

2 Name of Station ;. Given
2 Sample Collected By . SKAEW Representative
3 Method Adopted . 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement}
4 Discipline ¢ Chernical
5 Group :  Atmospheric Pollution
6 Date of Collection . 03-01-2023
7 Date of Sample Receipt ¢ 04-01-2023
8 Date of Analysis Started © 04-01-2023
9  Sample Code . 400A/22
10 Environmental Conditions . Ambient Temperature 130°C
Relative Humidity 152%
Sr. Time Frequency On Road Side Shivamogga Circle Honnavar CH-194+580 LHS
No (Commercial Zone)
Every one hrin Day Night
dB (&) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
o1 dB®) 0 [ i R SR | . B
e, S — — e092 | 38 I
2 | 13 E S (— 5120 AL
(4  dBMA) 00001 I 2 I . 2
[ 5]  dB@A) o 6150 - 510
e - BB 59.85 L B 47.72
2 -1 N R — . 47.72
8 | ~ d(ln™ | 6033 — 44.52
9| d(®®» I 68.29 -
(10 4 L 58.98
11 | ~ e8@®m”) | 6138
12 @ L 632
3, dwy 60.92
14 | -1/ N )
5 dBMA 58.93 .
BT Y 17 N e
Lio 56.04 41.64 )
[ M ~ sm S s
Max 68.29 56.65
INFERENCE As per CPCB/KSPCE Standards (2009)
Report Status: Measured values for the above parameters are within the limit,
Ambient Noise Quality Standards:
Industrial Zone - Day time 75dB(A) and Night time TOdB{A).
| Commercial Zone - Day time 65dB(A) and Night time 535dB{A).
Residential Zone - Day time 55dB(A) and Night time 45dB(A}.
Silent Zone - Day time 50dB(A) and Night time 40dB(A)
Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 arm.
Verified By Authérized Signatory ! 0 52

g
Mrs. Radha Bengeri
Sum 'QH\M *+x*END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9001:2015, ISO 45001 :2018
MoEFCC Recognized, NABL Accredited Laboratory.

Mo R s  — —— ——————
Environmental Lab, Pollution Control Consultanis
“Shri Krishna" Building, 1* Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, knshnapandhari@gmail.com

Report No. : SKAEW/AN. AL/305A/22-23

SEARW UL YA
Page. No 6|15 Jtupon Tins Tiale 18011 2033
AMBIENT NOISE LEVEL REPORT
1 Name of Client IRB West Coast Toll ways Pvt. Ld.,
Karwar Four Laning of Goa/ Karnataka Border to Kundapur
Seetion of NH-17 from Km 93.700 to Km 283.00 in the State of
Karnataka under NHDP phase IV.
2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemicat
5 Group Atmospheric Pollution
6 Date of Collection 03-01-2023
7 Date of Sample Receipt 04-01-2023
8 Date of Analysis Started 04-01-2023
¢ Sample Code 4004723
10 Environmental Conditions Ambient Temperature 1 30°C
Relative Humidity 1 47%
Sr. Time Frequency Near Shirali CH-225+148 Batching Plant
No (Industrial Zone)
Every one hrin Day Night
dB (&) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
| 1 ~dB(A) . 7127 64.87
| 2 | ~ dB(A) N 73.04 63.95
E N : -1 C;5 B _77.08 = 6590 -
| 4 | dBA) | 73.96 67.56
| 5 | I - 1 €S E— 76.39 61.86
6| dBA) 00| _78.09 - [ -5 S
7]  dBA) I R 3 - - 6416 —
8| dBA) 000 L 854l - 638
2 1 (. R — 867 N
| 10 | o dB@Ay 8718 |
o, 4Bl 000 L 8305 o
12 dB@w) 7910 R
1 |- E— 7203 R
14 . dBy 7308 o
15 Y7 N I 1) _
- 1 . T
Lgo | 75.43 55.96
1 Mm | 66.99 [ 6186
| Max §7.18 67.56
INFERENCE s per CPCB/KSPCB Standards (2009)
Report Status: Measured values for the above parameters ate within the Hmit.
Ambient Noise Quality Standards:
Industrial Zone - Day time 73dB{A) and Night time 70dB(A}
Commercial Zone - Day time 65dB(A) and Night time 53dB{A).
Residential Zone - Day time 55dB(A) and Night time 45dBlA).
Silent Zone - Day time 50GB(A) and Night time 40dB{(4)
Day time Shall mean from 6:00 am to 10:00 Pt and Night time shall mean from 1¢:00 Pmto 6:00 am.

VEI'%ICC! By

T pent b 1

A=

Authorized Signatory
Mrs. Radha Bengeri

*#*END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS

150 9001:2015, 1SO 45001:2013
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conivol Consultants

“Shri Krishna™ Building, 1"

Cross, Pragati Colony,

Vidyanagar, HUBL! - 580 021 Tel. : (Lab) D836-23756786,
+91 04480 51534, +91 94800 28018,
E-mait - radhabengeri@grail.com, krishnapandhari@gmail.com

Mobile

Report No. : SKAEW/ANAL/305A722-23

SKAEW/7.8/F/(2
Page. No 7115 Report Issue Date: 12-01-2023
AMBIENT NOISE LEVEL REPORT
1 Name of Client IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur
Section of NH-17 from Km 93.700 to Km 283.00 in the State of
Kamataka under NHDP phase IV.
2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 03-01-2023
7 Date of Sample Receipt 04-01-2023
8 Date of Analysis Started 04-01-2023
9 Sample Code 400A/24
10 Environmental Conditions Ambient Temperature 131°C
Relative Humidity : 40%
Sr. Time Frequency Byndoor- on Road side in front of new bus stand CH-247+800 5-4
No (Commercial Zone)
Every one hrin Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1| dB(A) 6645 | — wm
2| @A) B4 ae
3 dB (A) 6131 1 46.06
IS B 10N | 66.46 ] 4368 —
5 — dB@A) 669 | 44.64 _
6|  dB(&) 62.32 e e
71 dB(A) 65.35 || - = 1.
8|  dB(A) e - 5222
9 dB(A) 71.10 ]
¢, dB (A) 61.41 |
- dB (A) 6454 |
12 dB (A) - 63.43
13,  dB(A) - 63.43
4,  dB(A) T 7151
15 dB@® 68.78
16,  dB(A) 00 66.96 | i
Lga 60.92 40.36
1 Min 61.31 S 4464
Max 71.51 5700
INFERENCE As per CPCB/KSPCB Standards (2009)
Report Status: Measured valves for the above paramelers are within the limit,
Ambient Noise Quality Standards:
Tndustrial Zone - Day time 75dB(A) and Night time 70dB(A).
Commetcial Zone - Day time 63dB(A) and Night time 55dB(A).
Residential Zone - Day time 55dB(A)Y and Night time 45dB(A}.
|Silent Zone - Day time 50dB(A) and Night time 40dB(A)
|Day time Shall mean from 6:00 am to 10:00 Fm and Night time shall mean from 10:00 P to 6:00 am.
Authoﬁ:.-red Signatory U 8 d

Verified By

gqmiJ—hM

Mrs. Radha Bengeri
**END OF REPORT***



SHRI KRISHNA AQUA ENGINEERING WORKS
iSO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Control Consultants
“Shri Krishna" Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel.: {Lab) 0836-2375678,
Mobile +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/02
Page. No 8|15

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

1 Name of Client

IRB West Coast Toll ways Pvt. Ltd,,

Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Km 93.700 to Km 283.00 in the State of
Karnataka under NHDP phase IV,

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 04-01-2023
7 Date of Sample Receipt 05-01-2023
8 Date of Analysis Started 05-01-2023
9 Sample Code 400A/25
10 Environmental Conditions Ambient Temperature 129°C
Relative Humidity 1 47%
Sr. Time Frequency On Road Side Murdeshwar Junction CH-219+250 5-3
No (Commercial Zone)
Every one hrin Day Night
dB (A) (6:00 AM to 10:00 PM) {10:00 PM to 6:00 AM)
1] _ dB(A) 62.76 SR R 46.24
2 dB (A) 66.15 I I 4862
| 3 | dB (A) 68.77 [ L 1 A
4] dB(A) 6431 I . - S —
A ~ dB(A) 6383 5176
| 6 |  dB(A) 1 61.01 51.37
(7, d®»y) 6703 ] 5088
8! ~ dB(A) L 6276 | 53.05
19 dB (A) - 68.29 |
10 dB (A) - 5898 ]
i) dB (A) 6198 - ‘
| 12] ~ dB(A) 60.92 |
13 dB (A) 6092 |
14 dB (A) 68.68 |
(15| dB (A) 70.62 ]
16| dB(A) 6635 B -
Lo 60.12 i 41.95
| Min 58.98 | 46.24 |
Max 70,62 53.05
INFERENCE s per CPCB/KSPCB Standards (2009)
|Report Statws: Measured values for the above parameters arc within the Hmit.
| Ambient Moise Quality Standards:
\Industrial Zone - Day time 75dB(A) and Night time TFOAB(A).
Commercial Zone - Day time 65dB{A) and Night dme 35dB(A)
Residential Zone - Day time 33dB(A) and Night time 45dB(A).
Silent Zone - Day time 50dB(A) and Night time 40dB(A}
|Day time Shall mean from 6:00 am to 10:00 Pm and Night tme shall rmean from 10:00 Pm to 6:00 am.
|
. h—"
Verified By Authorized Signatory

Sumith i

Mrs. Radha Bengeri

w**END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS

150 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pellution Control Consuliants
"Shri Krishna® Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmai.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANATL/305A/22-23

SKAEW/7.3/F/02
Report Issue Date: 12-01-2023

Page. No 915
AMBIENT NOISE LEVEL REPORT

1 Name of Client . IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Km 93.700 to Km 283.00 in the State of

Kamataka under NHDP phase [V.
2 Name of Station 1 Given
2 Sample Collected By : SKAEW Represenuative
3 Method Adopted o 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline : Chemical
5 Group : Awmospheric Pollution
6 Date of Collection T o 04-01-2023
7 Date of Sample Receipt : 05-01-2023
8 Date of Analysis Started ¢ 05-01.2023
9 Sample Code 1 400A/26
10 Environmental Conditions :  Ambient Temperature 230°C
Relative Humidity 1 50%
Sr. Time Frequency On Road Side Karwar Junction CH-106+066 LHS $-1
No {Commercial Zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 dB (A) 58.78 ] 4565
2 dB (A} __| 61.00 ] 4121 -
3 dB (A) ) ) 60.10 I | ) 49.19
4 dB (A) J 68.88 | - 47.07
5 dB (A) _ | 67.27 N B 49.39 ]
6 | B dB (A) , 62.32 - | B 49.69 -
7 | dB (A) | 65.95 - 51.21
8 | dB(A) 63.02 | 47.27
9 dB (A) . 64.44 .; o
10 dB (A) 61.41 -
i 4B (A) T as ]
12 ~_dB(A) 63.43 -
13 dB (A) 61.41 '
14 dB (A) B 69.99
15 dB (A) 58.98
(16 | CdB(A) _ 55.75
Leg | 58.80 39.62
~ Min 0 55.75 [ 41.21
Max | 69.99 51.21
INFERENCE |As per CPCB/KSPCB Standards (2009
| Report Status: Measured values for the above parameters are within the limit,
Ambient Noise Quality Standards:
{Industrial Zone - Day time 75dB(A) and Night time 70d4B(A),
Commercial Zone - Day time 65dB(A) and Night time 55dB(A).
Residential Zone - Day time 55dB(A} and Night time 45dB{A).
Silent Zone - Day time 50dB(A) and Night time 40dB(A)
|Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm 1o 6:00 am.
A ! o,

3 o
Verified By Authorized Signatory ) 0 6 8

2w Th M Mrs. Radha Bengeri
g W h-\ ***END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Envivonmentol Lah, Pollvtion Control Consultanis
“Shri Krishna® Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/02
Page. No 10} 15

AMBIENT NOISE LEVEL REPORT

1 Name of Client :  IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from K 93.700 to Km 283.00 in the State of
Kamataka under NHDP phase IV.

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

2 Name of Station ¢ Given
2 Sample Collected By :  SKAEW Representative
3 Method Adopted : 18:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline : Chemical
5 Group :  Awmmospheric Pollution
6 Date of Collection © 04-01-2023
7 Date of Sample Receipt o 05-01-2023
8 Date of Analysis Started ;o 05-01-2023
9 Sample Code : 400427
10 Envirommental Conditions . Ambient Temperature 1 28°(C
Relative Humidity : 48%
Sr. Time Frequency On Road Side Kumata Junction CH-174+000 RHS S-2
No (Commercial Zone)
Every one hrin Day Night
dB (&) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 dB (A) ' 58.02 55.27 )
2 dB (A) 59.19 B 39.98 -
3 dB (A) 58.31 | 47.73 -
4 dB (A) ' B 61.45 - 46.26
5 dB (A) | 62.13 e 47.92
6 | dB(A) B 60.47 ] _ 43.22
7 dB(a) B 63.41 - - 48.22
8 dB (A) - 8l15 4243
9 | dB (A) L 6252 '
10 | ~ dB(A) | 59.58
r ~ dB{A) | 62.62
12 dB (A) B 6154 ]
13 dB (A) 59.58 |
14 ) _dB(A) 61.54
REN dB (A) ' 57.23
16 ~ dB(A) 54,10 ]
Lig 54.97 40.42
Min 54.10 | 39.98
Max | 63.41 55.27
INFERENCE |As per CPCB/KSPCB Standards (2009)
|Report Status: Measured values for the above parameters are within the limit.
{ Ambient Moise Quality Standards:
Industrial Zone - Day time 75dB{A) and Night time 70dB(A).
Commercial Zone - Day time 65dB(A) and Night time 55dB{A),
Residential Zone - Day time 55dB(A) and Night tme 45dB(A).
Silent Zone - Day time 50dB({A) and Night time 40dB(A)
Day time Shall mean from 6:00 am to 1000 Pm and Night ime shall mean from 10:00 Pm to 6:00 am,

s ™ L,-—-.f‘-"'/
Verified By Authorized Signatory
b Mrs, Radha Bengeri
gu_mi h\ IM **END OF REPORT***

‘0671




*-

SHRI KRISHNA AQUA ENGINEERING WORKS

1S0 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmentol Lab, Pollution Control Conswltants
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Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
Maobile +91 94480 51534, +81 94800 28018,
E.mall - radhabengeri@agmall.com, krishnapandharif@gmall.com

SKAEW/7.8/F/02
Page. No 11}15

Report No. : SKAEW/ANAL/305A722-23
Report Issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

1 Name of Client

IRB West Coast Toll ways Pvt. Lid.,

Karwar Four Laning of Goa/Kamataka Border to Kundapur
Section of NH-17 from Kim 93.700 to Km 283.00 in the State of
Karnataka under NHDP phase IV.

2 Name of Station Given
2 Sample Collected By SIKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 05-01-2023
7 Date of Sample Receipt 06-01-2023
8 Date of Analysis Started 06-01-2023
9 Sample Code 400A/28
10 Enavironmental Conditions Ambient Temperature S30°C
Retative Hurnidity 1 55%
Sr. Time Frequency Infront of Sandeep School MRMPL CH-257+170
No (Silence zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) {10:00 PM to 6:00 AM)
1 dB (A} . 27.07 24.85
2| dB (A) _ 29.19 23.13
3 dB (A) 30.50 26.66
4 | dB(A) 34.74 30.50
5 dB (A) 34.04 3252
| 6 - dB (A) 35.55 B 36.06
7 dB (A) 4010 I 3646 -
8 dB (A) 4252 S | 3616 -
9 dB (A) 53.23 ]
10 | dB (A) 5141 |
11 dB (A) 48 68 _
12 dB (A) _ 46.06 —
13 dB (A) B 46.66
14 dB (A) B 49 09 ]
15 dB (A) 50.60 ]
16 | dB (A) 50.30 L B
Leo 41.52 24.39
e B Min 27.07 23.13
Max 53.23 36.46 ___
INFERENCE |As per CPCB/KSPCB Standazds (2009)
Eeport Status: Measured values for the above parameters ate within the limit
| Ambient Moise Quality Standards:
{Industrial Zone - Dray time 75dB(A) and Night time 70dB(A).
|Comumercial Zone - Day time 65dB(A) and Might time 55dB({A),
| Residential Zone - Day time 35dB{A) and Night time 45dB{A).
Silent Zone - Day time S0dB(A) and Night time 40dB{A)
Day time Shall mean from 6:00 am to 10:00 Pm and Night time shall mean from 10:00 Pm to 6:00 am.
2
MY e
Authorized Signatory

Verified By

Gy

Mis, Radba Bengeri

**END OF REPORT**#
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SHRI KRISHNA AQUA ENGINEERING WORKS
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Environmental Lub, Pollution Control Consultants
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+81 04480 51534, +91 04800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhan@gmail.com

Mobile

SKAEW/7.8/F/02
Page. No 12|15

Report No, : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01.2023

AMBIENT NOISE LEVEL REPORT

Name of Client

IRB West Coast Toll ways Pvt. Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur

Section of NH-17 from Km 93.700 to Km 283.00 in the State of

Karmataka under NHDP phase IV.

S)u m! fh

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted [5:9989 - 1981 (Reaffinmed:2006) {Direct Measurement)
4 Discipline Chemical
5 Group Atmospheric Pollution
6 Date of Collection 05-01-2023
7 Date of Sample Receipt 06-01-2023
8 Date of Analysis Started 06-01-2023
9 Sample Code 400A./29
10 Environmental Conditions Ambient Temperature -31°C
Relative Humidiry 1 49%
Sr. Time Frequency On Road side in front of Check Post Mahasati Canteen Shirur CH-241+365 5-4
No {(Commercial Zone)
Every one hrin Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 dB (A) - . 59.58 ] B 44.30
2 dB {A) 65.27 _ | 41.75
3 dB (A) 63.80 | 47.73
4 dB (A) 66.84 | 4567
5 dB (A) 65.27 | 51.65
6 dB (A) | 60.47 ] 52.53
7 dB (A} 63.99 | 52.43
8 | ~ dB(A) 61.15 ' 49.78
9 dB (A) e 62.52 .
10 dB {A) B 65.07 B
m, dBA) 62.62 |
12 daB@i) 61.54 |
13 dB (A) 59.58
14| dB (A) ___ 67.91
15 dB{A) 57.72
16 | dB (A) | 5527
Leg 57.79 40.87
Min 5527 41.75
Max 67.91 52.53
INFERENCE As per CPCB/KSPCB Standards (2009)
Report Status; Measured values for the above parameters are within the limit.
Ambient Noise Qaality Standards:
Industrial Zooe - Day tme 75dB{A) and Night time 70dB{A).
Commercial Zone - Day time 65dB{A} and Night time 55dB(A).
Residential Zone - Day time S5¢B(AY and Might time 45dB(A).
Silent Zone - Dray time 3B{A} and Night time 40dB({A)
| Day tme Shall mean from 5§:00 am to 10:00 Pm and Night time shall mean from L0200 Pat to 6:00 am.
3\ ==
Ver 1ed" v Authorized Signatory

Mrs. Radha Bengeri
¥HEND OF REPORT**
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SHRI KRISHNA AQUA ENGINEERING WORKS
IS0 9001:2015, 1ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Centrol Consuliants
“Shri Krishna” Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : {Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/02
Page. No 13{15

Report No. : SKAEW/ANAT./305A/22-23
Report issue Date: 12-01-2023

AMBIENT NOISE LEVEL REPORT

1 Name of Client

IRB West Coast Toll ways Pvt, Lid.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur
Section of NH-17 from Kin 93.700 to Krm 283.00 in the State of

I<arnataka under NHDP phase IV.

2 Name of Station Given
2 Sample Collected By SKAEW Representative
3 Method Adopted 15:9989 - 1981 (Reaffirmed:2006) (Direct Measurement)
4 Discipline Chemical
5 Group Awmospheric Pollution
6 Date of Collection 05-01-2023
7 Date of Sample Receipt 0o-01-2023
8 Daie of Analysis Started 06-01-2023
9 Sample Code 400A/30
10 Environmental Conditions Ambient Temperature v
Relative Humidity : 50%
St. Time Frequency Near Crusher Ankola Hichgadh Plant CH-142+-800 S-1
No (Industrial Zone)
Every one hr in Day Night
dB (A) (6:00 AM to 10:00 PM) (10:00 PM to 6:00 AM)
1 dB (A) 75.69 53.37
2 dB (A) o 77.14 o 57.52
30 dB (A) 73.99 oy 59.39
4 dB (A) B 79.20 - 60.75
5 dB {A) 81.22 ' 59.49
6 dB (A) - 82.17 61.73
7 daBAy 83.15 62.45
8 dB (A) - 83.97 61.47
2| dB (A) 34.89
10 dB (A) - 87.36
1 ~ dB(A) - 81.86
12 - dB(A) 76.12
13 dB (A) 74.08
14 dB (A) 70.71 |
15 ~__dB(A) 6867 ]
16 dB (A) 67.69 | -
Lo 75.33 | 51.45
~ Mm 67.69 I 53.37
Max 87.36 62.45
INFERENCE As per CPCB/KSPCB Standards (2009)
Report $tatus: Measured values for the above pammeters are withia the limit.
| Ambient Noise Quality Standards:
Industrial Zone - Day time 75dB{A) and Night time 70dB(A)
Commercial Zone - Day time 65dB(A) and Night time 55dB{A)
Eesidential Zone - Day time 55dB(A) and Night time 454B(A}
Silent Zone - Day time S0dB{A} and Night time 404B({ A}
|Da}f time Shall mean from 6:00 am to 10:00 Pm and Night rime <hall mean from 10:000 Pm 1o :00 am

A

Verified By

LS
Q‘-‘I‘\I%M ***END OF REPORT#**

fheass=

Authorized Signatory
Mrs. Radha Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

ISO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Esvironmental Lab, Pollution Centvol Consuliants

“Shri Krishna” Building, 1"

Ciuss, Pragati Colony,

Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile

+01 94480 51534, +91 94800 28018,

E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/06
Page. No 103

1 Name of Client

ANALYSIS REPORT OF WATER QUALITY

IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km 93.700

to Km 283.00 in the State of Kamnataka under NHDF phase IV.

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: £2-0]1-2023

2 Sample Description Borewell Water @ Navund Plant
3 Sample Collected By SKAEW Representative
4  Method Adopted As per APHA 23" Edition - 2017
5 Discipline Chemical
6 Group Water
7 Date of Collection 07-01-2023
8 Date of Sampie Receipt 08.01-2023
9 Date of Analysis Started 08-01-2023
10 Sample Code 400A/41
11 Environmental condition Ambient Temperature 23°C
during sampling Relative Humidity 47%
Sr. No Parameters Protocol Unit Result Standard IS 10500-2012
(RA-2018)
AL | PL
T [Total Alkalinity as CaCOy . IS: 3025 (Part - 23)  mg/L 3| 200 Max | 600 Max
2 |Biochemical Oxygen Demand | APHA 23rd Edition 52108, | mg/L 15 ' Not Specified
BOD; @20° C) ' Wrinkler method
~ 3 |CalciumasCa [S: 3025 (Part - 40) mg/L 41 75 Max 200 Max
[~ 4 [Chlorideas Cl T 153025 (Pait- 32) . mg/L 31 250Max 1000 Max
5 |Chemical Oxygen Demand | APHA 23rd Edition 5220 B [ mgfL 6 | NotSpecified ]
6  |Dissolved Oxygen IS: 3025 (Part - 38) | mg/Ll 7 i Not Specified
"7 |Electrical Conductivity EC IS: 3025 (Part - 14) “WSsem . 297 NotSpecified —
8 |FluorideasF ~ | APHA23:d Edition 4500-F, D mg/L "¢ | 10Max |  L5Max
9 |[omasFe IS: 3025 (Part - 53) mg/L | 0 | 1.0Max | No Relaxation
10 |Magresiumas Mg APHA 23rd Edition 3500 - Mg, B mg/L | 25 | 30Max | 100Max
11 Nitrate Nitrogen as NO3-N APHA 23rd Edition 4500 - NO,, E mg/L 1 45.0 Max No Relaxation
12 |Odour 18: 3025 (Part - 5 T mg/L | Agreeable Agreeable
13 |Oil & Grease 1S:3025 (Pat-39) | mg/L [ Nl | Not Specified |
14 |pH(@25'C) IS: 3025 (Part - 11) e s 6.5-8.5 | No Relaxation
15 Color APHA 23rd Edition 2120 B Hazen 3 | 5 | 15
16 |Taste ) APHA 23rd Edition 2160B | Ageeable | Agreeable
~ 17 |Suplhate a5 (SO  APHA 23d Edition4500-SO,E | mg/l 17 200Max | 400 Max
18 |Total Dissloved Solids IS: 3025 (Part - 16) mg/L | 244 500Max | 2000 Max
19  |Total Hardness IS: 3025 (Part - 21) mg/L 211 200 Max | 600 Max
20 |Total Suspended Solids i 1S: 3025 (Part - 17) mg/L 3 Not Specified
21 _@icﬁry imnNTU __IS 3025 (Part 10) mg/L I 1 Max f 5 Max
22 |Toral Coliform Organism IS - 1622:1981, RA - 2019 [MPN/100ml <0.3 Shall not be detectable in any 100ml
sample
Note 1. AL-Acceptable Limits, PL- Permissible Limits, RA-Reaffirmed
2. Samples which are degradable will be disposed immediately after testing and others will be disposed after fifteen days from the date of sample receipt unless otherwise
specified.
31?e'lfota] liability of our laboratory is limited to the invoice amount.
4. This report is not to be reproduced ¢ither wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media without
wtitten approval of the laboratory.
5. In case any reconfirmation of contents of this Test Report is required, please contact our office.
6. Subjected to Hubli - Juridistiction.
|— _ Statement of Confonniry|'I‘cstcd parameters Complies with 15:10500-2012 1

-
"

Verified By
~

umith

*+END OF REPORT***

Auﬂlurlze@ry

Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
ISO 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conirol Consuliants

sShii Krishna® Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tei. : (Lab) (836-2375678,
+91 04480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Mobile

Report No, : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/06
Page. No 2|05 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km 93.700
to Km 283.00 in the State of Kamataka under NHDP phase IV.
2 Sample Description Borewell Water @ Madanageri Plant CH-153+00
3 Sample Collected By SKAEW Representative
4  Method Adopted As per APHA 23" Edition - 2017
5 Discipline Chemical
6 Group Water
7 Date of Collection 07-01-2023
3 Date of Sample Receipt 08-01-2023
2 Date of Analysis Started 08-01-2023
10 Sample Code 4004./42
11 Environmental condition Ambient Temperature 30°C
during sampling Retative Humidity 51%
Sr. No Parameters Protocol Unit Result Standard IS 10500-2012
(RA-2018)
AL | PL
1 |Total Alkalinity as CaCOs 1S: 3025 (Part - 23) mg/L 74| 200Max |  600Max
~ 2 [Biochemical Oxygen Demand APHA 23rd Edition 5210 B, . mgll 16 Not Specified
(BOD; @ 20° C) Wiinkler method
3 |CalciomasCa IS: 3025 (Part - 40) mg/L. 12 75 Max ~ 200Max
4 |ChlofideasCl | IS: 3025 (Part - 32) mg/L 36 250 Max 1000 Max
" 5 |Chemical Oxygen Demand APHA 23rd Edition 5220 B | mg/L | 66 Not Specified
6  |Dissolved Oxygen 18: 3025 (Part - 38) " mg/L | 6 Naot Specified —
7 |Blectrical Conductivity EC | 15:3025(Part- 14) | pS/om 295 ~ Not Specified
2 Fluoride as F | APHA, 23rd Edition 4500 - F, D mg/L 1 1.0 Max LiMax
9 |onasFe IS: 3025 (Part - 53 _ mg/L 0 1.0 Max No Relaxation
10 |MagnesiomasMg | APHA 23rd Edition 3500 - Mg, B mg/L 7 | 30 Max 100 Max
11 |NitateNiwogenasNO3N | APHA23rd Edition 4500 - NO, E mgL | 3 | 450Max | NoRelaxation
12 |Odour IS: 3025 (Part - 5} mg/L Agreeable | Agreeable
13 |0l & Grease N IS: 3025 (Part - 39) mg/L Nil Not Specified
_F__LHJ@Q_-E—OC)_ ] ~ Is:3025(Part- 11} 7 6.5-8.5 No Relaxation
15 Color APHA 23rd Edition 2120 B Hazen 5 5 . 15
16 |Taste - - APHA 231d Edition 2160 B Agrecable Agreeable
"17  [Suplhate as (SCy) o  APHA 231d Edition 4500 - SO,, E mg/L 14 ' 200 Max : 400 Max
18 |Total Dissloved Solids T 15:3025 (Part- 16) mg/L 163 500 Max | 2000 Max
19 [Total Hardness T 15:3025 (Part - 21) mg/L 62 | 200Max | 600Max
20 Total Suspended Solids | 18: 3025 (Part - 17) L. mg/L I _ Not Specified
21 |Turbidity in NTU ', IS 3025 (Part 10) Cmgl 1 | 1Max ] 5Max
22 Total Coliform Organism 15 - 1622:1981, RA - 2019 {MPN/100 ml| <0.5 Shall not be detectable in any 100mi
| sampie
Mote 1. AL-Acceptable Limits, PL- Permissible Limits, RA-Reaffirmed
2. Samples which are degradable will be disposed immediately after testing and others will be disposed after fieen days {rom the date of sample receipt unless otherwise
specified.
3??1‘Cota1 liability of our laboratory is limited to the invoice amount,
4. This report is aot to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media without
written approval of the laboratory.
5. In case any reconfirmation of contents of this Test Report is required, please contact our office.
6. Subjected to Hubli - Juridistiction.
[— w Statement of Conformity| Tested parameters Complies with 18:10500-2012 |

.

Venfied By

Sunith™

***END OF REPORT***

e

Authorizcd'Slgnalory
Mrs. Radha M Bengert
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SHRI KRISHNA AQUA ENGINEERING WORKS
150 9001:2015, iSO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmemntal Lub, Pollution Control Consultants

*Shri Krishna' Building, 1" Cross,

Pragati Colony,

Vidyanagar, HUBL! - 580 021. Tel. : (Lab) D836-2375678,

Mobile

+91 04480 51534, +91 94800 28018,

E-1wil - radhabengcnigggmali.com, keishirapandhan@gmail.com

SKAEW/7.8/F/06
Page. No 3|05

1 Name of Client

ANALYSIS REPORT OF WATER QUALITY

TRB West Coast Tolt ways Pvt.Ltd.,

Karwar Four Laning of Goa/Kamataka Border to Ku

Report No. : SKAEW/ANAL/ 3054/22-23
Report Issue Date: 12-01-2023

ndapur Section of NH-17 from Km 93.700

to Km 283.00 in the State of Karnataka under NHDP phase 1¥.
Borewell Water @ Bengere Plant (Crusher) CH-142+000 5-2

St ™

werEND OF REPORT™*

2 Sarnple Description
3 Sample Collected By SKAEW Representative
4  Method Adopted As per APHA 23" Edition - 2017
5 Discipline Chemical
6 Group Water
7 Date of Collection 07-01-2023
8 Date of Sample Receipt 08-01-2023
9 Date of Analysis Started 08-01-2023
10 Sample Code 400A /43
11  Environmental condition Ambient Temperature 31°C
during sampling Relative Humidity 55%
Sr. No Parameters Protocol Unit Result Standard IS 10500-2012
(RA-2018)
AL | PL
1 |Total Alkalinity as CaCOs 1S: 3025 (Pait - 23} | mgL | 70 | 200 Max | 600Max
2 |Biochemical Oxygen Demand “APHA 23:d Bdition 52108, | mg/L 4 | Not Specified )
(BOD; @ 20° O Wrinkler method |
"3 |CalciumasCa T Is:3025(Part-40) mg/L i1 75Max 200 Max
4 |Chlorideascl | 1S: 3025 (Pat - 32) mg/L T 40 250 Max 1000 Max
5 |Chemical OxygenDemand | APHA231d Edition 5220 B mg/. |, 18  NotSpecified
6 Dissolved Oxygen IS: 3025 (Part - 38) mg/L 6 Not Specified
7 |Elecuical Conductivity EC | 1S: 3025 (Pait - 14) uS/em 260 Not Specified
T8  |FluorideasF T | APHA 23rd Edition 4500 -F, D mg/L 1 1.0 Max ' (.5 Max
~ 9 |TonasFe T 15:3025 (Pant-53) mg/L 0 TT1.0Max No Relaxation
~ 10 |MagnesumasMg |  APHA 23rd Edition 3500 - Mg, B mg/L 7 | 30Max |  100Max
11 |Nitate Nitrogen as NO3N | APHA 23rd Edition 4500 - NO,, E mg/L 2 | 450Max | NoRelaxation
12 [odowr [ I35 mg/L  Ageeable | Agreeable
3 Oil & Grease b - 15:3025 (Part - 39) mg/L Nil B Not Specified B
14 [pH@25°C) 15: 3025 (Part - 11) -] 7 | 65-85 | NoRelaxation |
15 ([Qoler o APHA 23rd Edition 2120 B Hazen | 6 | 5 0 5
16 Taste | . ~AFPHA 23rd Edition 2160 B = | _Agrccablc Agreeable -
17 |Suplhateas (80 APHA 23rd Edition 4500- S0, E | mg/L o 200Max | 400 Max
18 |Total Dissloved Solids 1S: 3025 (Part - 16) . mg/L 140 | 500 Max | 2000 Max
19 |Total Hardness T 183025 (Part-21) mg/L. | 58 | 200Max | 600 Max
20 |TotalSuspendedSolis | IS:3025(Part-17) mgL | 3 | NotSpecified
21 Turbidity in NTU 15 3025 (Part 10} mg/L 1 1 Max ! 5 Max
|22 |Total Coliform Organism IS - 1622:1981, RA - 2019 ‘MPN/100m!  <0.5 Shall not be detectable in any 100m!
| | sample
Note 1. AL-Acceptable Limits, PL- Permissible Limits, RA-Reaffirmed
2. Samples which are degradable will be disposed immediately after testing and others will be disposed after fifteen days from the date of sample receipt unless otherwise
specified.
3?¢Total lHability of our laboratory is limited to the invoice amount.
4. This report is not to be reproduced either wholiy or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media without
written approval of the laboratory.
5. In case any reconfirmation of zontents of this Test Report is required, please contact our office
6. Subjected to Hubli - Juridistiction.
[ Sratement of Conformity| Tested parameters Complies with 15:10500-2012 j |
- llj\.--/‘/ =
po . = .
Venfied By Authorized Signatory
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1SO 45001

2018

MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conirol Consultants

“Shri Krishna" Building, 1" Cross, Pragati Colony.
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile

+91 04480 51534, +91

94800 28018,

£-mail - radhabengeri@gmail.com, krishnapandhari@gmait.com

Report No. ; SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/06
Page. No 405 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km 93.700
to Km 283.00 in the State of Kamnataka under NHDP phase IV.
2 Sample Description Borewell Water @ Bengere Plant (Crusher)
3 Sample Collected By SKAEW Representative
4 Methad Adopted As per APHA 23" Edition - 2017
5 Discipline Chemical
6 Group Water
7 Date of Collection 07-01.2023
8 Date of Sample Receipt 08-01-2023
9 Date of Analysis Started 08-01-2023
10 Sample Code 4004744
11  Environmental condition Ambient Temperature 33°C
during sampling Relative Huwmidity 43%
Sr. No Parameters Protoco) Unit Result Standard IS 10500-2012
(RA-2018)
AL | PL
1 Total Alkalinity as CaCO 1S; 3025 (Part - 23} mg/L 70 200 Max 600 Max
"2 |Biochemical Oxygen Demand | APHA 23rd Edition 5210 B, mg/L 4 Not Specified
(BOD; @ 20° C) ; Wrinkler method .
~ 3 |CakiumasCa ; IS: 3025 (Pant - 40) mg/L | 16 " 75Max | 200Max
4 |ChlorideasCl ] IS: 3025 (Part - 32) mg/L 17 250 Max_ +' 1000 Max
5 _aama Ox)rg;n_TDtamand “APHA 23rd Edition 5220 B mg/L i7 ~ Not §pcciﬁa ' -
6 @d ._Q’f}_'ﬁ?_“__. = _E 3025 (Paxt - 38) L mg/L 6 ) . -NﬂTééLﬁea .
7 Electrical Conductivity EC IS: 3025 (Part - 14) uS/em 269 Not Specified
T8 |FluorideasF APHA 23rd Edition 4500 -F, D mg/L 1 1.0 Max | L5Max
9 |[TronasFe N T 153025 (Pant-53) " mg/l 0 | 10Max | NoRelaxation
10 |Magnesium asMg  APHA23dEdition3500-Mg, B | mg/L w0 30Max | 100 Max
n Nil:ate Nitrogen as NO?;_-N APHA 23rd Edition 45% -NOy, E I mﬁ/L _2 4“ 45.0. Max ' “No ]ELclaxation
| 12 |Odour I | IS: 3025 (Paxt - 5) | mg/L Agreeable | Apregable
13 |Gil& Grease 18: 3025 (Part - 39) | mgL | N | ~ Not Specified
14 [pH@25°C) T Tsi302s(Pan- 1) - 7 6.5-85 No Relaxation
15 | Color ) - | . ﬁA 23rd Edition 2120 B Hazen 6 5 15
16 |Taste - | APHA 23rd Edition 21605 | - Agreeable ‘Agreeable
17 |Suplhateas SOy 'APHA 231d Edition 4500- SO, E | mg/L 13 200 Max | 400 Max
18 Total Dissloved Solids IS; 3025 (Past - 16) mg/L 131 500 Max i 2000 Max
19 [Total Hardress 1S: 3025 (Pait - 21) mg/L 80 200 Max 600 Max
20 |Total Suspended Solids 1S: 3025 (Part - 17) mg/L 4 Not Specified
21 Turbidil mNTU | _ 15 3025 (Part 10} j___n!_g:f L ; 1 | 1 Max | 5 Max
22 Total Coliform Organism [ IS -1622:1981. RA - 2019 IMPN/100 mi <0.5 | Shall not be detectable in any 100mt
sample
Note 1. AL-Acceptable Limits, PL- Permissivle Limits, RA-Reaffirmed

2. Samples which are degradable will be disposed immediately after testing and

specified.

3. Total liability of our laboratory is limited to the invoice amount.
4. This report is not to be reprodnced either wholly or in part and cannot be used

writien approval of the laboratory.

oihers will be disposed after fifieen days

5. In case any reconfirmation of contents of this Test Report 15 required, pleasc contact our office.

6. Subjected to Hubli - Juridistiction.

from the date of sample receipt vnless otherwise

a5 an evidence in the court of Law and should not be used in any advertising media without

Statement of Conformity| Tested parameters Complies with 18:10500-2012

P
erified By

Sumida™M

**YEND OIF REPORT***

=

Authorized Signatory U 7 d_
Mrs. Radha M Bengeri




SHRI KRISHNA AQUA ENGINEERING WORKS

ISO 90601:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmentul Lab, Pollution Control Consultumis

*Shri Krishna" Building, 1 Cross,

Pragati Colony,

Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile

+81 94480 51534, +91 94800 28018,

E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

SKAEW/78/F/08
Page. No 5105

1 Name of Client

ANALYSIS REPORT OF WATER QUALITY

IRB West Coast Toll ways Pvt.Lted.,

Report No. : SKAEW/ANAL/305A/22-23
Report Issne Date: 12-01-2023

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km $3.700
to Km 283.00 in the State of Karnataka under NHDP phase IV.

2 Sample Description Borewell Water @ Hichgada Plant
3 Sample Collected By SKAEW Representative
4 Method Adopted As per APHA 23" Edition - 2017
5 Discipline Chemical
6 Group Water
7 Date of Collection 07-01-2023
8 Date of Sampie Receipt 08-01-2023
9 Date of Analysis Started 08-01-2023
10 Sample Code 4004745
I1  Environmental condition Ambient Temperature 33°0
during sampling Relative Humidity 43%
Sr. No Parameters Protocol Unit Result Standard IS 10500-2012
(RA-2018)
AL f PL
1 Total Alkalinity as CaCO, 1S: 3025 (Part - 23) mg/L 35 200 Max : 600 Max
2 |Biochemical Oxygen Demand |  APHA 23rd Edition 5210 B, | mg/L 13 ~ Not Specified -
(BOD, @ 20° C) Wrinkler rnethod |
3 |CakiumasCa 1S: 3025 (Part - 40) mg/l | 5 75 Max | 200 Max
4 |Chloride as CI IS: 3025 (Part - 32) mg/L | 19 | 250 Max | 1000 Max
5  |Chemical Oxygen Demand | APHA 23rdEdition5220B | mgL | 77 | Not Specified
6 Dissolved Oxygen IS: 3025 (Part - 38) mg/L 6 Not Specified
7 [Electrical Conductivity EC JIS:3025(Part-14) | pS/em 75 Not Specified
8  |Fluoride as F APHA 23rd Edition 4500 - F, D mg/L 0 1.0 Max 1.5 Max
9 |IronasFe . IS: 3025 (Pait - 53) mg/L 0 1.0 Max No Relaxation
10 |Megnesiomas Mg 'APHA 231d Edition 3500 - Mg, B mg/L 3| 30 Max [ 100 Max
1l |Nitrate Nitrogen asNO3-N | APHA 23rd Edition 4500 - NOs, E mg/L 2 450Max 1 NoRelaxation
12 Odour B . IS: 3025 (Fart - 5) mg/L  Agreeable | _ Agpreeable
13 |Oil & Grease | _18: 3025 (Part - 39) mg/L Nit | ~ Not Specified
M4 |pH(@25'C) B 1S: 3025 (Pait- 1) - 8 6.5-8.5 | No Relaxation
15 [Color APHA 23rd Edition 2120 B i Hazen 4 5 | 15
16 [Taste B | APHA23rd Edition 2160 B - Agreeable | Agreeable
17 Suplhate as (30y) APHA 23rd Edition 4500 -30,, E mg/L 7 200 Max 400 Max
18 [Total Dissloved Sclids  Isa02s(Part-1e) mg’/L | 38 | 500 Max 2000 Max
19 Total Hardness - 1S: 3025 (Part - 21) | mp/L 24 ! 200 Max | 600 Max
20 [Total Suspended Solids IS: 3025 (Part - 17) ~ mg/l 4 | - Not Specified
21 |Turbidity in NTU IS 3025 (Part 10) mg/L 1| 1 Max [ 5Max
22 |Total Coliform Organism IS-1622:1981, RA-2019  MPN/I00mI, <05 |  Shall not be detectable in any 100ml
| | sample
Note 1. AL-Acceptable Limits, PL- Permissible Limits, RA-Reaffirmed

2. Samples which are degradable will be disposed immediately aficr testing and others will be disposed aficr fifteen days from the date of sample recelpt unless otherwise

specified,

2. Total liability of our fabaratory is limited to the invoice amount.
4. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be vsed in any advertising media without

written approval of the laboratory,

3. In case any reconfirmation of contents of this Test Report is requiied, please contact our office

6. Subjected to Hubli - Juridistiction.

. Statement of Conformity| Tested parameters Complics with 1S:10500-2012 R —]
,"'-FF‘-,
%’Q? ' e
Verified By Authorized Signatory

Sumdn™

***END OF REPORT***
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Mrs. Radha M Bengeri
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Maobile

Report No. : SKAEW/ANAL/3054/22.23

SKAEW/7.8/F/03
Page. No 110 Report Issue Date; 12.01-2023
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client : IRB West Coast Toll ways Pve.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km
93.700 to Km 283.00 in the State of Karnataka under NHDP phase IV.
2 Sample Description : River Water Near Main Bridge CH-256+800
3 Sample Collected By : SKAEW Representative
4  Meihod Adopted : As per APHA 23" Edition - 2017
3 Discipline : Chemical
6 Group : Water
7 Date of Collection : 06-01-2023
8 Date of Sample Receipt : 07-01-2023
9 Date of Analysis Started : 07-01-2023
10 Sample Code : 400A/31
11 Environmental condition during : Ambient Temperarure 30°C
sampling Relative Humidity 47%
S1. No Parameters Protocol | Unit | Result Standard IS 2296-1982 Class A, -
| Drinking water source without
| conventional treatment but after
| | | disinfection
1 (Total Alkalinity as CaCO; 1S: 3025 {Part - 23) ' mg/L [ otoo -
2 [Biochemical Oxygen Demand | APHA 23rd Edition 5210B, ~ mg/L | 5100 2
(BOD; @ 20°C) - Wrinkler method |
3 |CalciumasCa 1S: 3025 (Part - 40) mg/L 129.00 | 200
4 |Chloride as Cl I i 1S: 3025 (Part - 32) mg/L 755.00 250
5  |Chemical Oxygen Demand APHA 23rd Edition 5220 B mg/L | 205.00 -
6  |Dissolved Oxygen 1S: 3025 (Part - 33) mg/L | 700 | 6
7 |Electrical Conductivity EC 1 15:3025(Part-14)  uS/cm | 5,568.00 | -
8  |FluorideasF APHA 23rd Edition 4500 -F,D ~ mg/L | 100 | 1.5 -
9 Iron as Fe IS: 3025 (Part - 53) mg/L 1.00 0.3
10 |Magnesivm as Mg APHA 23rd Edition 3500- Mg, B = mg/L 78.00 100
11 |Nitrate Nitrogen as NO3-N APHA 23rd Edition 4500 - NO,, E | mg/L 3.00 20
12 |Odour IS: 3025 (Part - 5) C mg/L Agreeable Unobjectionable
13 |Oil & Grease IS: 3025 (Part - 39) . mgl | NI -
4 |pH@25°C) I5: 3025 (Part - 11) - [ 8.00 65t085 -
15 Color - APHA£3rd Edi@l 2120B Hazen ) ‘ 6.00 | ] 10 B
16 Taste APHA 23rd Edition 2160 B | - | Agreeable Agreeable
17 [Suplhate as (SO, APHA 23rd Edition 4500 - SO, E mg/1. 15200 | 400
13 |Total Dissloved Sclids 15: 3025 (Part - 16) ' mg/L 2,817.00 500
19  |Total Hardness IS: 3025 (Parc-21) | mg/L 658.00 300 ———
20 |Total Suspended Solids  15: 3025 (Part - 17) mg/L | 3000 | -
21 Tumbidity in NTU ) IS 3025 (Part 10) mg/L | 400 | e
22 [Total Coliform Organism 1S - 1622:1981, RA - 2019 MPN/100ml 2400 | 50 B

Note: 1. The Results listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the laboratory,
3. Subjected to Hubli - Juridistiction.

Verifidd By

Loeth ™

***END OF REPORT***

Authorized Signatory
Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
1SO 9001:2015, 1ISO 45001:20138
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Report No. : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/05
Report Isspe Date: 12-0[-2023

Page. No 2110
ANALYSIS REPORT OF WATER QUALITY

1 Name of Client : IRB West Coast Toll ways Pve.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km

93,700 to Km 283.00 in the State of Karnataka under NHDP phase IV,
. River Water Near Honnavar Bridge Sharavati Bridge (Exisiting Chainage} CH-196-+500

2 Sample Description
3 Sample Collected By : SKAEW Representative
4 Method Adopted : As per APHA 23™ Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Date of Collection : 06-01-2023
8 Date of Sample Receipt : 07-01-2023
@ Date of Analysis Started : 07-01-2023
10 Sample Code : 400A /32
11 Environmental condition during - Ambient Temperature : 32°0
sampling Relative Humidity : 52%
Sr. No Parameters Protocol Unit | Result Standard IS 2296-1982 Class A -
Drinking water source without
; conventional treatment but afier
disinfection
I |Total Alkalinity as CaCOy T 18: 3025 (Part - 23) . mg/L | 20200 = |
2 |Biochemical Oxygen Demand APHA 23rd Edition 5210B, mg/L | 36.00 2
(BOD; @ 20° O Wrinkler method
3 |Calcium as Ca 15: 3025 (Part - 40)  mg/L | 23100 200
4 |ChlordeasCl IS:3025 (Part-32) |  mg/L | 1,06900 | 250 -
~ 5 |Chemical Oxygen Demand | APHA 23rd Edition 5220B | mg/L 141.00 = T
6 |Dissolved Oxygen ' IS: 3025 (Part - 38) | mg/L | 7.00 6 i
| 7 |Electrical Conductivity EC 15:3025 (Part- 14) | pS/cm £,204.00 = |
8  |FluordeasF APHA 23rd Edition 4500-F, D | mg/L 1.00 15
9 |ironasFe - ] 1S: 3025 (Parc-53 | mg/L | 100 | 03
10 _Magnesium asMg APHA 23rd Edition 3500 - Mg, B ' mg/L | 140.00 100
11 |Nitrate Nitrogen as NO3-N APHA 23td Edition 4500 - NO,, E | mg/L | 300 | 20
12 [Odour B | 18: 3025 (Part - 5) | mg/L  |Ageeable|  Unobjectionable
13 |Oil & Grease ' 1S: 3025 (Part - 39) mg/L Nil
14 pH@25°C) B '_|_ ~ 18:3025 (Part - 11) - 800 65108.5
15 Color APHA 23rd Edition 2120 B Hazen 6.00 0
16  |Taste ' ' | APHA 23rd Edition 2160 B - | Agreeable | Agreeable
| 17 [Suplhateas (SO, | APHA 23rd Edition4500-SO,,E .  mg/L | 14700 | 400
18  |Total Dissloved Solids 1S: 3025 (Part - 16)  mg/L | 3,698.00 5000
" 19 |Total Hardness N 1S: 3025 (Part - 21) : mg/L 1,171.00 300
20  |Total Suspended Solids 1S: 3025 (Part- 17)  mg/L | 23.00 =
21 |Tubidity in NTU 15 3025 (Part 10) . mg/L 300 | -
22 [Total Coliform Organism IS - 1622:1981, RA - 2019 MPN/10Oml | 22.00 50

Note: 1. The Results [isted above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the laboratory,
3, Subjected to Hubli - Juridistiction.

Verified By Authorized Signatory ! O 7 7
gk \i&h V\ Mrs. Radha M Bengeri
(23] L #=*EMD OF REPORT**




SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lob, Pollution Control Consultanis

“Shri Krishna® Building, 1" Cross,
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+81 04480 51534, +91 94800 28018,

£-mail - radhabengeri@amail.com, krishnapandhari@gmail.com

SKAEW/7.8/F/05
Page. No 3|10

Report No, : SKAEW/ANAL/3054/ 2223
Report Issue Date: 12-01-2023

ANALYSIS REPORT OF WATER QUALITY

. IRB West Coast Toll ways Pvt.Ltd,,
Karwar Four Laning of Goa/Karmataka Border to Kundapur Section of NH-17 from Km

93.700 to Km 283.00 in the State of Karnataka under NHDP phase IV.

1 Narme of Client

- River Water Near Venkatapura River Bridge CH-228+650

2 Sample Description
3 Sample Collected By - SKAEW Representative
4  Method Adopted © As per APHA 23™ Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Drate of Collection 1 06-01-2023
8 Date of Sample Receipt : 07-01-2023
9 Date of Analysis Started - 07-01-2023
10  Sample Code : 400A/33
11 Environmental condition during - Ambient Temperature 30°C
sampling Relative Humnidity 45%
Sr.No | Parameters Protocol : Unis Result | Standard IS 2296-1982 Cllass A -
| Drinking water source without
conventional treatment but after
‘ disinfection
1 |Total Alkalinity 2s CaCO; | T IS: 3025 (Part - 23) Tmg/L | 3300 | e
~ 2 |Biochemical Oxygen Demand — " APHA 23d Edition 52108, | mg/L | 700 | I
(BOD; @ 20° C) Wrinkler method
— Caromata. " 1S: 3025 (Part - 40) ‘mg/L —6.0{)—¥ - 200 i
~ 4 |ChlorideasCl TIS: 3025 (Part- 32) mg/L | 1300 | 250
_T__iﬁ@alﬁyﬁﬁelw_d____[ ~ APHA 23cd Edition 5220 B mg/L 28.00 -
6 | Dissolved Oxygen 15: 3025 (Part - 38) mg/L 7.00 6
~7  Electrical Conductivity EC_ 15: 3025 (Part - 14) pSsem 105.00 | - =
— % |FlwondeasF | APHA 23rd Edition 4500 - F, D mg/L ) L5
— lrewre | EamGasy  wgl | 10 ] [
10 Magnesium as Mg | APHA 23rd Edition 3500 - Mg, B mg/L | 400 | 100
Nl Nivogem s NOST | APHA T Bifion $500-NO,E myL | 200 [ W
lz_mﬂr - I B lS:_30?:5 _(Part— 5) mg_fL _|_Agree_aﬂale_'_ B - Un@ction;able -
13 [Ou&Gresse | [5:3025@a-3 mg/L | Nil -
4 @' 15:3025 (Part- 1) | = | 800 | 651085
15 |Cole 000 _AP&Bﬂdition 2120B Hazen | 700 10
i mee | AWnAZmBioueds - [Apeable|  Ageebe
17 Suplhate as {50y} APHA 231d Edition 4500- 50,4, E | mg/L 20.00 400
18 |Total Dissloved Sofids _ 1S:3025 (Part- 16) | mg/L | 6100 Bl 500 -
19 [Total Hardness | 153025 (Part-21)  mg/L | 31.00 300 —_
20 Total Suspended Solids _ IS: 3025 (Part - 17)  mg/L | 600 — . _
21 |Torbidiy mNTU IS 3025 (Part 10) " mg/L B
32 |Total Coliform Organism IS- 1622:1981, RA - 2019 MPN/100ml | 800 50

Note: I. The Results listed above pertain only to the tested sample and applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be used as an e

without written approval of the laboratory,

3. Subjected to Hubli - Juridistiction.

Verlfied By

Cirth M

#+END OF REPORT***

vidence in the court of Law and should not be used in any advertising media

-~ -

Authorized Signatory
Mrs. Radha M Bengeri
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SKABW/7 8/F/05
Page. No4!10

1 SKAEW/ANAL/305A/22-23
Report tssue Date: 12-01-2023

Report No.

ANALYSIS REPORT OF WATER QUALITY

1 Name of Client

: IRB West Coast Toll ways Pvt.Ltd.,

Karwar Four Laning of Goa/Kamataka Border to Kundapur Section of NH-17 from Km
93.700 to K 283.00 in the State of Karnataka under NHDP phase IV,

2 Sample Description : River Water Near Maravalli CH-266+800
3 Sample Collected By : SKAEW Representative
4 Method Adopted : As per APHA 23™ Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Date of Collection : 06-01-2023
8 Date of Sample Receipt : 07-01-2023
9 Date of Analysis Started : 07-01-2023
10  Sample Code : 400A/34
11 Environmental condition during : Ambient Temperature 3°C
sampling Relative Humidity 48%
Sr.No | Parameters Protocol Unit [ Result Standard IS 2296-1982 Class A -
| | | Drinking water source without
| | | conventional treatment but after
| disinfection
I |Total Alkalinity as CaCO; ; IS: 3025 (Part - 23) mg/L 67.00 -
2 |Biochemical Oxygen Demand |7 APHA 23:d Edition 5210 B, mg/L | 17.00 | 2
(BOD; @ 20° ) Wrinkler method | |
3 |CalciumasCa IS: 3025 (Part - 40) mg/L 700 | 00
4 |Chloride as Ci IS: 3025 (Part- 32) mg/L | 4200 _‘_'_ 250 o
5 Chemical Oxygen Demand APHA 23rd Edition 5220 B mg/L 67.00 | -
6 | Dissolved Oxygen IS: 3025 (Part - 38) mg/L 7.00 ) 6
7 |Blectrical Conductivity EC IS: 3025 (Part - 14) uS/cm 181.00 o -
8  |Fluoride as F APHA 23rd Edition 4500 - F, D mg/L 1.00 5
9 Iron as Fe - IS: 3025 (Part- 53) “mg/L 1.00 03
10 |Magnesium as Mg - APHA 23rd Edition 3500 - Mg, B | mg/l | 4.00 - 00
il |Nitrate Nitrogen as NO3-N APHA 23rd Edition 4500 - NO,, E mg/L 2.00 20
12 |0dour ! IS: 3025 (Part - 5) N mg/L | Agreeable Unobjectionable
13 [Oil& Grease - IS: 3025 (Part - 39) mg/L | Nil - =
4 pH@2s'c) ‘ 18:3025 (Part - 11) B - 7.00 Jr 651085
15 Color APHA 23rd Edition 2120 B Hazen 6.00 10
16 Taste ~ APHA 23rd Edition 2160 B ' Agreeable Agreeable
17_ Supihate as (S04) - APHA 23rd Edition 4500 - 80, E i mg/L 11.00 | 400
18 [Toral Dissloved Solids | 1S: 3025 (Pait - 16) mg/L 8700 500
19 Total Hardness ] IS: 3025 (Part - 21) mg/L 36.00 300
20 [Total Suspended Solids ~13:3025 (Part - 17) mg/L | 1700 | -
21 [Turbidity in NTU ' IS 3025 (Part 10) . mg/L | 200 | -
22 Total Coliform Organism | IS - 1622:1981, RA - 2019 MPN/100ml | 12.00 | 50

Note: 1, The Results listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the Jaboratory,
3. Subjected to Hubl: - Juridistiction,

erified By

éumn%‘!“’\

***END OF REPORT***

-

Aunthorized Signatory
Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
150 9001:2015, I1SO 45001:2018

MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pellution Contrel Consuliants

"Shri Krishna® Building, 1" Cross, Pragati Colony,

Vidyanagar, HUBL! - 580 021. Tel. : (Lab) D836-2375678,

Mobile : +91 04480 51534, +91 94800 28018,
E-mail - radhabengerighgmail.com, knishnapanaghanggmand.com

Report No. : SKAEW/ANAL/305A/22-23

SKAEW/7.8/Fs05
Report Issue Date: 12-01-2023

Page. No 5|18

ANALYSIS REPORT OF WATER QUALITY

1 Name of Client : IRB West Coast Toll ways Pvt.Lid.,
Karwar Four Laning of Gea/Karnataka Border to Kundapur Section of NH-17 from Km

93.700 to Km 283.00 in the State of Karnataka under NHDP phase IV.

2 Sample Description : River Water Near Gangavati River Bridge CH-15+050
3 Sample Collected By : SKAEW Representative
4  Method Adopted : As per APHA 23™ Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Date of Collection 1 06-01-2023
2 Date of Sample Receipt : 07-01-2023
9 Date of Analysis Started : 07-01-2023
10 Sample Code : 4004735
11 Environmental condition during 1 Ambient Temperarure : 32°0
sampling Relative Humidity : 55%
Sr. No Parameters | Protocol Unit | Result | Standard IS 2296-1932 Class A -
Drinking water source without
conventional ireatment but after
disinfection
1 |Total Alkalinity as CaCO, IS: 3025 (Part-23) | mg/L 31.00 | -
2 |Biochemical Oxygen Demand APHA 23td Edition 5210 B,  mg/L 21.00 | 2
(BOD; @ 20° C) Wrinkler method i
3 Calcium as Ca - | IS:3025(Part-40) = mg/L | 48100 | 200
| 4 [Chloride as CI ] IS: 3025 (Part - 32) mg/L | 7,046.00 250 -
5  |Chemical Oxygen Demand |  APHA 23rd Edition 5220B ~ mg/L | 800 | -
6  |Dissolved Oxygen i 1S: 3025 (Part - 38) o mg/L | 700 | ' 6
7 |Electrical Conductivity EC | Is:3025(Pant-14) | uS/em | 19,035.00 B -
8 Fluoride as F | APHA 23d Edition 4500 - F, D mg/L | 100 | 15
9 Iron as Fe | IS: 3025 (Part - 53) mg/L 1.00 03
10 Magnesium as Mg B |_ 'APHA 23rd Edition 3500 - Mg, B mg/L 293.00 190
11 Nitrate Nitrogen as NO3.N | AP APHA 23rd Edition 4500 - NOy, E . ~ mg/L 400 | 20
12 Odour [ I8: 3025 (Parc - 5) mg!L | Agreeable Unobjectionable
13 |Oil & Grease | I5:3025 (Part- 39) mg/L | Nil | =
4 |pH(@25°C)  15:3025 (Part - 11) - ‘ 8.00 65108.5
15 |Color  APHA 231d Edition 2120 B Hazen | 600 i0
16  [Taste - APHA 23rd Edition 2160 B — | Agreeable Agreeable |
17 [Suphateas(SC;) | APHA 23rd Edition 4500 - 50,, E = mg/l. | 231.00 400 |
18 [Total Dissloved Solids IS: 3025 (Part - 16}  mg/L | 9439.00 500
19 |Total Hardness IS: 3025 (Part-21) | mg/L 2,416.00 300
20 [Total Suspended Solids IS: 3025 (Part - 17) - mg/L 114.00
21 |Turbidity in NTU ' 18 3025 (Part 10) . mg/L | 15.00 I
22 |Totat Coliform Organism IS-1622:1981, RA-2019 | MPN/100ml | 3100 | 50

Note: 1. The Resuits listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in pant and earnot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the laboratory,
3. Subjecred to Hubli - Juridistiction.

Verified By Authorized Signatory ; U
v H‘, M Mrs. Radha M Bengeri 6 0
U “*END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Control Consultants

“Shri Krishna” Buifding, 1* Cross, Pragatl Colony,
Vidyanayga, HUBLI - 500 021. Tel. : (Lab) 0838 23/00/4,
+01 04480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail. com

Mobile

Report No, : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/03
Page. No 6|10 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client : IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km
93.700 to Km 283.00 in the State of Karnataka under NHDP phase IV,
2 Sample Description : River Water Near Kollur River CH-275+850
3 Sample Collected By : SKAEW Representative
4  Method Adopted : As per APHA 23™ Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Date of Collection : 06-01-2023
8 Date of Sample Receipt : 07-01-2023
9 Date of Analysis Started : 07-01-2023
10 Sample Code : 400A./36
11 Environmental condition during : Ambient Temperature 31°C
sampling Relative Humidity 65%
Sr. No Parameters Protocol ! Unit Resule | Standard IS 2296-1982 Class A -
: Drinking water source without
| conventional treatment but after
| disinfection
1 |Total Alkalinity as CaCO, 1S: 3025 (Pant - 23) T mg/l | 7800 =
2  |Biochemical Oxygen Demand APHA 23rd Edition 5210 B, mg/L 1100 | 2
(BOD; @ 20° C) Wrinkler method l |
3 |Calcivmas Ca ! IS: 3025 (Part - 40) mg/L 17200 200
~ 4 |Chlorideas Cl | IS: 3025 (Part - 32) mg/L 1,290.00 250
5 |Chemical Oxygen Demand | APHA23dEdition 52208 | mg/L | 4300 | |
[ Dissolved Oxygen .  I8:3025 (Part - 38) ~ mg/L | 700 | i 6
7 [Blectrical Conductivity EC IS: 3025 (Part - 14)  pS/em 1 6,616.00 | =
8 Fluoride as F APHA 23rd Edition 4500 - F, D mg/L 1.00 | 1.5
9  |lonasFe B 15: 3025 (Part - 53)  mg/L | 100 e
10 |Magnesium as Mg APHA 23rd Edition 3500 - Mg, B~~~ mg/L | 105.00 ) 100 i
11 |Nitrate Nitrogen as NO3-N "APHA 23rd Edition 4500 - NOy, E mg/L | 400 | 20
12 |Odour " IS: 3025 (Part - 5) ' mg/L | Agreeable| Unobjectionable
"~ 13 |Oil & Grease - 1S: 3025 (Part - 39) ~ mg/L Nil | -
14 pH@25°0) - 15: 3025 (Part - 11) - 8.00 6.5t08.5
15 Color APHA 23rd Edition 2120 B Hazen 4,00 10
16 Taste - APHA 23rd Edition 2160 B - Agrecable - Agreeable
17  |Suplhate as (SOy) APHA 23rd Edition 4500-S0, E = mg/L 15800 | 400 B
[ 18 |Total Disstoved Solids 1S: 3025 (Part - 16) | mg/L 3,893.00 300 -
19  |Total Hardness IS: 3025 (Part - 21)  mg/L 864.00 o 300
20 | Total Suspended Solids ©1S: 3025 (Part- 17) T me/L 14.00
21 |Tubidity inNTU IS 3025 (Part 10) mg/L 3.00 :
22 |Total Coliform Organism 1S - 1622:1981, RA - 2019 MPN/100ml | 3500 | T 50

Note; 1. The Results listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the [aboratory,
3. Subjected to Hubli - Juridistiction,

*#¥END OF REPORT***

Authorized Signatory
Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

IS0 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conirol Consultants

"Shri Krishna® Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel. : {Lab) 0836-2375678,
+91 04480 51534, +91 94800 28018,

Mobile

E-mail - radhabengonigigmail.comn, krishrapandhariggmail.com

SKAEW/7.8/F/05
Page. No 7|10

1

Report No. : SKAEW/ANAL/303A/22-23
Report Issue Date: 12-01-2023

ANALYSIS REPORT OF WATER QUALITY

Name of Client

- IRB West Coast Toll ways Pvt.Ld.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km
93.700 to Krn 283.00 in the State of Karnataka under NHDP phase v,

. River Water Near Aganashini Bridge CH -171+100

2 Sample Description
3 Sample Collected By : SKAEW Representative
4  Method Adopted : As per APHA 23" Edition - 2017
5 Discipline : Chemical
6 Group : Water
7 Date of Collection : 07-01-2023
8 Date of Sample Receipt : 08-01-2023
9 Date of Analysis Started : 08-01-2023
10  Sample Code : 400A/37
11  Environmental condition during : Ambient Temperature : 31°C
sampling Relative Humidity ; 47%
Sr. No Parameters Protocol Unit Result Standard IS 2296-1982 Class A -
‘ Drinking water source without
|  conventional treatment but after
| disinfection
1 |Total Alkalinity as CaCOs 1S: 3025 (Part- 23) “mg/L 23.00 L - -
7 IBiochemical Oxygen Demand |  APHA 23rd Edition 5210 B, © mg/L | 500 2 ]
(BOD; @ 20°C) Wrinkler method i
T3 |CalciumasCa o 1S: 3025 (Part - 40) T mg/L 800 | 200
4 |[ChlorideasCl IS: 3025 (Part - 32) T mg | 1500 | 250 5
"5 |Chemical Oxygen Demand APHA 23rd Edition 52208 mg/L | 1100 -
6 Dissolved Oxygen IS: 3025 (Part - 38) | mg/L 7.00 - (i}
7 |Electrical Conductivity EC IS: 3025 (Part-14) | pS/em gloo | 0 -
8  |FluorideasF APHA 23rd Edition 4500-F,D | mg/L 1.00 1.5
" 9 |omasFe 1S: 3025 (Pat - 53)  omg/L | 100 | 03
10 Magnesium as Mg APHA 23rd Edition 3500 - Mg, B mg/L | 5.00 100
11 |Nitrate Nitrogen as NO3-N APHA 231d Edition 4500 - NOy, E .~ mg/L | 400 | 20
12 |odour S ' 1S: 3025 (Part - 5) © mg/L | Agreeable Unobjectionable
T 13 |Oil& Grease B IS: 3025 (Part - 39) me/L Nil |
4 p@so IS: 3025 (Part - 11} 800 6.5t08.5
15 |Color APHA 23rd Edition 2120 B Hazen 8.00 10
16 |Taste ~ APHA 231d Edition 2160 B .« |Ageeable|  Agrecable |
17 |Suplhate as (SO, APHA 231d Edition 4500 - 50,, E mg/L | 1400 | 400
"~ 18 [Total Dissloved Solids IS: 3025 (Part - 16) CmgL | S200 | S0
19 [Total Hardness I5: 3025 (Pare - 21) . mg/L | 2100 | 300
20 Total Suspended Solids 18: 3025 (Part - 17} mg/L | 400 | -
~ 21 |Tumbidity in NTU 153025 (Part 10) T mg/L 200 | - B
22 |Total Coliform Organism 15 - 1622:1981, RA - 2019 MPN/100mi | <0.5 50

Note: 1. The Results listed above pertain only to the tested sample and applicable parameters,
2. This repon is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the [aboratory,
3. Subjected to Hubli - Juridistiction.

x

Verified By

Qm‘al’h M

Autherized Signatory

Mrs. Radha M Bengeri 082

#+END OF REPORT***



SHRI KRISHNA AQUA ENGINEERING WORKS
ISO 9001:2015, ISO 45001:2018
MOEFCC Recognized, NABL Accredited Laboratory.

Environmental Lub, Pollutien Control Consuliunts
*Shri Krishna” Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel. : {Lab) 0836-2375678,

Mobile +01 94480 51534, +91 094800 28018,
£.mail - radhabengeri@gmail.com, krishnapandhwi@ginail.com

Report No. : SKAEW/ANAL/305A/22-23

SKEAEW/7.8/Fr05
Report Issue Date: 12-01-2023

Page. No §(10

ANALYSIS REPORT OF WATER QUALITY

: IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km

93,700 to Km 283.00 in the State of Karnataka under NHDP phase IV.
: River Water Near Hemareddi Bridge CH-279+150

1 Name of Client

2 Sample Description
3 Sample Collected By : SKAEW Representative
4  Method Adopted : As per APHA 23" Edition - 2017
5 Discipline : Chemical
6 Group . Water
7 Date of Collection : 07-01-2023
8 Date of Sample Receipt : 08-01-2023
9 Date of Analysis Started : 08-01-2023
10 Sample Code 1 400A/38
11 Environmental condition during : Ambient Temperature 34°C
sampling Relative Humidity 40%
Sr. No Parameters Protocol Unit Result Standard IS 2296-1982 Class A -
' Drinking water source without
conventional treatment bitt after
disinfection
T 1 |Total Alkalinity as CaCO, IS: 3025 (Part - 23) mg/L | 3740 i
2 |Biochemical Oxygen Demand APHA 231d Edition 5210 B, T mg/L | 900
(BOD; @ 20° C) Wrinkler method | ‘
3 |CakiumasCa '. 1S: 3025 (Part - 40) i mg/L 11700 | 00
| 4 [ChlorideasCl 1S: 3025 (Part - 32) © mg/L 1,867.00 ' 250
5 |Chemical Oxygen Demand | APHA 23rd Bdition 5220B  mg/L | 3400
|~ 6  |Dissolved Oxygen ] IS: 3025 (Part - 38) ' mg/L 600 6
7 |Electrical Conductivity EC | 1S: 3025 (Part - 14) uS/em | 583200 R
8  |FluorideasF | APHA 23rd Edition 4500 - F, D mg/L 2.00 15
9  |IronasFe - 1S: 3025 (Part - 53) mg/L 100 | 0.3
10 |MagnesiumasMg | APHA 23id Edition 3500-Mg, B mg/L | 7100 | 100
11 Nitrate Nitrogen as NO3-N APHA 23rd Edition 4500 - NO,, E mg/L | 4.00 20
12 Odour 1S 3025 (Part - 5) mg/L | Agreeable  Unobjectionable o
13 |Oil & Grease B | 15:3025 (Part- 39) T mg/L | Nil I — =
14 |pH(@25°C) IS: 3025 (Part - 11) N | 800 ) 6.5t08.5
15 Color APHA 23rd Edition 2120 B Hazen 6.00 | 10
16  |Taste - APHA 23rd Edition 2160 B | Agrecable | Agrecable
17 |Suplhate as (SO,) APHA 23:¢ Edition 4500-50, 8~ mg/L | 101,00 | 400
18 |Total Dissloved Solids 1S: 3025 (Part - 16) _ mg/L 2,922.00 500
~ 19 |Total Hardness IS: 3025 (Patt - 21) | mg/L | 607.00 300 '
20 |Totel Suspended Solids 1S: 3025 (Part- 17) ) mg/L 16.00 -
21 |Tubidity nNTU 18 3025 (Part 10)  mg/L | 400 |
22 |Total Coliform Organism IS - 1622:1981, RA - 2019  MPN/100ml | 22.00 50

Note: 1. The Results listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced ¢ither wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media

without written approval of the laboratory,
3. Subjected to Hobli - Juridistiction,

forsss
Authorized Signatory
Mrs, Radha M Benpgeri
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***END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS

150 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Conirol Consultanis

*Shri Krishna” Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBL! - 580 021. Tel. : (Lab) 0836-2375678,

Mobi

le :

+91 94480 51534, +91 94800 28018,

C-msi « radhabnngnri@gmall.com, kistmapardhari@gmail.com

SKAEW/7.8/F/05

Report No. : SKAEW/ANAL/305A/22-23
Report Issue Date: 12-01-2023

Page. No9(1D
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client : IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section of NH-17 from Km
93.700 to Km 283.00 in the State of Karnataka under NHDP phase IV,
2 Sample Description : River Water Near Kundapur Bridge CH-281+800
3 Sample Collected By : SKAEW Representative
4 Method Adopted : As per APHA 23" Edition - 2017
5 Discipline : Chemical
6 Group : Water
[ Date of Collection : 07-01-2023
8 Date of Sample Receipt : 08-01-2023
9 Date of Analysis Started : 08-01-2023
10 Sample Code : 400A./39
i1 Environmental condition during . Ambient Temperature 3t°C
sampling Relative Humidity 52%
5r. No Parameters Protocol Unit | Result Standard IS 2296-1982 Class A -
Drinking water source without
| conventional treatment but after
| disinfection
1 |Total Alkalinity as CaCO, I3: 3025 (Part - 23) ma/L 44000 | -
2 | Biochemical Oxygen Demand APHA 23rd Edition 5210 B, mg/L [ 13.00 Z )
(BOD;s @ 20° ) ; Wrinkler method i J'
3 [CalcibmasCa ‘ 1S: 3025 (Paut - 40)  mg/L | 22600 | 200 )
4 |Chiloride as C1 _ IS: 3025 (Part - 32) | mg/L | 702.00 250
5 |Chemical Oxygen Demand | APHA 23rdEdition 5220B | mg/L | 86.00 — =
6  |Dissolved Oxygen : IS: 3025 (Part - 38) T mg/L | 700 | 6
7 |Electrical Conductivity EC | IS: 3025 (Part - 14) ~ pS/em 3,264,00 -
8  |FluorideasF ) APHA 23rd Edition 4500 -F,D | mg/L 1.00 1.5
9 |Iron asFe IS: 3025 (Part - 53) me/L 1.00 0.3
10 Magnesium as Mg APHA 23rd Edition 3500 - Mg, B mg}' L 119.00 100
11 |Nitrate Nitrogen as NO3-N APHA 23rd Edition 4500-NO, E mg/L | 900 | 2
12 Odour IS: 3025 (Part - 3) mg/L Agreeable Unobjectionable
T 13 |Oil & Grease ~IS: 3025 (Part - 39) _ mg/L | N -
- 14 pH (@ 25°C) IS: 3025 (Part - 11) s | 8.00 | 6.5t0 8.5
15 |Color APHA 23rd Edition 2120 B Hazen 5.00 10
16 |Taste o | APHA 23rd Edition 2160 B ' Agreeable | Agregable
17 |Suplhate as (SO, | APHA 23rd Edition 4500 - 5O, E mg/L | 12100 | 400
18 |Total Dissloved Solids [ IS: 3025 (Part - 16) mg/L " 2,023.00 500
19 |Total Hardness f IS: 3025 (Part - 21) mg/L 1,050.00 300
20 [Total Suspended Salids ] 1S: 3025 (Parc- 17) mg/L | 2100
21 |Turbidity in NTU T 153028 (Part 10) mg/L | 4.00 B = B
22 |Total Coliform Organism IS-1622:1981, RA-2019  : MPN/100ml | 2700 | 50

Note: 1. The Results listed above pertain only to the tested sample and applicable piramerers,
2. This report is not ta be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media
without written approval of the laberatory,
3. Subjected to Hubli - Juridistiction.

erified ﬁy

Sormihi

***END OF REPORT***

e
I/

Authorized Signatory
Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, ISO 45001:2018
MOoEFCC Recognized, NABL Accredited Laboratory.

Environmontal Lab, Pollution Contral Consultonts

“Shri Krishna® Building, 1* Cross, Pragati Colony,
Vidyanagar, HUBLI - 500 021, Tel. : (Lab) 0836-2375A78,
+01 94480 51534, +91 94800 280138,
E-mall - radhabsngeri@gmail.com, krishnapandhari@gmail.com

Mobile

Report No. : SKAEW/ANAL/3054/22-23

SKAEW/7.8/F/05
Page. No 10}10 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF WATER QUALITY
1 Name of Client . [RB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karataka Border to Kundapur Section of NH-17 from Km
93,700 to K 283.00 in the State of Karnataka under NHDP phase IV.
2 Sample Description . River Water Near Tallur Bridge Halladi CH-280+900
3 Sample Collected By : SKAEW Representative
4  Method Adopted : As per APHA 23" Edition - 2017
5 Discipline : Chemical
6 Group . Water
7 Date of Collection : 07-01-2023
8 Date of Sample Receipt : 08-01-2023
9 Date of Analysis Started : 08-01-2023
10 Sample Code : 400A/40
11 Environmental condition during : Ambient Temperature 31°C
sampling Relative Humidity 54%
8r. No Parameters Protocol Unit | Result Standard IS 2296-1982 Class A -
Drinking water source without
conventional treatment but after
disinfection
1 |Total Alkalinity as CaCO, 15: 3025 (Part - 23). T myL | 46700 | -
~ 2 |Biochemical Oxygen Demand “APHA 23:d Edition 52108,  mg/L | 1300 | D
(BOD; @ 20° C) Wrinkler method [
T3 |CalciumasCa 1S: 3025 (Part - 40) mg/L | 24000 | 200
4 ChondeasCl | 15:3025(Parr-32) mg/L 745.00 250
"5 |Chemical Oxygen Demand '| " APHA 23rd Edition 5220 B mg/L i 0100 | =
"6 |Dissolved Oxygen "~ 1S:3025 (Part - 38) mg/L . 700 | 6
~ 7 |Electrical Conductivity EC 153025 (Part- 14) | pS/em | 3465.00 | — =
" 8  |FluorideasF o "~ APHA 23rd Edition 4500 - F, D mg/L 1.00 15
9 onasFe I 1S: 3025 (Part - 53} mg/L | 100 0.3
10 Magnesium as Mg | APHA 231d Edition 3500 - Mg, B mg/L | 12600 100
11 [Nitate Nitrogen as NO3-N | APHA 23rd Edition 4500 - NO;, E mg/L | 900 | 20
12 |Odour T o ._ IS: 3025 (Part - 5) mg/L ' Agreeable ' I_Jnobje-camabie
13 |Oil & Grease - | IS: 3025 (Patt - 39) mg/L CON I
T 4 pH@2'0 - 1S: 3025 (Part - 1) - 800 | 65w 8.5 B
15 Color B APHA 23rd Ecliti_on 2120 B I—Iﬂzeu_ | _6,00 _l_ 10
16 |Taste APHA 23rd Edition 21 0B s | Agreeable | - Agreeable
17 S\Ehat_c asﬁO‘,) - _API—IA 23rd Edition iSOO -80., B o mg/ L_ o 129.00 | 400 ]
18 Total Dissloved Solids 1S: 3025 (Part - 16) mg/L 2,148.00 '_ 500
19 |Total Hardness T18: 3025 (Part- 21) T mg/l | L1500 | 300 o
20 |Total Suspended Solids T IS 3025 (Part- 17) T mg/L 22.00 = )
" 21 |TubidityinNTU - IS 3025 (Part 10} T mg/L 5.00 ‘ =
22 |Total Coliform Organism T IS. 16221981, RA-2019  MPN/I00Oml | 2100 | 50

Note: 1. The Results [isted above pertain only to the tested sample and applicable parameters,

2. This repart is net to be reproduced ¢ither wholly or in part and cannot be used as an evi

without written approval of the laboratory,
3, Subjected to Hubli - Juridistiction.

-
2

Verified By

Qumdnda .

“*END OF REPORT***

dence in the court of Law and should not be used in any advertising media

o

e

Authorized Signatory
Mrs. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, ISO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Pollution Control Consultants
*Shri Krishna” Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,

Mobile +91 04480 51534, +91 94800 28018,
E-rnall - radhabengai@uimail.com, krishnapandhari@gmail.com

SKAEW/7T.8/F/01
Page. No 1(09

ANALYSIS REPORT OF SOIL

1 Name of Client

Repoit No.

IRB West Coast Toll ways Pve.Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section
of NH-17 from Km 93,700 to Km 283.00 in the State of Karnataka

under NHDP phase IV.

T SKAEW/ANAL/3054/22-23

Report Issue Date: 12-01-2023

2 Sample Description Soil Sample @ Near Crusher Ankola Hichgadh Plant CH 1424800

3 Sample Collected By SKAEW Representative

4 Method Adopted As per IS Standards - Grab Sampling

5 Discipline Chemical

6 Group Pollution and Environment

7 Date of Coilection 07-01-2023

8 Date of Sample Receipt 08-01-2023

9 Date of Analysis Started 08-01-2023

10 Sample Code 4004746

11 Environmental condition during sampling Ambient Ternperature 3390
Relative Humidicy 43%

Sr. No Parameters Protocol Unit Result
1 pH (@ 25"C) | I§:2720 {Part - 22 - 1987 | 1.75
2 |Electrical Conductivity (@ 25° C) ! IS: 14767. 2000 pS/cm ! 0.99
3 |Organic Carbon ! ~ SKAEW / SOP / 06 % i 0.91
4 [Available Nitrogen ] SKAEW/SOP/03 |  Kg/ha | 9225
5 \Available Phosphorous | SKAEW/SOP/04 | Kg/ha 46.67
6 |Available Potassium | ~ SKAEW/SOP/05 | Kg/ha 35.80
7 |Sodium as Na IS - 9497 - [980 RA: 1998 _ﬂ Meq/100g | 0.95
8 | Chlorine o SKAEW / SOP / 07 ppm | 4196

HNote L. The Resulis listed above pertain only to the tested sample and applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence In the court of Law and should not be used in any advertising media withour

written approval of the laboratory,

\1,

*

Verified By

QUJW'A-h M

***END OF REPORT*™

—

Authorized Signatory
Mr, Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
1S0O 9001:2015, I1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.,

Environmental Lab, Pollution Control Consultants

*Shri Krishna" Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
+91 94480 51534, +9t 94800 28018,
E-mait - radhabenger@gmail.com, krishnapandhari@gmar.com

Maobile

SKAEW/7.8/F/01
Page. No 2|09

1

Name of Client

ANALYSIS REPORT OF SOIL

Report No. : SKAEW/ANAL/305A/22.23
Report Issue Date: 12-01-2023

IRB West Coast Toll ways Pvt.Ltd,,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 to Km 283.00 in the State of Karnataka

under NHDP phase IV,
2 Sample Description Soil Sample @ Near Crusher Bengere village CH-225+000 LHS $-2
3 Sample Collected By SKAEW Representative
4 Method Adopted As per IS Standards - Grab Sampling
5 Discipline Chemical
6 Group Pollution and Environment
7 Date of Collection 07-01-2023
8 Date of Sample Receipt 08-01-2023
9 Date of Analysis Started 08-01-2023
10 Sample Code 400A/47
11 Environmental condition during sarpling Ambient Temperature 31°¢C
Relative Humidity 5%
Sr. No Parameters Protocol Unit Result
1 pH (@ 25°C) 1S:2720 (Part - 26} - 1987 7.32
| 2 Electrical Conductivity (@ 25° C) ~ 15:14767: 2000 ~ uS/em 1.25
3 |Organic Carbon SKAEW / SOP / 06 % 0.74
4 |AvailableNitrogen | SKAEW/SOP/03 Kg/ha 11331
5 |Available Phosphorous ~ SKAEW/SOP/04 Kg/ha 46.01
6 |Available Potasstum _ SKAEW/SOP/05 Kg/ha - 55.84
7 |Sodium as Na IS - 9497 - 1980 RA: 1998 Meq/100g 131
8  |Chlorine o ~ SKAEW / SOP / 07 Cppm 3785
Note 1, The Results listed above pertain only to the tested sample and applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be used

written approval of the laboratary,

Verified By

qum‘nﬂ')M

***END OF REPORT***

28 an cvidence in the court of Law and should ot be used in any advertising media without

9"7
Authorized Signatory
Mr. Radha M Bengeri



SHRI KRISHNA AQUA ENGINEERING WORKS

1SO 9001:2015, 150 45001:2018

MoEFCC Recognized, NABL Accredited Laboratory.

Environmental Lab, Polivtion Conirol Consultants

“Shri Krishna” Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
+91 94480 51534, +91 94800 28018,
F mnil  mdhabangnd@@gmnil oom, keichnapandhar@:gmall.cam

Mobile

SKAEW/7.8/F/01
Page. No 3|09

1

ANALYSIS REPORT OF SOIL

IRB West Coast Toll ways Pvi.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 ro Km 283.00 in the State of Karnataka

Name of Client

under NHDP phase I'V.

Report No. : SKAEW/ANAL/305A/722-23
Report lssue Date: 12-01-2023

Soil Sample @ Hemareddi Bridge CH-279+800

2 Sample Description

3 Samnple Collected By SKAEW Representative

4 Method Adopted As per IS Standards - Grab Sampling

5 Discipline Chemical

6 Group Pollution and Environment

7 Date of Collection 07-01-2023

8 Date of Sample Receipt 08-01-2023

9 Date of Analysis Started 08.01-2023

10 Sample Code 4004 /48

11 Environmental condition during sampling Ambient Temperature 3200
Relative Humidity 50%

Sr. Ne Parameters Protocel Unit Resuit
1 ipH (@ 25°C) 15:2720 (Part - 26) - 1987 - 748
2 Electrical Conductivity (@ 25°C) IS: 14767: 2000 pS/cm 1 151
3 'Organic Carbon ~ SKAEW /S0P /06 % i 0.76
4 |Available Nitrogen SKAEW / SOP / 03 Kg/ha | 116.29
5 !Available Phosphorous ~ SKAEW/SOP/04 Kg/ha 45,65
6 |Available Potassium SKAEW/SOP/0S Kg/ha 73.93
7 Sodium as Na - - IS - 9497 - 1980 RA: 1998 Meq/100g 1.28
8§  |Chlorine SKAEW / SOP 7 07 ppm 38.31

Note L. The Results listed above pertain only to the tested sample and applicable paraneters,

2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the conrt of Law and should not be used in any advertising mediz without

written approval of the Jaboratory,

);:
Verified By

Gt

***END OF REPORT**

ﬂ\/\--"’; //

Authorized Signatory
Mr. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS

IS0 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.

Emvirenmental Lub, Pollutien Conirol Consvltumis
*Shri Krishna" Building, 1" Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/3054/22-23

SKAEW/7.8/F/01
Page. No 4| 0% Report Issue Date: 12-01-2023
ANALYSIS REPORT OF SOIL
1 Name of Client : IRB West Coast Toll ways Pvt.Lid.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 to Km 283.00 in the State of Karnataka

under NHDP phase I'V.
2 Sample Description : Soil Sample @ Near Aganasini River CH-169+515
3 Sample Collected By : SKAEW Representative
4 Method Adopted : As per I8 Standards - Grab Sampling
5 Discipline ; Chemical
6 Group : Pollution and Environment
7 Date of Collection : 07-01-2023
8 Date of Sample Receipt : 08-01-2023
9 Date of Analysis Started i 08-01-2023
10 Sample Code ; 400A./49
11  Environmental condition during sampling : Ambient Temperature i 34°¢C
Relative Humidity ! 40%
Sr. No Parameters Protocol Unit Result

1 pH@25°C) | 15:2720 (Part - 26) - 1987 | - | 6.95

2 |Electrical Conductivity (@ 25° C) = 1S: 14767: 2000 uS/em | 0.87
3 Organic Carbon SKAEW / SOP / 06 ' % 0.78
4 |Available Nitrogen 1l ~ SKAEW/SOP/03 Kg/ha L 79.03
S Available Phosphorous SKAEW/50P/04 , Kg/ha 43.35
6  |Available Potassium ~ SKAEW/SOP/05 Kg/ha 51.41
7 |Sodium as Na - 1S - 9497 - 1980 RA: 1998 Meq/100g 2.60
8  |Chlorine ~ SKAEW / SOP / 07 ppm ' 29,85

Note 1. The Results listed above pertain only to the tested sample and applicable paramciers,

2. This report is not to be ceproduced either whelly or in part and cannat be used as an evidence in the court of Law and should not be used in any advertising media without
written approval of the laboratory,

Y- p—

Verified By Authorized Signatory

c? (Am:&h r[\ Mr. Radha M Bengeri P

*+*END OF REPORT***

'089




SHRI KRISHNA AQUA ENGINEERING WORKS

MoEFCC Recognized, NABL Accredited Laboratory.

1ISO 9001:2015, 1SO 45001:2018

Envivenmental Lub, Pellutien Conirol Consultants

*Shri Krishna® Building, 1* Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021, Tel. : (Lab) 0836-2375678,
+91 94480 51534, +91 094800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Mobile

Report No. : SKAEW/ANAL/3054/22-23

SKAEW/7.8/F/01
Page. No 5|09 Report Issue Date: 12-01-2023
ANALYSIS REPORT OF SOIL

1 Name of Client IRB West Coast Toll ways Pve.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 to Km 283.00 in the Scate of Kamataka
under NHDP phase IV.

2 Sample Description Soil Sample @ Hallidi Bridge CH 278+3%96

3 Sample Collected By SKAEW Representative

4 Method Adopted As per 18 Standards - Grab Sampling

5 Discipline Chemical

6 Group Pollution and Environment

7 Date of Collection 07-01-2023

8 Date of Sample Receipt 08-01-2023

9 Date of Analysis Started 08-01-2023

10  Sample Code 400A/50

11 Environmental condition during sampling Ambient Ternperature 31°C
Relative Humidity 54%

Sr, No FParameters Protocol Unit Result

1 pH (@ 25'C) 15:2720 (Part - 26) - 1987 - 6.55

2 Electrical Conductivity (@ 25° C) IS: 14767: 2000 HS/em 1.34

3 Er_ganic Carbon SKAEW 7 SOP /7 06 % 0.53

4  |Available Nitrogen SKAEW ., SOP / 03 Kg/ba 68.69

5 {Available Phosphorous SKAEW/SOP/04 Kg/ha _ 46.66

6  |Available Potassium B SKAEW/SOP/035 Kg/ha | 37.35

7 |Sodium as Na - IS - 9497 - 1980 RA: 1998 Meq/100g | 6.16

8 Chlorine SKAEW / SOP /07 ppm 21.00

Mote 1. The Results listed above pertain only to the tested sample and applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used o any advertising media withoue

written approval of the lzboratory,

Verified By

Sadh

***END OF REPORT*+*

(e
k o

Authorized Signatory
Mr. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
ISO 9001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Control Consultants
“Shri Krishna” Building, 1* Cross, Pragati Coiony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
Mobite +91 94480 51534, +91 94800 28018,
E-mail - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/3Q5A /2223

SKAEW/7.8/F/01
Report Issue Date: 12-01.2023

Page. No 6(09
ANALYSIS REPORT QF SOIL

IRB West Coast Toll ways Pvt.Ltd.,

Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 to Km 283.00 in the State of Kamataka
under NHDP phase IV.

1 Name of Client

50il Sample @ Near HMP Naunda Plant

2 Sample Description

3 Sample Collected By SKAEW Representative

4 Method Adopted As per IS Standards - Grab Sampling

5 Discipline Chemical

6 Group Pollution and Environment

7 Date of Collection 07-01-2023

8 Date of Sample Receipt 08-01-2023

9 Date of Analysis Started 08-01-2023

10 Sample Code 4004751

11 Environmental condition during sampling Ambient Temperature 28°C
Relative Humidity 47%

Sr. No Parameters Protocol Unit Result
1 pH (@ 25" 1S:2720 (Part - 26} - 1987 | 6,95
2 |Electrical Conductivity (@ 25°C) ) - 15:14767: 2000 . pS/cm | L3
3 Organic Carbon SKAEW / SOP /06 ; % | 0.60
4 |Available Nitrogen B SKAEW /SOP/03 | Kg/ha | 9273

5 |Available Phosphorous SKAEW/SOP/04 ~ Kg/ha ' 38.22
6 Available Potassium SKAEW/SOP/05 Kg/ha 40.09
7  |Sodium as Na | IS - 9497 - 1980 RA: 1993 Meq/100g 3.50
8  |Chlorine SKAEW / SOP / 07 ppm 118.39
MNote 1. The Results listed above pertain only to the tested sample aud applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be nsed as an evidence in the court of Law and should not be used in any advertising media without
written appraval of the Jaboratory,

Authorized Signatory

Verified By
Mr, Radha M Bengeri

G 1

***END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS

ISO 9001:2015, 1ISO 45001:2018

MoEFCC Recognized, NABL Accredited Laboratory.

Environmentul Lab, Pollutien Conirol Consultants

*Shri Krishna® Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLI - 580 021. Tel. : (Lab) 0836-2375678,
+01 94480 51534, +91 94800 28018,
£.mall - rudhabunyw igmail com, krichnapandhari@gmail cam

Mobile

SKAEW/7.8/F/01
Page. No 7(09

1

ANALYSIS REPORT OF SOIL

IRE West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Kamataka Border to Kundapur Section

Name of Client

of NH-17 from Km 93.700 to Km 283.00 in the State of Karnataka

Report No. : SKAEW/ANAL/305A/22-23

Repoti Issue Date: 12-01-2023

under NHDP phase IV,
2 Sample Description Soil Sample @ Madanagere Plant CH 153+000 i
3 Sample Collected By SKAEW Representative
4 Method Adopted As per IS Standards - Grab Sampling
5 Discipline Chemical
& Group Pollution and Environment
7 Date of Collection 07-01-2023
8 Date of Sample Receipt 08-01-2023
9 Date of Analysis Started 08-01-2023
10  Sample Code 4004752
11 Environmental condition during sampling Ambient Ternperature 30°C
Relative Humidity 51%
Sr. No Parameters Protocol Unit Result
1 pH (@ 25'C) 15:2720 (Part - 26) - 1987 6.76 ;
2 |Electrical Conductivity (@ 25° C) IS: 14767: 2000 pS/cm | 0.91
3 Organic Carbon SKAEW / SOP / 06 ! % : 0.72 §
4 |Available Nitrogen SKAEW / SOP / 03 Kg/ha N 85.96 '
5 |Available Phosphorous SKAEW/SOP/04 Kg/ha 37.50 !
6 |Available Potassium SKAEW/S0OP/05 Kg/ha 37.69
7 Sodium as Na IS -9497 - 1980 RA: 1998 Meq/100g 310
8 Chlorine SKAEW / SOP /07 ppm 21.68 [
Note 1. The Results listed above pertain only to the tested sample and applicable parameters,

2. This report is not o be reproduced either wholly or in part and cannot be vsed as an evidence in the court of Law and should not be used in any advertising media without

written approval of the laboratory,

Verified By

Skt

***END OF REPORT***

\7\/%/

Authorized Signatory
Mr. Radha M Bengeri
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SHRI KRISHNA AQUA ENGINEERING WORKS
ISO 9001:2015, 1SO 45001:2018
MOEFCC Recognized, NABL Accredited Laboratory.

Envirenmeniol Lub, Pollutien Control Consulionts
*Shri Krishna” Building, 1“ Cross, Pragati Colony,
Vidyanagar, HUBLI - 560 021. Tel. : {Lab) 0836-2375678,
Mobile +91 94480 51534, +91 94800 28018,
E-mall - radhabengeri@gmail.com, krishnapandhari@gmail.com

Report No. : SKAEW/ANAL/305A/22-23

SKAEW/7.8/F/01
Report Issue Date: 12-01-2023

Page. No 8|09

ANALYSIS REPORT OF SOIL

IRB West Coast Toll ways Pvt.Lid.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 toc Kim 283.00 in the Srate of Kamataka

under NHDP phase IV,

1 Name of Client

Soil Sample @ Near Crusher Bengere Batching PlantCH-133+874 LHS

2 Sample Description
81

3 Sample Collected By SKAEW Representative

4 Method Adopted As per IS Standards - Grab Sampling

5 Discipline Chernical

6 Group Poliution and Environment

7 Date of Collection 07-01-2023

8 Date of Sample Receipt 08-01-2023

9 Date of Analysis Started 08-01-2023

10 Sample Code 400A/53

11 Environmental condition during sampling Ambient Temperature : 31°¢
Relative Humidity : 55%

Sr. No Parameters Protocol Unit Result
1 pH (@ 25! Q) 15:2720 (Part - 26) - 1987 7.47
2 Electrical Conducrivity (@ 25° C) [ IS: 14767: 2000 _ nS/cm ! 0.86
3 |Organic Carbon SKAEW / SOP / 06 % 0.69
4 Available Nitrogen SKAEW / SQOP /03 Kg/ha 76.90
5  |Available Phosphorous SKAEW/SOP/04 Kg/ha 37.75
6 |Available Potassium SKAEW/SOP/05 | Kg/ha 4202
7 |Sodium as Na 1S - 9497 - 1980 RA: 1998 Meq/100g 2.46
8  |Chlorine SKAEW / SOP / 07 . ppm 116.51

Note 1. The Results listed above pertain only to the tested sample and applicable parameters,
2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the court of Law and should not be used in any advertising media without

written approval of the laboratory,
e

Verified By Authoriﬂzed Si‘gnatory
Mr. Radha M Bengeri

Saemth 1

**END OF REPORT***
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SHRI KRISHNA AQUA ENGINEERING WORKS
150 8001:2015, 1SO 45001:2018
MoEFCC Recognized, NABL Accredited Laboratory.
Environmental Lab, Pollution Control Consullants
*Shri Krishna" Building, 1% Cross, Pragati Colony,
Vidyanagar, HUBLY - 580 G21. Tel. : (Lab) 0836-2375678,
Mobile : +91 94480 51534, +91 94800 28018,
E-mail - radhabengedidbgmai.com, krishnapandhari@amail.com
SKAEW/7.8/F/01 Report No. : SKAEW/ANAL/3054/22-23
Page. No 9(09 Report Lssue Date: 12-01-2023
ANALYSIS REPORT QF SOIL
1 Name of Client : IRB West Coast Toll ways Pvt.Ltd.,
Karwar Four Laning of Goa/Karnataka Border to Kundapur Section
of NH-17 from Km 93.700 to Km 283,00 in the State of Kamataka
under NHDP phase IV.
2 Sample Description ; Seil Sample (@ Major Bridge CH-272 +850
3 Sample Collected By ! SKAEW Representative
4 Method Adopted : As per IS Standards - Grab Sampling
5 Discipline : Chemical
6 Group ' Pollution and Environment
7 Date of Collection ;
8 Date of Sample Receipt : 01-01-1900
9 Date of Analysis Started : 01-01-1900
10 Sarnple Code : 400A./54
11 Environmental condition during sampling : Ambient Temperature : 32°C
Relative Humidity : 55%
Sr. No Parameters Protocol Unit Resuit
1 pH (@ 25 0) _ 1_8:220 r_(]:'_’art -26) - 1983'_ | il . 7.47 |
2 |Blecirical Conductivity (@ 25° C) . Isn7672000  pS/em | 104
3 QOrganic Carbon ~ SKAEW / SOP /06 | % 0.62
4 |Available Nitrogen . SKAEW/SOP/03 | Kg/ha 90.89
5 |Available Phosphorous - SKAEW/SOP/04 Kg/ha 3744
6 Available Potassium B SKAEW/SOP/035 Kg/ha 47.73
7 Sodiurn as Na - ] IS - 9497 - 1980 RA: 1998 Meq/100g | 2.94
8  |Chlorine SKAEW / SOP / 07 ppm 12785
HNote 1. The Resulis listed above pertain only to the tested sample and applicable parameters,

2. This report is not to be reproduced either wholly or in part and cannot be used as an evidence in the eourt of Law and should not be used in any advertising media without
written approval of the laboratory,

Verified By Authorized Signatory
. Mr. Radha M Bengeri
i&'h M r. Ra gerl

***END OF REPORT***
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Photographs to be attached

0Y5
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AAQ at Baleguli Crusher plant ,Ch. 133+800

MNoise Data @ on Road Side Shivamoga Circle, Ch.
1944580 (LHS).

AAQE Noise Data on roaclsde Murdeshwara Junction,
Ch. 219+250

l’f“?s
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196 Annexure-ll

MONIT PROFORMA
MONITORING OF THE ACTION ON STIPULATED CONDITIONS IN CASE OF PROPOSALS
APPROVED BY THE GOVERNMENT OF INDIA UNDER SECTION-2 OF THE FOREST
(CONSERVATION) ACT, 1980,
MONITORING REPORT BY: Smt Praneetha Paul. IFS, DIGF(Central)
On: 19" & 22™ November. 2024,

PART-I (General Particulars)

Name/purpose Diversion of 163.283 ha of forest land in Karwar, Honnavar and Kundapura
of the proposal Divisions for laying of Goa-Karnataka border-Kundapura section ol NH 66
(formerly NH-17) from Km 93.700 to km 283.300 in favour of the Project
Director, NHAIL Project Implementation Unit, Mangalore.

MNumber and date of the Government of Government of India’s letter No. F.No.4-
India’s letter according permission KRA973/2013-BAN/1660 dated 6/3/2020.
Area permitted to be diverted (in Ha) 163.283 ha

District and Forest Division Karwar, Honnavar and Kundapura Divisions

Uttara Kannada District and Udupi District.

Area actually diverted (in Ha) 163.283 ha
PART-11
(Details of Compensatory Afforestation)
Location of the area Tumkur Division (320 ha)

Honnavar Division (50 ha)

Extent 320 ha+ 50 ha

District Tumkur District and Uttara Kannada District

Division Karwar, Honnavar.

Khasra No./Survey No, As per Plantation journal (copy of plantation journal
attached as annexure)
1. Tumkur

a) F.Sy. No 100, 101, 104 Chikkanayakanhalli Taluk.
Huliyur Hobli, Dasudi RF: 70 ha.

b) F.Sy.No.l, Sira Taluk, Chikkasandra Kaval Block
RF, Kasaba Hobli: 50 ha.

c) F.8y.No. 22.23.24.30.31 Thippana halli village.
F.sy.No. 184,185,186.187 Seebi Village. F.Sy.No.
12.14.15.16 Srivallehalli Village, Sy.no.7 and 8§
Petekurbara halli village, Ankasandra, RF, Sira Taluk
and Gubbi Taluk: 150 ha.

d)F.Sy.No 1,24.12,13,14,15,16,17,18 Ranganathapura
RF, Madanahalli village, Sira Taluk, Bukkapatna
Hobli: 50 ha.

2. Honnavar (Mangrove plantation)

Honnavara Range:

a) Sharavati Estuary patch No.7, 64,532 and 1: 25
ha

Kumta Range:

a) Aghanashini Estuary, Kalbhag-11: 25 ha

Whether Afforestation is made on forest or | Tumkur: Degraded Forest Land
non-forest arca Honnavar: in Estuaries

If on non-forest land, the land has been -
declared as protected/Reserve Forest
(endorsement copy of the notification)
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4 | If no, the steps taken to declare it protected | -
forest
5 | Whether the afforestation cost was paid by | Yes
the user agency
6 | If yes, the amount paid Rs. 9,58,76.,920/-
7 | Whether the amount paid was deposited in | -
separate fund and was utilized in addition
to the normal funds for forestry operation
(give details)
8 | Details of plantation raised: In TumKur miscellaneous plantation have been raised.
in Honnavara mangrove plantations have been raised
a) | Species planted Tumkur: Pongamia pinata, Pterocarpus marsupium,
Hardwickia binate, Terminalia paniculata,
Pterocarpus santalinus, Terminalia bellerica,
zigium jambos, Nainerale, Ficus sps, Azadirachia
indica.
Honnavara: Rhizophora sps, Avicennia sps, Kandelia
candel, Sonneratia sps
Area in Ha. 370 ha
Year Tumkur: 2021-22. Honnavar: 2022-23.
Expenditure Honnavar: Rs. 64,82.711/-, Tumkur : 3,24.30.363/-
(as per plantation journal)
b) | If compensatory plantation not made, the Done
reasons for the lapse
¢) | Condition of plantation Tumkur: The plantation raised in Ankasandra SF and
Ranganathapura SF was found to be very good. The
growth of Pongamia pinata and  Pterocarpus
marsupium, Terminalia  paniculata,  Terminalia
bellerica, Syzigium jambas and Nainerale were found
to be excellent. Hardwickia binata and Pongamia
pinata showed slow growth. The plantation raised in
Dasudi RF was not good. Chikkasandra RF plantation
was found to be moderately good.
Homnavar: The mangrove plantation in Honnavar
range was found to be good. Rhizephora sps and
Avicennia sps were found to grow well. The plantation
in Kumia range was unsatisfactory.
(photographs attached as annexure)
9 | Remarks: Plantation boards specific to the project were found in

It should be mentioned that the plantations
are identifiable as specifically related o
the project.

Tumkur. The GPS details have been provided
No plantation boards were found in Honnavar, however
the GPS locations have been provided,

PART-1II

(Planting of dwarf trees in case of transmission line)

Number of trees planted:
Species
Year of planting

Expenditure paid by

NA

N\
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Present condition of plantation
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PART-IV
{Reclamation of the area worked under mining/quarrying)

Mining/quarrying work completed:
Reclamation work done

Present condition of the arca worked/reclaimed.

NA

PART-V

(Conditions stipulated by the Government of India other than mentioned above)

’_SLN
(4]

Nature of the terms/conditions

] Actions taken by the State Government

The legal status of the diverted forest
Jand shall remain unchanged.

Remain unchanged (as per field authorities)

Demarcation of the proposed forest arca
shall be carried out by erecting cement
concrete pillars duly numbered at an
interval of 20 mts at the cost of the user

agency.

Cement concrete pillars found in some
locations (photographs attached)

Compensatory Afforestation (CA) over
320 ha of degraded forest land in
Tumkur Division shall be raised and
maintained by the State Forest
Department at the cost of the user
agency. 50 ha of mangrove forest in
Honnavar Forest Division shall also be
taken up. The state Governmenl shall
obtain prior permission of the Central
government for change of location and
schedule of compensatory afforestation
if any.

Complied. The details mentioned in Part 11

The additional amount of the Net
Present Value (NPV) of the diverted
forest land if any becoming due after
revision of the same by the Hon’ble
Supreme Court of India in future, shall
be charge by the State Government from
User Agency and the same shall be
transferred to the designated Adhoc
CAMPA Account.

The User agency shall obtain the
Environment Clearance as per the
provisions of the Environmental
(Protection) Act, 1986, if required.

Environment Clearance has been obtainetT
vide. Letter WNo.5-26/2008-1A.111 dated
10/8/2009.

The User agency shall arrange to raise
strip plantation on either side of the road
and central verge at project cosi, as per
IRC specification, with maintenance of
7-10 years. The User Agency shall also
submit design of providing at least 2-3
rows of long rotation indigenous trees,
as per the provision of [RC-SP-21-2009
(Guidelines on landscaping & tree
plantation) on either side of the road.

Not complied. The User Agency has not
submitted any design for raising plantations
on cither sides of the road and on the central
verges. Site inspection revealed that, but for
one or two stretches in Kundapura Division,
where single row of plantation has been
raised on road sides, most of the area does not
have road side plantations. The central verge
has been planted with ornamental plants and
not long rotation indigenous trees as

Wherever possible and technically
feasible, the User Agency shall

Not complied

stipulated. (photographs attached).

N




T T —

199

undertake afforestation measures along
the road withing the area diverted under
this approval, in consultation with the
State Forest Department at the project
cost.

Overburden shall not be dumped outside
the width of the road. The muck
generated in the earth cuttings will be
disposed of at the designated dumping
sites and in no cases the muck/debris
will be allowed to roll down the hill
slopes.

At some points along the road, especially near
Shiroor Taluk, overburden and muck
generated was found dumped on either side of
the road. {Photographs attached as annexure)

The construction of the road in the
mangrove areas shall be on stilts, so as
to minimize damage to the mangrove
ecosystem,

All the mangrove areas have bridges that
were a part of the previously existing road.

10

The User Agency shall provide retaining
walls, breast walls and drainage as per
requirements to make the slope erosion
free.

Not complied. Site Inspection revealed that
slope stabilization works were not carried out
while the road was constructed. The road was
cut through hills without due regards to
maintaining the necessary gradient. thus
resulting in steep vertical hill slopes on either
side of the road. that has led to landslides at a
number of locations. Discussion with the
User Agency revealed that, along the entire
stretch of NH 66, there are a total of 13 high
risk locations, where landslides could occur
again. No major soil conservation measures
have been undertaken. Retaining walls
constructed at few locations were found to be
completely damaged. In addition to the major
landslide that has occurred in Shiroor Taluk,
a number of other landslides were noticed
especially on the road stretches in Kundapura,
Honnavar and Karwar District. School
houses. waiting stands etc were found in the
immediate vicinity of these high-risk zones.
thus posing danger to life and limb.
(Photographs attached)

1

The User Agency shall undertake
comprehensive  soil  conservation
measures at the project cost in
consultation with the state forest
department.

No  comprehensive  soil  conservation
measures have been undertaken and as per the
field authorities. no consultation has been
carried out with the State Forest Department.

12

The designing of culverts/ bridges, if
any. over the natural streams/
rivers/canals should be done in such a
manner that it does not hamper the
natural course of water, does not give
rise to water logging and also does not
hamper the movement of wild animals.

Rain harvesting structures in the form of
drains were found in the central verge of the
road at regular intervals which are in tum
connecied to the side drains and natural
nallas. However, all the drains were found to
be clogged with mud and vegetation which
could lead to water logging on the roads
during rainy seasons. (Photographs attached).
Discussion with the forest authorities also
revealed that a number of wildlife kills have
been recorded on the NH66 including that of
leopard. Neither any wild life related sign
boards nor humps to slow down vehicles in
wildlife crossing areas were found.

N
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No labour camps shall be established on
the forest land.

No labour camps found during inspection.

The User Agency shall provide fuels
preferably aliernate fuels to the
labourers and the stall’ working at
project area, so as to avoid any damage
and pressure on the nearby forest areas.

No damage of the flora and fauna of the
adjoining areas shall be caused

Severe damage to flora of adjoining areas was
found. The road has also hampered the
movement of wild animals in the area.

Any tree felling shall be done only when
it is unavoidable and that too under strict
supervision of the state [Forest
Department.

The User Agency in consultation with
the state government shall create and
maintain alternate habitat/home for the
avifauna, whose nesting trees are to be
cleared in this project. Bird’s nest
artificially made out of eco-friendly
material shall be used in the area,
including forest area and human
settlements, adjoining the forest area
being diverted for the project.

Not complied

The User agency shall submit the annual
self-compliance report in respect of the
above conditions to the state
government and to this Regional Office
of the Ministry, regularly

Not complied

The forest area shall be used for the
purpose for which it is granted. The total
forest area utilized for the project shall
not exceed 163.283 ha.

20

The lay out of the proposal shall not be
changed without prior approval of
Central Government

21

No additional or new path will be
constructed inside the forest area for
transportation of construction materials
for execution of the project work.

22

The forest land proposed to be diverted
shall under no circumstances be
transferred to any other agencies,
department or person without prior
approval of the Government of India.

23

The period of diversion under this
approval shall be co-terminus with the
period of lease to be granted in favour of
the user agency or the project life, which
ever is less

24

Any other condition that the MOEF &
CC may stipulate from time to time in
the interest of conservation, protection
and development of forest and wild life.

25

Violation of any of these conditions will
amount 1o violation of Forest
(Conservation) Act, 1980 and action
would be taken as per the MOEF & CC
Guideline F.No.11-42/2017-FC dated
29/01/2018.
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26 | The state government and user agency -
shall comply the provisions of all acts,
rules, regulations, guidelines, NGT
order and Hon’ble Court order(s),
pertaining to this project, if any. for the
time being in force, as applicable to the
project.

PART-VI

(Conditions informed by the State Government in addition to the Government ol India’s conditions and other
steps taken 1o preserve forest, wildlife and prevent soil erosion. etc)

Conditions/purposes Action taken
PART-VIL
1 Whether any Committee has been formed No

for monitoring of the action on the
conditions stipulated.

2 If no, give reasons. If yes, give details of -
the Committee.

3 Reports of the monitoring committee. if -
any.
PART-VIII
1 Abstract reports of inspection of forest e Monitoring pertains 1o Diversion of 163.283 ha of
officers, if any - forest land in Karwar, Honnavar and Kundapura

Divisions for laying of Goa-Karnataka border-
Kundapura section of NH 66 by NHAI. The work
is in its final stages of completion.

* A number of non-compliances were observed. The
User Agency has not submitted any design for
raising plantations on either sides of the road and
on the central verge. But for one or two stretches
in Kundapura Division, where single row of
plantation has been raised on road sides, most of
the area does not have road side plantations, The
central verge has been planted with ornamental
plants and not long rotation indigenous trees as
stipulated.

s  Site Inspection revealed that slope stabilization
works were not carried out while the road was
constructed. The road was cut through hills
without due regards to maintaining the necessary
gradient, thus resulting in steep vertical hill slopes
on either side of the road, that has led to landslides
at a number of locations. Discussion with the User
Agency revealed that, along the entire stretch of
NH 66, there are a total of 13 high risk locations,
where landslides could occur again. No major soil
conservation measures have been undertaken.
Retaining walls constructed at few locations were
found to be completely damaged. In addition to
the major landslide that has occurred in Shiroor
Taluk, a number of other landslides were noticed
especially on the road stretches in Kundapura,
Honnavar and Karwar District. School, houses,
waiting stands etc were found in the immediate
vicinity of these high-risk zones, thus posing
danger to life and limbAt some points along the

N
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Remarks of the CCF in regard to progress of’
the action on the stipulated conditions.

Effect of the project on forests and wildlife-

Name and Designation
of Inspecting OfTicer:

Date of Inspection:

Date of submission of report:

road, especially near Shiroor, overburden and
muck generated was found dumped on either side
of the road.

No comprehensive soil conservation measures
have been undertaken and as per the field
authorities, no consultation has been carried out
with the State Forest Department for preparation
of an action plan.

Rain harvesting structures in the form of drains
were found in the central verge of the road at
regular intervals which are in turn connecied to the
side drains and natural nallas. However, all the
drains were found to be clogged with mud and
vegetation which may lead to water logging on the
roads during rainy seasons.

Discussion with the forest authorities revealed that
a number of wildlife kills have been recorded on
the NH66 including that of leopard. Neither any
wild life related sign boards nor humps 1o slow
down vehicles in wildlife crossing areas were
found. Severe damage to flora of adjoining areas
especially in Honnavar, Kundapura and Karwar
districts were found. The road has also hampered
the movement of wild animals in the area.

The User Agency has not created and maintained
alternate habitat for the avifauna. whose nesting
trees were cleared in this project.

Mixed plantation of miscellaneous sps has been
raised in 320 ha of degraded forest lands in
Tumkur Division and mangrove plantation in 50
ha of estuaries of Honnavar Division. as a part of
the Compensatory Afforestation scheme. The
plantation raised in Ankasandra SF and
Ranganathapura SF of Tumkur Division was
found to be very good. The plantation raised in
Dasudi RF of Tumkur was not good. The
mangrove plantation in Honnavar range was
found to be good. The plantation in Kumta range
was unsatisfactory

The project has negatively impacted the forest
and wild life of Kundapura, Honnavara and
Karwar Divisions. No mitigation measures as

stipulated havg bee caﬂied out.
A\

Sifnatfird
PRANEETHA\PAUL, IFS
DIGF(Central)

™ e a?.éﬂj,%ugm}u: Jo 2%

J’/n./,,;,
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Diverted Forest Land
Boundary Pillar Demarcation of diverted area

Road Side plantation not carried out

L
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Muck disposed on the road side
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Lack of proper soil conservation measures and water drainage systems
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Compensatory A fforestation works carried out

Tumkur




207

Compensatory A fforestation works carried out

Honnavar
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F. No. IA-L-11011/57/2024-1A-1 Annexure-R3/6

Government of India
Ministry of Environment, Forest and Climate Change

(Compliance & Monitoring Division-1A Division)
Aok Kok

Indira Paryavaran Bhavan
Jor Bogh Road, Aliganj

New Delhi-110 003
Email: moetcc-monitoring@gov.in

Dated: 5" May, 2025

Sub: Show Cause Notice under Section 5 of Environment (Protection) Act, 1986 for Non-
Compliances observed with respect to the project “Environmental and CRZ Clearance
for widening and upgradation of existing carriageway to 4/6 laning in Goa- Karnataka
Border (Km 93.700) to Kundapur (KM 283.300) Section of NH- 17 in the State of
Karnataka by M/s NHAI” - reg.

Ref. i. Ministry’s EC letter No. 10-107/2011-IA.Illdated 19.02.2014 and EC No. 5-
26/2008-1A.I11 dated 10.08.2009

ii. Monitoring report submitted by RO Bengaluru letter No. F(C)A/12.7/732/NGT/KAR
/760 dated 05.03.2025

WHEREAS, Environmental Clearance (EC) Clearance was granted to M/s NHAI for

the above mentioned project vide letter No - 10-107/2011-IA.III dated 19.02.2014 and EC

- No. 5-26/2008-IA.1I1 dated 10.08.2009, subject to implementation of various conditions and
environmental safeguards contained therein, and

2 WHEREAS, the project was monitored for ascertaining compliance to the conditions
stipulated in the aforesaid environmental clearance by RO Bangalore on 07.11.2024. The
report was submitted to the Ministry vide letter no. F(C)A/12.7/732/NGT/KAR /760 dated
05.03.2025. (Copy enclosed).

3.  WHEREAS, the inspection report dated 05.03.2025 was examined in the Ministry and
following condition has been reported as partly complied/not complied:

1. PP has cut more trees than the stipulated condition, further, permission letter from the
concerned authority has also not been submitted. (Specific Condition-iv of EC dated
19.02.2014)

2. PP has not submitted the details intimation of the blasting to the local authority.
(Specific Condition-v of EC dated 19.02.2014)

3. Copy of the license for blasting has not been submitted. (Specific Condition-vi of EC
dated 19.02.2014 & Specific Condition- i of EC dated 10.08.2009)

4. Details of the technique adopted for controlled blasting and timing of blasting has not
been submitted. (Specific Condition-vii,viii of EC dated 19.02.2014)

5. Document related to cold mix technology and permission for ground water withdrawal
has not been submitted. (Specific Condition-ix,x of EC dated 19.02.2014)

6. Drainage channels has not been adequately desilted/ maintained. Oil grease traps has
not bee installed. (Specific Condition-xi of EC dated 19.02.2014, Specific Condition-

ii, iv,vii of EC dated 10.08.2009) M‘ et
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7. Details of R&R has not been submitted. (Specific Condition-xii, xxix of EC dated
19.02.2014, Specific Condition- xxiii of EC dated 10.08.2009)

8. Details regarding compliance of IRC guidelines has not been submitted. (Specific
Condition-xiii, xxxi, General Condition-xvi of EC dated 19.02.2014, Specific
Condition- xi,xxvi, General Condition-xiv of EC dated 10.08.2009)

9. Details of the compliance wrt commitments made during public hearing has not been
submitted. (Specific Condition-xiv of EC dated 19.02.2014)

10. Compliance of the recommendations of the EIA/EMP and Greenbelt development has
not been submitted. (Specific Condition-xv,xvi of EC dated 19.02.2014)

11. Information regarding the requirement/ source of water has not been furnished.
(Specific Condition-xviii, Specific Condition- viii of EC dated 19.02.2014)

12. Details of the drain constructed at least 1m away as per the IRC guidelines has not been
submitted. (Specific Condition-xx of EC dated 19.02.2014)

13. PP has not submitted the details of the solid waste generated and disposed. (Specific
Condition-xxii of EC dated 19.02.2014, Specific Condition- xiii of EC dated
10.08.2009)

14. PP has not provided adequate safety provisions and signages hording to avoid road
accident of animals. (Specific Condition-xxiii xxvi of EC dated 19.02.2014, Specific
Condition- xiv, xx of EC dated 10.08.2009)

15. PP has not furnished any plan/ design for raising plantations on either side of the road.
(Specific Condition-xxiv of EC dated 19.02.2014, Specific Condition- xv,xvi of EC
dated 10.08.2009 )

16. PP has not submitted clearance from the State Government for extraction of sand from
the rivers. (Specific Condition-xxv of EC dated 19.02.2014, Specific Condition- xix of
EC dated 10.08.2009 )

17. Adequate embankments have not been provided further, vegetation have not been
developed on the slopes. (Specific Condition-xxvii of EC dated 19.02.2014, Specific
Condition- xxi of EC dated 10.08.2009)

18. Hot mix plant has not been installed. (Specific Condition-xxviii of EC dated
19.02.2014, Specific Condition- xxii of EC dated 10.08.2009)

19. Noise barriers has not been provided at appropriate locations. (Specific Condition-xxx
of EC dated 19.02.2014, Specific Condition- xxiv of EC dated 10.08.2009)

20. Details of compliance with respect to the Borrow sites for each quarry sites for road
construction material and dump sites has not been submitted. (General Condition-iii of
EC dated 19.02.2014, General Condition: iii of EC dated 10.08.2009)

21. Supporting documents with respect to the source of construction material has not been
furnished as per the EC condition. (General Condition-iv of EC dated 19.02.2014,
General Condition: iv of EC dated 10.08.2009)

22. Covered truck has not been used and adequate water sprinkler has not been installed.
(General Condition-v of EC dated 19.02.2014, General Condition: v of EC dated
10.08.2009)

23. Details of the financial allocation for safeguard has not been furnished. (General
Condition-vii of EC dated 19.02.2014, General Condition-vii of EC dated 10.08.2009)

24, Separate environmental management cell has not been setup. (General Condition-viii
of EC dated 19.02.2014, General Condition-viii of EC dated 10.08.2009)

25. Relevant project related information/details, sought by the RO, have not been furnished
by the PP. (General Condition-ix of EC dated 19.02.2014, General Condition-ix of EC
dated 10.08.2009)

26. Six-monthly monitoring report has not been regularly submitted by PP. (General
Condition-x, of EC dated 19.02.2014)

27. Details of the clearance letter marked to concerned Panchayat/local NGO has not been
furnished. (General Condition-xv, of EC dated 19.02.2014)

28. Details of the mitigative measures against adverse impact to the water bodies/ back
waters has not been provided. (Specific Condition- iii of EC dated 10.08.2009).

29. Details of the passess provided in the habituated areas and its adequacy has not been

submitted. (Specific Condition- vi, xviii of EC dated 10.08.2009). w/
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30. PP has not provided the details of the rain water used. (Specific Condition- ix of EC

dated 10.08.2009).
31. Details of the use of flyash in the project has not been provided. (Specific Condition-
xxv of EC dated 10.08.2009).

4. In the above context, your attention is drawn to provision of Section 5 of the
Environment (Protection) Act, 1986 which is as reproduced below:

"For the avoidance of doubts, it is hereby declared that the power to issue directions under
this section includes power to direct-

a.The closure, prohibition or regulation of any industry, operation or process:
or

'b. Stoppage or regulation of the supply of electricity or water or any other service.”
5. Now, therefore, you are directed to submit your response to the aforesaid non-
compliance and explain as to why this Ministry should not take action against you under
the provisions of Environment (Protection) Act, 1986 for the non-compliance and
violation of the environmental conditions mentioned above.

6. You are also advised to submit your reply within 30 (thirty) days of the receipt of
this Notice falling which the ministry will be constrained to initiate action, as deemed fit
and appropriate under the provision of section 5 of the Environment (protection) Act,
1986 and the circumstances of the case, with or without any further notice to the project.
In your response, it may also be clearly stated whether a hearing is required by the project
proponent before a final order is passed by this ministry. Further, this Show Cause is
without prejudice to any other legal action which may be taken against you.

This issues with the approval of the Competent Authority.

To,

The Executive Director,

M/s NHAI,

G-5&6, Sector-10, Dwarka,

New Delhi-110075 e
(Dr. Shruti Rai Bhardwaj)

Director/Scientist 'F'
Copy to:

1. The Deputy Director General of Forests (C), Ministry of Environment, Forest and
Climate Change, Regional Office, Kendriya Sadan, 4th Floor, E&F Wings, 17th Main
Road, Koramangala II Block, Bangalore-560034.

2. The Member Secretary, Karnataka State Pollution Control Board, ParisaraBhavan, #49,
4th& 5th Floor, Church Street, Bangalore -1.

3. The Member Secretary, Infra-I, Ministry of Environment, Forest & Climate Change,
Paryavaran Bhawan, CGO Complex, Lodhi Road, New Dellhi-110003.

4. The Chairman, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar,

Delhi-110032. B
M

(Dr. Shruti Rai Bhardwaj)
Director/Scientist '
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